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LOK SABHA
Tussday, May 5, 1969/Vairakha 18,
1881 (Saka)

The Lok Sabha met at Elever of the
Clock.

[Mzr Srzaxzr in the Chair]
ORAL ANSWERS TO QUESTIUNS

Conventions on the Law of the Sea

Shrl Ram Krishan Gupéa:
Shri D, C. Sharma:
Shri Afit Singh Sarhadi:

Will the Prime Minister be pleased
to refer to the reply given to Starred
Question No 1087 on the 16th Decem-
ber, 1868 and state at what stage is
the question of finelising conventions
on the Law of the Sea framed at the
Conference at Geneva?

The Depuly Minister of External
Affairs (Shrimati Lakshmi Menon):
Out, of the for Conventions adopted
at eva 1n 1958, three are complete
and the Government are studying in
detail thewr implications Meanwhle,
the General Assembly of the United
Nations has called another conference
at Geneva 1n March or April 18680 to
consider the width of the territorial
sea and other closely related problems
The Convention on the Terntorial Sea
and Contiguous Zone could not be
completed in 1838 for lack of agree-
ment on this question

Shri Bam Krishan Gupis: May I
know what are the detajls of these
four conventions which are under
conmderation®

Shrimati Lakshmi Menon: These
four conventions are' comvention on

105(A1)LED--1

*2315.
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the territorial sea and contiguous zone,
convention on the high sess, conven-
tion on fishing and the conservation
of the hving resources on the high
seas and the convention on the cont-
nental shelf

Shrl Ajfit Singh Sarhadl: May I
know what has been the opmnion of
the delegation with regard to the width
of the territorial waters?

Shrimati Lakshml Menon: There 1s
cdisagreement on that That 18 one of
the subjects which will be discussed
at the next conference

Shri D. C. Sharma: What was
attitude of the Government of
with regard to the fishing rights in
territorial waters and also on the high
seas?

Shrimat! Lakshmi Menon: We have
aske=d for six miles for the territorial
waters and six miles extra for fishung
rights

Shri ¥V P. Nayar: The hon Deputy
Minister referred to the fishing mghts
May I know whether 1t was brought
to the attention of the authorties that
Japanese fishing vessels are operating
in the Wadge Bank within the distance
mentioned by her” The Japanese sail-
ing vessels are operating in the Wadge
Bank area which we have not
exploited

Mr Speaker: What distance? #

Shri V P, Nayar: It will be any-
thing from™ 10 mles from the shore
1in certain regions

The Prime Minister and Minister
of Exiernal Affairs (Shri Jawaharial
Nehru): It 1s because of these various
interpretations of these laws relating
to the high seas that 3 conference was
held to get some uniform basis for
1t About the thzge conventions which
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bave been agreed to and with which
broadly we agree also, in fact, some
of them were discussed at our initia-
tive gnd they presumably will be cbed
upon. The fourth one is a much more
ticklish one, the distance,—not' the
fishing, but I mean the territorial sew—
whert there is great difference. We
hope there will be some kind of sgree-
ment next time,

As for the hon. Member's question,
it is true that the Japaness vessels on
the Arabisn Sea and elsewhere §°;
they are entitled o go outsiae the
limits prescribed for them, Whether
they go within those limits or pot, it
is a matter for enquiry and investi-
| o

the notice of the Government?

Shrl Jawaharlal Nehrn: That is a
matter on which I would like to have
notice.

Handloom Products

*221¢. Shri V. P. Nayar: Will the
Minister of Commerce and Industry
be pleased to state whether it it a
‘fact that greater exports of Handloom
products are poesible if the materials
are properly calendered and pre-
shrunk?

The Minister of Commerce (Shri
Kanungo): Yes, Bir. 1 would say,
larger exports could be anticipated.

8hri V. P. Nayar: May I know whe-
ther the representatives of the trade
who visited Europe recently have re-
ported to the Government that there

Bhi V. P. Nsyar: It is true, but
what about the handloom cloth?

- oft o, fog Wk Wb @ W A
TREY W A O w6 5 g
o & ey 7 Adutor oz fufafarr
R 1 v g fear mar g ?

ot wrpey . texo-us F fnfafar
wre wmw ¥ ST A e wd
wqrar sy e T § )

Bhrh V. P. Nayas: May 1 anow whe-
ther Government have any scheme to
get the handloom cloth pre-shrunk as
is done in the case of mill cloth and
whether Government have any scheme
to render assistance for the smaller
unsts which manufacture handloom
cloth?

Shri Kanungo: The Handloom Board
has a scheme for all this fnishing
work, ete. Uptill now there has been
0 proposal jor & pre-thwank plesk.

Shri Nagl Reddy: May I know whe-
ther mn taking steps #dr calendering
and finishing, the handloom cloth
which is not produced by the co-
operatives also will be given a chance?
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#hri Ksmunge: Usually, pre-shrink- Shri Bam Krishan Gapta: May I
Ing bat not been attempted anywhere survey work in
« yet. mmmmm& Jhara coel-field has been completed?
the marketing societies can avajl conducted
selves of the services of the establish- mmt?uﬁmu:

Shri Ram Krishss Gupta: May I
know the total amount of bonus to be
paid to the workers under this scheme
this year and last year? .

Shri Abid All: In 1058-37, the aver-
age amount of bonus distributed
among workers during each quarter
was Rs 051,30,730 and during 1857-58
Rs 62,97,958

Bhri T. B Vittal Rao: May I know
who 13 conducting thig suryey?

Shri Abld Ali: DL B

ments

Shri Damani: May I know whether
it is a fact that some German expert
has come to India to advise on designs
which will be popular in West
Germany” May I know what action
has been taken and whither the export
has increased to West Germany due
to this advice?

Shri Eanungo: Not yet, the export
has not increased yet.

sraer-wm atwe G

oft oo Torg wrk Wit e Wi oy

@ "“ﬁ_ ot ortwr & s g ot T WA s oy

1= ﬂ:m;;m: 'ﬁqgfn mﬁtﬁitﬁﬂ?iﬂ
t wo wo fugw ww : T VRS I g

T wr elte Quere Ay ¢ e,
teys ¥ arufen Ser wwT (53w
¥ JOT & grEry 7 9% €@ Y F97
w4t fis -

(%) =1 wigar-wm 7Ag4 w
E & W& 9T ¢ A g v
fogy, mar &, i

(@) =fz g1 @Y xawr w7 afoms
fower ?

wq oAt (st wifew weht)
(%) T T § N@ar, &9 79
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Mr. Speaker: The hon Deputy Mins-
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Shri T B. Vitial Bso: May I know
why this work has been entrusted to
the Director, Labour Bureau, because
matters pertaung io coal mines are
generally dealt with by the Chief
Inspector of Mines? May I also know
when the survey 13 likely to be com-
pleted?

Shri Abld All: This kund of survey
1s generally conducted through this
orgenisatiop We hope the survey will
be completed wittun four or five
months' period

Shri T. B, Vittal Rao: Last time
when this question was put, we were
told that the survey would take 4 or
5 months Agamn today we are told
that 1t will take 4 or 5 months May
1 know the reason for thus delay?

Shri Abid AH: It has started n
March

Shri § M. Banerjee: In reply to a
previous question on 19th December
when 1t was asked whether the survey
relates to attendance bonus and not a
monthly bonus, the hon Parliamentary
Secretary wanted notice May I
know whether he 15 m a position to
reply now?

8hri Abld All: That 1s the purpose
of this survey.

Sbri Tangaman|: The study team on
wages directed this statistical survey
and Jharia has been taken as the
sample site That was done as early
as October, 1958 May I know whe-
ther this survey has been completed
and whether a similar survey will be
undertaken mn the other coal-felds
also for the purpose of fixing the
bonus on the basis of regular attend-
ance?

Bhri Abld AN: This particular
survey is bemng conducted according
to the direction given by the study
group on wager in September last,
The survey has been started there-
after in March

MAY 5, 185

%
g
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bonys, if he has put in the requ
days of attendance, he is entitled
it §nd he gets 1t '

8pri Ram Krishan Gupta: May 1
know whether thus survey work will
bl‘:ﬁmed oyt m other coal-fields
alsy” .

Shri Abld Al: Yes, Sir, n almost
all the coal-fields

Concessions for Import by Sailing
Vessels

&

L ]
*2219, Pandit D. N Tiwary: Will
the Minister of Commerce and Indus-
try be pleased to state

(a) whether concessions for import
of gome goods which can be unported
by sailing vessels without a licence
from certain specified countries have
beén extended beyond December, 1958,

(b) if so, the reasons for the zame,
anq

(¢) the quantity of the goods
Imhorted 1n 195B8-597?

The Minister of Commerce (Bhri
Kapgungo): (a) Yes, Suir

(b) The concession has been extend-
ed 1o keep open the traditional chan-
nels of trade with our friendly neigh-
I3‘“11“1.1.1.: countries who are good buyers
of some of our export items

te) The quantity of goods imported
under the smd arrangement is not
8Vyilable However,r a statement
shgwing the value of goods imported
during 1958-58 (Apml-December 1958)
15 Jaid on the Table of the Sabha
[See Appendix VIII, annexure No. IB.)
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Pandit D. N. Tiwary: May 1 know
the nature of the concession granted
for the articles unported?

Shri Kanange: There 15 ho conces-
sion Only from certain destinations
near about the Perman Gulf and India
certain commodities are allowed to be

imported by saling vessels

Pandit D. N. Tiwary: Will they get
import licences?

Shri Kanungo: They are not expect-
ed to get import licences, but there
ale quantitative hmitations

Shri Tangamani: In the statement I
find that the total imported value 1s
Rs 1 12 crores during April to Decem-
ber 1958 May I know what 18 the
corresponding figure for thus year and
whether this concession has resulted
n increased umports?

Shri Eanungo I have not got the
exact figures, but 1t has not increased
It has been restricted more or less

Shri Tangamani rose—

Mr. Speaker It has not increased
the mmports That 1s what the hon
Member wanted and 1t has been
answeied What more does he want?
Next question

L

Coir Indusfry in Orissa

*2220. Shri Panigrahi. Wil the
Minister of Commerce and Industry
be pleaged to refer to the reply given
to Starred Question No 1453 on the
22nd September, 1958 and state

(a) whether the proposal for start-
ing Traming-cum~Production centres
for the development of coir industry
at Sakhigopal in Purt District and at
Gopalpur 1n Ganjam district 1n Orissa
has been examined, and

(b) if so, the decision taken in the
matter?

The Minister of Industry (Shri
Manubhai Shah): (a) Yes, Sir

14898

(b) The Central Government bhave
accorded technical approval to the
scheme

Shri Panigrabl: May I know how
many such tranng-cum-production
centres for development of the coir
industry 1n Orissa have been sanctioned
and how many of them have been
established?

Shri Manubhai Shah: Two have
been sanctioned and they will tran
about 80 boys

Shri Panigrahi: What 15 the total
financial assistance given so far to
Orissa for development of cowr indus-
try and what 13 the amount proposed
to be given in the next two years of
the Plan?

Shri Manubbai Shah: The list 13 a
bit long In 1958-57, 1t was Rs 11,825,
in 1957-58 1t was Rs 12,800 In 1958-
59, it 18 gowng to be about Rs 18,000

Shri 8. C. Samanta: May I know
whether the State Government has
been giving matching contribution?

Shri Manubhal Shah: Yes, in some
schemes it 15 fifty-fifty, ;n some
schemes, they are outright grants from
the Centre

Forged Passports

4

Shri Nagl Reddy.
shri A. K, Gopalan,
Shri Kunhan:

*2221. { Bardar Igbal Singh:
Shri Sarju Pandey:
Shri Parulekar:
Shri T. B Vitial Rao:

Will the Prime Minister be pleased
to refer to the reply given to Starred
Question No 9 on the 10th February,
1959 and state

(a) whether the investigations
regarding the forged passports have
since been completed, and

(b) 2f so, the details thereof?



14899 Oral Answers

mmnm
ll?ﬁ'l (Shrimati Lakshm! Momea):
(2) and (b). Investigations have been
and the cas¢ is being tried
before a court of law but, for obvious
reasons, detailed information about the
results of the investigations cannot be
revaaled at this stage.
Bhri Nagi Reddy: May I know whe-
ther it has come to the notice of Gov-
ernment that the persons with forged
pamsports have been transferring
money through certain foreign com-
panmes Like Air France and Aur Swiss
from India to outsmide countries for
them to collect when they go out?

Shrimati Lakshmi Menon: The
question has been answered on a pre-
VIOus OCCASION.

Shri Nagi Reddy: On the previous
occasion, we were told that 1t is under
mvestigation That answer has not
led us to any conclusion

Mr. Speaker: Hon Members know
that before investigations are started,
they may not be 1n a position to give
any information But if the informa-
tion 18 followed up by a case launched
in s court of law, it becomes sub-
judice, Therefore, there s no good
putting these guestions

Shri Nagi Reddy: Already 1t has
appeared in the Press that in one case
in the Bombay court, one of the
accused has already told the court that
they have been transferring money
through the good offices of Air France
and Axr Swiss from this country to
outside countries, for them to collect
when they go there. Therefore, I
want to ask, what 1s the result of the
investigation on the bams of the
report that has appeared in the Press
and as revealed in the court?

Mr. Speaker: Whenever a case is
before a court, it 15 open to the accused
or prosecution or the witnesses to
make statements in the court; none
others, wcluding Parliament, can go
into the matter I am not gong to
allow questions s0 far as that matter
is concerned

The Prime Minister and Minister
of Extornal Affalys (Shri Jawaharlal

MAY 5, 1089
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Mr. Speaker: Has the hon Minister
any information on this pownt?

Shri Tangamani: This 1s the third
time wnformation 15 asked

Shri Tyagi: May 1 know. ..

Mr. Speaker: Is there any informa-
tion on this pomnt?

Shri Tyagl: I am afraad too much
of secrecy being observed

Mr. Speaker: How many gazetted
officers are being prosecuted, that does
not go into the merits of the case™So,
that information can be given to the
House 1f the hon Minister has got it

Shri Jawaharlal Nehru: I have not
got the information now But mnce
you were pleased to say, I would per-
sonally enqure about i1t and 1 shall
place beore this House what 18 avail-
able

Sbri Jaipal Singh: Last time the
Prime Minister told us—this is what
he smd

“It has been an industry in Punjab
for various reasons®.

He gave ug only one reason Could
he let us know the other reasons also?
In reply to a supplementary he said



depend on the proof. So, it should
await the result of the enquiry.

loophole has been plugged. But 1
think many steps have been taken.

Ovel Answers VAISAKHA 18, 1881 (SAKA)

Oral Answers 14000

Shri Jawaharial Nehru: An officer
mvolved in such a thing should be
hauled up in a criminal court. It is
not a question of departmental action.
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Then, because we did not fssue the
mwﬁuﬂmt{?mln
forged passports began. We are no
issuing 1t and the people are prepared
mp.yuugsumuofmoneytora

forged pamport But the compeny .

chartening an aircraft has nothing o
do with 1t. At any rate, I do not
know whether some officials were
involved, but the company had nothing
to do with 1t /

West German Collaboration fer
Chemieai Plant

+
8hri Subodh Hansda:
Shri 8. C. Samanta:
#2222, 4 Shrl Raghunath Singh:
.i Shri Bibbntl Mishra:
{_Bhri Ram Krishan Gupta:

Will the Mimster of Commerce and
Industry be pleased to state:

{a) whether there is: any proposal
to set up a chemucal plant 1n India
with West German collaboration;

(b) if so, whether the negotiations
for the proposed plant have been
completed,

(¢) whether any contract has been
signed based upon the negotiations;
and

(d) if so, the main features of the
contract?

The Minister of Industry
Maoabhai Shah): (a) Yes, Sir.

(b) to (d). Negotiations are 1n
progress

Shr] Subodh Hansda: May 1 know
whether any site has been selected for
this plant?

Shri Manubhai Shah: Not yet,

Shri Ram Krishan Gupta: May 1
know the capacity of the plant?

Shri Manubhal Shah: It will manu-
facture about 61 basic intermediates
valued at Rs B crores to § crores per
year

Shri 5. C. Samanta: May I know
whether 1t will be in the public sector
or the private sector?

8hri Manubhai Shah: It will be n
the public sector,

(Bhrl
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Shri Subodh Hansda: May I know
whether any other foreign countries

were approached for the chermeal
plant?

Shri Manubhai Shah: As the House
15 awaie, We were negouating with
several countries and ultimately these
prog.ammes were approved

Shri Nagi Reddy: What would be
the foreign exchange content for this
country” How much foreign exchinge
would be saved after production
staris?

Sprl Manubhai Shah: The foreign
exchange total will be about Rs. 55
crores, of course, the final figures are
not available. And the savings will
be sbout Rs 6 to Rs. 9 crores.

Factory for Manufacture of Filash-
Light
*2223. Bhri Siddananjappa: Will the

Minister of Commeres and Industry
be pleased to state:

(a) whether 1t Is a fact that a flash
hight producing factory has been
cstablished in Lucknow;

(b) f s0, by which firm; and
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{c) what is the capacity of the
factory?

The Minister of Indusiry (Shri
Manubhal Shah): (a) Yes, Sir.

(b) Messrs Evercady Flash-light
Lacknow

*

(¢) Six milhon numbers of flash-
laght cases per annum

Bhrl Nagi Reddy: May I know
whether this factory 1s being estab-
lished with indigenous capital or by
collaboration with any foreign capital?

Shrl Mannbhal Shah: This parti-
cular company, to which the hon
Member has also been pleased to refer,
18 & foreign-owned e¢ompany But
there are other 4 Indian-owned com-
panies making this type of flash-lights

Shri Nagi Reddy: What 15 the capa-
city of production of this company in
comparison with the three other
Indian-owned companies®

Shri Manubhal Shah: The totm
capacity in the country is about 85
wmallion, of which this company claims
about two-third

Shri V. P, Nayar; In regard to the
fash-light bulbs

Bh;l Tangamani; Not bulbs

Shri V, P, Nayar: Could I have some
1dea of the total imports?

Shri Mannbhai Shah: Now a days
as far as importy are concerned, they
have been totally restricted except
for very special types of bulbs As a
matter of fact, these very torches we
are exporting Last year we export-
ed about 43 lakhs worth of flash-light
torches
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Shri Dasappa: May I know at what
rate electricity would be made avail-

able to thms project?

Shri Manubhal Bhah: The rates are
under negotation, but they will be
such as will be economic for alumi-
nium production.

Mr, Speaker: Date or rate?

Bhrl Dasappa: How will you supply
electricity?,

Shri Mannbhal Shah: That is what 1
smd, that the rates will be economic
for production of aluminjum.

Mr. Speaker: He wants to know
whether the hon. Minister is mm a
position to give the rate actually.

Shri Manubhal Shah: I had said that
the matter was under negotiation bet-
ween the U.P. Government and the
party, but the rates would be such as
will be economic for the production of
aluminium, !

Shri 8. M. Banerjee: The hon.
Minister has said that the detailed
report is lkely to be submutted soon.
May I know as to when the erection
work is likely to start after the con-
sideration of the detailed report?

Sbhrl Manubhai Shah: I think the
factory 13 likely to be completed by
the second year of the Third Plan

Bhrl V. P. Nayar: Could I know
from the hon. Minister whether elec-
trieity will be supplied at rates at
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#2225, Shri Damani: Will the Minis-
ter of Commerce .and Industry be
pleased to state:

{(a) whether 1t is & faoct that a
Japanese Steel Mission has recently
visited India,

(b) whether it has submutted pro-
posals to Government for buymng
more iron ore, and

(e) if so, the details thereof?

[ ]

The Deputy Minister of Commerce
and Industry (Shri Satish Chandra):
(a) to (¢) The Japanese Mission
which recently came here conveyed to
the Government of India the intention
of the Japanese Steel Industry of
rmmporting from 1966 onwards an addi-
tional four mullion tons of iron ore
annually from Indla, preferably from
the Bailadilla area The Government
of India have agreed to undertake
a stfdy of the proposal 1n all 1its
aspects preparatory to more concrete
discussions

Shri Damani: May I know whether
these purchases are intended to be
supplied concurrently or after the con-
clusion of the present agreement?

Shri Batish Chandra: There are two
agreements at present One 15 for the
supply of more than 7 nulhon tons of
iron ore during a period of five years
according to which supplies are being
made There has been another agree-
ment according to which iron ore from
Kirburu munes 15 to be supplied to
Japan at the rate of 2 million tons per
year from 1084 onwards. Now, this
5 a fresh demand for 4 million tons

VAISAKHA 18, 1881 (SAKA)

the Misgion visited India at the invita-
tion of the Government of India and
which parts of Indw did 1t visit?

Shri Satish Chandrs: This Mission
came on its own When
last ime, they presented a
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that for the coming few mon
will have a surplus of pig iron
extent of almost a mullion tom,
Government consider the feambility
giving prionity to the sale of pig
over iron ore?

Shri Satish Chandra: This question,

properly, should be addressed to thé
Mimstry of Steel, Mines and Fuel

8
T

g

demand 1s increamng so fast that 1t
will outstrip the supply and probably,
more steel capacity will have to be
nstalled during the next Plan.

Shri C. D. Pande: My question was
that till we go into the production of
steel, this mterval will give us almost
a milbion tons of pig 1ron which wall
be surplus.

Shri Satish Chandra: Fhe possibility
of exporting pig ron, if it 15 surplus,
shall certainly be explored But that
may be exported to any country
This question 18 in relation to the
demand from the Japanese for irou
ore for thewr own industry

Shri Jaipal Singh: 15 it a fact that
this Nagano Mission also agreed to
purchase metallurgical coal? If the
answer is in the afirmative, I want
to know why Government are going
in for this in view of the fact that
the country’s metallurgical coal sup-
plies are very limited.

Shri Satish Chandra: This question
18 certamnly being considered by the
Mimstry of Steel, Mines and Fuel



up any steel mill with Japanese calla-
boration in India?

BShri Satish Chandra: The Mission
wanted to purchase iron ore from us.
We have not made any commutment
so far. We have said that we will
consider the possibiity and that dis
cusmions can be held at a later date.

Mr. Speaker: He only wanted to
know whether there 15 a proposal by
that Mission or by the Japanese Gov-
Lrnment to _stact a _steel mll hers.

Shrl Satish Chandra: No, Sir. They
want to purchase iron ore for their
own stee]l plants in Japan.

Shri B. C. Samanta: May 1 know
whether the Steel Mission has offered
some help in the intermediate period
for constructing & railway lne to
port?

Bhri Batish Chandra: For the sup-
pPly of two mllion tons ofiron ore
from Kiriburu area we have received
loans worth about 28 million dollars,
out of which 8 mullion dollars have
been given by Japan itself and 20
mullion dollars have come from the
Unuted States’ President’s Asian Deve-
lopment Fund. That will meet the
foreign exchange requirements of the
project for the supply of two mullion
tons of iron ore, including the con-
struction of railway lnes,

Shri Panigrahi: May I know whether
out of this four million tons of won
ore, the Japanese Mussion have
expressed their desire also to take
mtmmtheﬁrmminﬂ.lhatu.
the Sukhinda mines?

Shri Satish Chandra: They have
indicated their preference for Baila-
dqh,bmthemﬁrem'ojw:ubaing
studied at present. Ag I said earlier,
thndeuﬂ.mtobenesoﬂated. It
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has fh be seen as to from where the
SupPliey can be made.

Shn parih Chandrs Mathur: May
1 EnQy 1t we gre fully equipped for
the €ypioitation of this much of iron
OT€' 8pg its transport or we will have
0 Myge certan special arrangements
for this purpoge?

ShYy Saiish Chandra: These things
8re Raing studied; but, obviously, if
Bailay,))s mine area is opened, more
ralWyy lines will have to be laid from
the Mmining site to Vizag port and
additiong] berths will have to be mads
With mechanical facilities for loading
th"-'“unoremthelhipl.

Slll'lnmg May I know how
being exported through
rort apd 1o what rountvies
and if g good portion of it is going to
Japany

Shri gatish Chandra: No quantity
s beng exported to Japan from
Mangyjore port,

Wet; Bengal-Assam-Bhutan Roads

. Shri L. Achaw Bingh: Wil

he Prime Minister be pleased to
state:

(8) whether the approach roads
from west Bengal and Assam to
Bhuttn ‘are bemng comstructed by
Indiar, Engineers; and

(b) ¢ 80, the approximate cos* of
the Toads and India's contribution to
the 1pplementation of the project?

The parliamentary Secretary to the
Ministe: of External Affairs (Shri J, N,
Hazarika): (a) Yes, Sir.

(b) e road from West Bengal to
Bhutan  border viz. Jainti-Sinchula
mmsumtedtocostmpeuﬁ!hr

The poaq from Assam to Bhutan
borde, tiz. Garubhasa-Hatisar road,

I8 estmated to cost rupees twenty-five

Thege roads are being constructed
bY the PW.D. of the respective State
G‘“"mmentg and the entire cost will
bemﬂbrmeﬂnvemmmtutlndh.
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whether any agreemeni has been en-
tered intoc by the two Prime Minis-
ters when the Prime Minister of
Bhutan visited India, regarding this
project?

The Prime Minister and Minister of
External Affairs (Shri Jawaharlal
Nehru): There is no agreement as
such, but 1t was discussed.’ And
obviously it is the intention of the
Bhutan Government to have a con-
necting road in their own territory,
and in that matter the help of our
engineers will probably be required

+8hri L. Achaw Singh: May I know
the scheduled time of completion of
this work?

Shri J. N. Hazarika; In the Third
Five Year Plan.

Shri Panigrahi: When the Prime
Minister visited Bhutan there was
some discussion between the Prime
Minister of Bhutan and our Prime
Minister about constructing this road
link May I know whether this road
15 being constructed after this discus-
sion 1n Bhutan?®

Shrl Jawaharla) Nehru: No, this
matter has been under discussion for
a long time. It did not begin with
my jalks in Bhutan: it was referred to
in course of the talks. That is to
say, the Bhutan Government and the
Maharaja expressed their eagerness to
have such a road built as scon as
possible. 1t Is a difficult road, of
course. We are taking steps to build
it on our side, and 1t may be that on
the other side of the border it will be
taken up too. It was the suggestion
to take it up in the 'Third Plan, but
probably it will begin earlier.
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Inclusion of Sugar Industry in
Plantation Group

*2227. Shri K. N. Pandey: Will the
Minister of Labour and Employment
be pleased to state:

(a) whether it 13 a fact that cane
sugar industry of other countries such
as Cuba, West Indies 1s included by .
the International Labour Organisa-
tion 1n the plantation group and is
given representation on its Plantation
Commuttee;

(b) whether it is also a fact that
sugar industry has been excluded by
Governinent of India from heing
included in the plantation group; and

(e) if so, the reasons therefor?

The Deputy Minisier of Labour
(Bhri Abld All): (a) Sugarcane planta.
tions come within the scope of the
1L.0. Committee on Work In Planta-
tions and Cuba is a member of the
Committee.

(b) and (c). Bugarcane is not con-
sidered a plantation crop in Indiy,

Shri K. N. Pandey: What is the
reason? I have put here: what iy the
reason why you are not including it,
whereas other countries have includ-
ed it?

Shri Abid Alli: The Royal Commis-
sion on Labour in 1831 and the Labour
Investigation Committee of 1048 did



14915 Oral Answersz
not consider sugarcane to be a plants-
tion crop in India, Also, our Planta-
tion Labour Act does not cover at
present the plantation workers.

The Minister of Labour and Employ-
ment and Planning (Shri Nanda):
Sir, for international purposes, for the
mternational committee, India is in-
cluded in respect of sugarcane planta-
tions also. But in this country, be-
cause plantations form a very small
part of the total production—the rest
of it, a large part, is in small hold-
ings—, we have thought that for our
sndustrial commuttee on plantations
this will not be covered.
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Shrl K. N, Pandey: It is a general
thing. Every industry or every type
of industry is represented through
some commuttee—just as metal trades,
textiles and others. But there is no
scope for the sugar industry in
committees. Would the hon.
ter thunk it demirable to introduce in
some committee this sugar also, or
give some separate representation to
the sugar workers?
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Visij of Pakistan Trade Team

visiting India in the near future to
ensure trade with India?

The Deputy Minister of Commerce
and Industry (Shri Satish Chandra):
The Pakistan Government recently
intimated their desire to hold a Trade
Review Conference on April 28, 1959.
Since the notice was too short we
advised them that anothér suitable
date would be suggested later on.
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Shri Ram Krishan Gupta: May I

know whether the second date has
been fixed?

Shri Satish Chandra: Not yet,

Bhri Hem Barua: May I know whe-
ther 1t 18 g fact that the usual six-
monthly review of Indo-Pakistan trade
has not taken place for the last seven-
teen months or so, and all our requests
to Pakistan for an early review of this

trade are being resented by Pakistan;
it s0, how many times we made re-
quests like this and how many times
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erences for reviewing Indo-Pakis-
tan trade. But these conferences were
not held as they did not want them
to be held and they are not very

4
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ment be pleased to refer to the reply
given to Starred Question No 221 on
the 19th August, 1858 and state:

(a) whether the Court of Inquiry
under Regulation No. 48 of the Indian
Coal MZInes Regulation, 1926 set up to
inquire mmto the conduct of the
Manager of Swang Railway Colliery
for violation of the prowvisions of the
Mines Act, 1852 has since submitted
its report;

(b) if so, what are the findings; and

{c) the action proposed to be taken
by Government?

(b) and (c). Do not arise.

Shei T. B. Vittal Rao: May I know
why this Court of Inquiry could not
proceed with this work?
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Shri Tangamani: In November, 1957

says it will submit 1ts report shortly.
May we know by which time or with-
in what period this report will be
made available?

Shri L. N, Misbra: The court has not
yet started enquiry. We believe they
will expedite and subniit the report
shortly.

Shri T, B, Viital Rao: May I know
if this court of enquiry is a two-mem-
ber comemittee or a three-member com-
mttee?

Shri L N. Mishra:
member committee.
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Pakistan Claimg on Indian Territories
+
Shrimati Ila Palchowdhmri:
m{mn,c.m
Will the Prime Minister be pleased
to state:
{a) whether the Government of
India's attention has been drawn to

It is a two-
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the recent statements wmade by
Pakistan: officials in regard to fresh
Pakistan| claims over Indian territories
both mm the Eastern and Western
border areas as also the Ran of Cutch;
and

(b) if so, the reachions of the Gov-
ernment of India thereto®

The Parliamentary Secretary to the
Minister of External Affairs (Shri
Sadath All Khan): (a) Yes, Sir

(b) These statements are incorrect
and misleadmng and include clayms that
can only be regarded as fanciful

Shri D. C. Sharma: May I know if
India has made any counter claim
with regard to the :llegal possession
of some of the Indian territories by
Pakistan and if so, what 1s its nature?

The Prime Minister and Minister of
External Affairs (Shrl Jawaharial
Nehru): In any other part? Or 1s he
referring to the Ran of Cutch?

Shri D. C Sharma: In other paris
of India

Shri Jawaharlal Nehru: There is a
large area in the illegal possession of
Pekistan, 2 part of the Jammu and
Kashmir State

Shri D. C. Sharma* May I know
what stand the Government of India
has taken in regard to the Ran of
Cutch and whether there has been
any correspondence between the Gov-
ernments and what 15 the latest posi-
tion with regard to the Ran of Cutch?

Shri Jawaharlal Nehra- This has
been 1n correspondence So far as I
remember, our last letter has not
been replied to

Shrl Hem Barua- In view of the
fact that Pakistan has emphatically
said that Tukergram belongs to
Pakistan contrary to the Radchiffe and
Bagge awards and at the same time,
their claims on our terntories are
mounting up recently, and all our
efforts to recapture Tukergram through
diplomatic channels has not yielded
any results so far, may I Imow
_whether the Government propose to

MAY 5, gy
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Yefer this matter to an international

Yommission or body for adjudication
Sr arbitration?

Shri Jawaharial Nehru: Any refer-
%nce to an International Commission
has to be by both the parties concern-
%d It cannot be referred to unl-
laterally 'The last occasion when I
et the then Prime Minwster of
balistan, 1 had suggested, not about
Yukergram, but about un-resolved
{reas, that they might be referred to
§rbitration The PRakistan Govern-
tment was not agreeable to do so at
that time

Shrimat! Manjula Devi: May I know
what further steps are bemg taken
tor preventing such further occupa-
Yton by Pakistan?

Shri Jawaharlal Nehra: Occupation
iy

Shrimati Manjula Devi: Indian terr-
tow,

Shri Jawaharial Nehru: Normal
taken That 15 to say, if
Ynybody comes n, he 18 thrown out

Mr Speaker: Shri Hem Barua
Shri Hem Barua: May I know

Mr Speaker: I have called him for
the next question

Raffles in Sikkim .

*2%231. Bhri Hem Barua: Will the
Prime Minister be pleased to state

(a) whether it 1s a fact that raffles
run and organised m Sikkrm are
allowed to operate 1n India as well;

(b) if so, whether they are organised
by Indian nationals Lving in Sikkim
or by Sikkimese themselves; and

(c) what are the reasons, if the
reply to (a) is m the affirmative, for
allowing these raffies here?

The Deputy Minister of External
Affalrs (Shrimat! Lakshmi Menen):
{a) The Health Relief Charities Fund
Lottery of Sikknrn has been treated
as an authorised raffle 1n India

(b) This raffie is run by Indian
nationals



the Indian nationals who have sub-
ad-lbodtothhnﬂleto.leekndnuof

the jﬁrhdie‘hon of our Supreme Court
does not extend to Sikkim and 1if so,
may I know the difficulties that con-
front our nationals in this matter?

Shri Jawaharlal Nehru: I do not
know what difficulties there may be
1 do not know what difficulties have
arisen and why they cannot seek
redress 1n  Sikkum 1itself It 13 not
necessary to go to the Supreme Court
for a mmor matter

Shri Hem Barua: May I know whe-
ther it is a fact that section 204A of
the LP.C. does not treat this rafle as
valid in India because our laws do not
operate 1n Bikkim and :if so, are Gov-
ernment aware of the difficulties on

the way?

Shrimatli Lakshmi Menon: The Gov-
ernme® are aware of all the difficul-
ties and the matter has been very
thoroughly gone into before this deci-
sion was taken to declare the lottery
as an authorised one.

Bhri Hem Barua: May I know
the Government are aware
fact that the Indian national
this raffle can remit his
his family m India gnd at the
avoid Indin ncome-tax
are the Covernment aware
and what steps Govern-
taken so far to see that
is recovered?

Shri Jawaharial Nebru; Income-tax
.on persons who win in the raffe?
108 (Af) LSD—2.

Egis &ﬁ‘
i
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Shri Hem Barui: The Indian national
who runs the raffie remits the profits
to his family in India and also avoids
Indian Income-tax. I want to know
what steps are taken.

Mr, Speaker: The hon. Member will
put down a separate question.

Shri Jawaharial Nehru: Income-tax
does not, to my knowledge, come up
before us The Sikkim Government
was very much interested in ths
because they got money for ther
hospitals out of 1t They spoke to me
Their difficulty at that time was that
the Indian post office people came in
the way. Considering this as an un-
authorised undertaking, they did not
co-operate and may be, they even
confiscated the tickets, etc. They spoke
to me about it Then, we discussed
this matter here Quite apart from
our general policy in India, whatever
1t may be, we felt that we should not
come 1n the way of the Sikkim Gov-
ernment 1n this matter. So, we
declared 1t as an authorised raffle.
The consequences on Income-tax, I
am not aware of

Rural Water Supply .

*2232 Shri Harish Chandra Mathur:
Will the Minuster of Plannlng be
pleased to state: r

(a) whether Planming Commission
has made any study of the problem
of rural water supply of the country?

(b) the basis on which provision has
been made for rural water supply?

(c) what 1s the pattern of assistance
approved by the Planning Commis-
sion?

The Parliamentary Secretary to the
Minister of Labour and Employment
and Planning (Shri L. N. Mishr):
(a) and (b). No detailed study has
sop far been made of the problem.
Obviously, such a study has to be
undertaken in the States. The States
do assess their requirements #from
time to time It 1s on the basis of
such assessment that provision for
rural water supply has been in the
State Plans with due regard to their



great shortfall even in that expendi-
ture? If it 1s so, may I know what 1s
the extent of the shortfall and what
are the reasons for it?

Shri L. N. Mishra: There is no short-
fall to that extent. There is an allot-
ment of Rs, 28 crores. By 1039-60, we
will be spending about Rs. 1795
erores or B4 per cent. of the total
allotment. There has been not very
great progress because of the fact that
the allotment is for the supply of
pipe water for a group of villages and
not on a stray basms.

Shti Harish Chandry Mathar: Is the
hon Minister aware that even after
the 11th year of Independence, there
are eny number of regions where 1n
the summer months, water sells at the
rate of one rupee a bucket? May 1
know whether any attention has been
paid to these areas and if so, what is
the attention that has been paid and
what they propose to do*

Shri L. N. Mishra: Even in the
scarcity areas, we are trymng to im-
prove the position and every effort is
bemng made to provide water supply
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Sardar A. B. Saigal: know
whether any scheme has been pre-
pared or any survey work has been

te Gov-

ning Commission, for rura. water
supply?

Shri L. N, Mishra: I have stated
already that no survey has been under-
taken and submitted to the Planning
Commission so far.

The Deputy Minister of Planniug
(Shri 8. N. Mishra): I would like to
add that we propose to suggest to the
State Governments to undertake some



quite
understand what new plan hon.
Mamber has in his view

quate water gupply in Vidarbha, and
whether this matter is before him for
consideration?

Shri 8. N. Mishra: 1 would like to
make sure about thiz. It may be that
the Bombay Government have sent
this information but I am not in a
position to state anything positively

just now.

Mr. Speaker: Shri Harish Chandra
Mathur.

Shri Raghunath Singh: The next .

question is a very important question
1t shofid be taken up.

Shri Harish Chandra Mathur: Is the
hon. Minister aware that conditions
vary from area to area, but their
farmula for financial assistance has

VAISAKHA 15, 1881 (SAKA)
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Mr. Bpeaker: Though the Question
Hour is over, 1 shall allow the mext
question also,

“Commonwealth in Brief~

- {m Jagdish Awastht:

Will the Prime Minister be pleased
to state:

(a) whether Her Majesty’s
Stationery Office has published a hand-
book “Commonwealth in Brief”;

(b) whether Kashmir is shown as
part of Indis; and

(e) if not, what action Government
have taken in the matter?

The Parilamentary Secretary to the
Minister of External Affairs (Shri
Sadath All Khan): (a) Yes. The
handbook has been produced as part
of the United Kingdom Gowvernment
Overseas Information Services. .

(b) It carries a map of the Common-
wealth in which Jammu & Kashmir
15 marked with yellow diagonal stripes
on the brown background and shown
outside India A note on the map
explains the diagonal lines to mean
that “the future status of Kashmir is
not yet determined”.

(c) The matter has been brought to
the notice of the UK. High Commis-
sioner in New Delhl.

Shri Tangamani: May 1 know whe-
ther Government will take steps to
see that this booklet namely ‘Com-
mon-wealth in Brief” is not allowed
to be circulated in India”

Mr. Speaker: It is a suggestion that
Government should take sieps to see
that this booklet is not circulated in-
side India.

Shri Braj Raj Biagh: Or anywhere
in the world®
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The Prime Minister and Minister of
External Affairs (S8hri Jgpvaharial
Nehru): 1 do not think it is chrculated
in Indis, but we shall take steps.

Shri Tangamani: May I know the
answer?

Mr. Speaker: They will take steps
That 18 what the hon Prime Minister
SAYSE.
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Shri Tangamani: May I know

whether 1t has been brought to the
notice of Goverrnment that certan
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foreign  banking mmnlu\lih
Nationals and Grindlays publish 'their
balance-sheets where they have also
got the map of India in which Kashmir
1s marked in a different volour to
indicate that it is not part of India?

Mr. Speaker: Maybe, some com-
panies may show 1t like that in their
balance-sheets.

Smorr Noricz Quzstion
Numbering of Categories of Dock
Workers

+
Shri Tridld Kumar
SNQ No. 13, Chaudhari:
Shri B. Das Gupia:

Wil the Minister of Labour and
Employment be pleased to state;

(a) whether Government have
taken any fresh decision with regard
to the existing order of the admi-
nistration of the Calcutta Dock Labour
Board regarding the numbering of the
various categories of registered dock
workers; and

(b) it so, the reasons therefor”

The Deputy Minister of Labour
(Shri Abid All): (a) No.

(b) Does not arise

Shri Tridib Kumar Chaudhuri: Has
the attention of the Labour Mémster
been drawn to reports appeanng in
some sections of the Calcutta press
that a settlement was arrived at bet-
ween the Government and the leaders
and spokesmen of one section of the
dock workers who were dissatisfied
with the present method of number-
ing of registered "dock workers, and
if s0, may I know the terms of the
settlement, and how it affecis the
present method of numbering?

Shri Abid Ali: The report 15
absolutely incorrect

Shri Braj Raj Singh: May I know
whether the Labour Minister met cer-
tain representatives of the dock wor-
kers of Caloutta and agreed to the
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about this matter informally, and it
was proposed that the word ‘G’ there
should be written fully, that 1s
G-A-N-G or gang; 1 said that just as
every hon Member puts ‘M.P.' after
his name, which means ‘Member of
Parliament', likewise the word ‘G’ has
been going on. The suggestion was
made, but there was nothing to be
done 1n the matter

Shri Braj Raj Singh: May I know
the difficulty with Government In
writing the full word ‘Gang’ instead
of the letter ‘G’ especially when the
workers are resenting the letter ‘G'?

Shri Abid All: 1t has been explained
fully to the workers always, and they
have appreciated and understood 1t
‘So, there 1s nothing further to be done
in the matter

Shri Tridib Kumar Chaudhuri: Is 1t
not a Yact that the letter ‘G’ mn the
cards before the numbers means
‘gangman’, the letters 'TC' mean ‘tally
clerk’ and so on, and this was done
in consultation with the various dock
workers’ representatives, and 1if so,
will Government make 1t clear that
that no fundameatal change 1s being
contemplated? :

Bhri Abid Ali: This Dock Labour
Board 1s a tripartite organisation, in
which Government, the employers
and the workers' representatives st
together and decide matters. On this
particular item, there is nothing to
be done, as I have said earller.

14930
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Nangal Fertilizers and Chemicals
(Private) Ltd.

*2234. Shri Daljit Singh: Will the
Minister of Commerce and Industry
be pleased to state:

(a) whether the construction work-
of the Nangal Fertihzers and Chemu-
cals (Private) Ltd, 1s likely to be
completed according to the schedule;

(b) whether the delay in allocation
of funds for the electric power houses
to be constructed at the Bhakra Dam
Project would delay functioning of
the Factory; and

(c) if so, the action proposed to be
taken in the matter?

The Deputy Minister of Commerce

and Industry (Shrl Satish Chandra):
{a) Yes, Sir

(b) There has been no delay.
(c) Does not arise.
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Pharmacentical Plast
*2235. Shrimat! Mafda Akmed: Will

the Minster of Commerce and Indus-
try be pleased to state:

(a) whether negotiations with
Bengers (the British firm) have been
finalised to set up a Pharmaceutical
Plant 1n the country; and

(b) 1if so, the principal features of
the agreement?

The Minister of Indusiry (Bhri
Manubhal Shah): (a) und (b). Their
apphication is stll under consideration.

Mausoleum of Maulang Asad

Shirl Ram Krishan Gupta:
hecad {sml Bhskt Darshan:

Will the Minister of Work, Housing
shd Supply be pleased to refer to the
reply given to Starred Question No
1232 on the 18th December, 1058 and
state:

(a) the progress since made in con-

nection with the proposal of setting
up a garden around the Mausoleum
of Maulana Azad,

(b) the estimated expenditure to be
incurred on this work; and

{c) the time by which this work
18 likely to be completed?

The Minister of Works, Housing and
Supply (8hri K, C. Reddy): (a) The
following items of work have since
been completed-

1 Filtered water supply and
drainage arrangements

2 Unfiltered water supply
3 Gates and railings

4 Pool and Pavements and
garden around the grave.

5 Flower beds and trees.
§ Marble platform.

(b) Bs 1,17,000.
{c) About 4 months,

MAY 8,

The Deputy Minister of Labour
(§hri Abid AlD): (a) Yes.

{(b) The Court of Inguiry has ¢x-
Oherated the Manager and recom-
Mended cancellation of the certificats
o the SBurveyor. Appropriate ordery
hive been passed accordingly.

Economles in Construction OCests

#2238, Shri Ram Krishan Gupia:
Will the Minister of Planning be
Pleased to refer to the reply given
' Unstarred Question No, 1326 on the
lith December, 1858, and state at
%hat stage 1s the question of eco-
Nbmies 1n construction costs?

The Deputy Minister of Planning
(Shri 8. N. Mishra): Measuredneeded
% achieve economies in bwlding costs
3re shill under the consideration of the

lanning Commission,

Coal Mines Provident Fund

%2238. Shri T. B, Vittal Rao: Wil
the Minuster of Labour and Employ-
Ment be pleased to state:

(a) whether Government have
:hrrived at a decision on the reonc:;

endation made by the Board
Trustees of Coal Mines Provident
Fund that interest be allowed to the
Thembers of the Fund at 4 per cent for

year 1858-80;. "

(b) the reasons for allowing only
“75 per cent to the members of Em-
Floyees Provident Fund Scheme; and
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{c) what steps Government propose
to take for reising the inferest refer-
red to in part (b) to 4 per cent?

The Deputy Minister of Labour
(Shel AMA AN): (a) Yes, Govern-
ment are upproving a rate of 375 per
cent &8s no higher rate can be sus-
tained without encroachment on the
balances in the Reserve. This is also
the rate of interest allowed by the
Central Government on all general
provident funds for the year 1959-60.

(b) The income from investments
made by the Employees' Provident

A statement sh
large sector 18

Fund does not permit of the granting
of interest at a higher rate at present.

(c) Does not arise.

Factorios for Sewing Machines

1884. Bhri Ram Krishan Gupta: Will
the Mimister of Commerce and Indus-
try be pleased to state the number of
licences given by Government to start
sewing machine factories 1n  private
sector during 1958-59 (State-wise)?

The Minister of Commerce and In-
dustry (Bhri Lal Bahadur Shastri):

Licences pssued for umits in the
on the Table [See Appenchx

VIII, aenexure No 1

4
ST o ey otes e

t dunng
these units between

State No. of  Annual
Units %g:;y

Panjsb 2 2,000
Bombay I 1,000
Jummu and Kashmir 2 700
Rejssthan t 2,000
TOTAL 6 - 5,700

Passports

3561, Shri Ram Krishan Guptia: Will
the Prime Minister be pleased to
state:

(&) the number of passports granted
during the year 1858;

(b) the number of Indians who
actually went abroad; and

(c) the total amount of foreign ex-
change sanctioned to them?

The Prime Minister and Minister of
External Affairs (Shri Jawaharial
Nebru): (a) 40,975 passports were
issued during 1858 by Passport Issu-
ing Authorities in India.

g s S ———

(b) It 15 not possible for us to col-
lect this information because there
are many persons who do not use
thewr passports for travel mbroad for
a long period after the 1ssue of the

passport.

(c) Foreign exchange 15 granted to
holders of passports by the Reserve
Bank of India but mn view of the fact
stated 1n answer to part (b), namely,
that the exact number of Iadian
citizens who went abroad during 1958
15 not known, 1t is not possible to as-
certain the amount of foreign ex-
change granted to them. Actually we
do not have any separate data mbout
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however, obtangd from the Foreign
Exchange Controller of the Reserve
mamm;mwﬂ;;::
given to persons golng ou

last year Ths figure includes the
amount given to Europeans residing
m India who travelled abroad, to stu-
dents and to businessmen, to delega-

tions, ete
All Indla Handloom Board

3962 Shri Ram Krishan Gupta: Will
the Minister of Commerce and Indus-
try be pleased to state

(a) the number of meetings held by
All India Handloom Board during
1958-39, and

(b} the nature of the important
decisions taken?

The Minister of Commerce and ln-
dustry (Shri Lal Bahadur Shastrl)-
(a)} One

(b) A statement 15 lmd on ‘he
Table [See Appendix VIII annexure
No 151]

Development of Handloom Industry

3963 Shri Ram Erishan Gupts Wil
the Minister of Commerce and Indus-
try be pleased to state the details of
the plan for development of the Hand-
loom Industry during the remaming
period of the Second Five Year Plan?

The Minister of Commerce and In-
dustry (S8hrl Lal Bahadur Shastri):
Provision has been made for an ex-
penditure of Rs 476 70 lakhs on the
handloom industry dumng 1959-80
Regarding 1960-81, no provision has
been fixed yet

Grants and Loans for Handloom
Industry

3981 Bhri Ram Krishan Gupta: Will
the Minister of Commerce and Indus-
try be pleased to state the amount of
grants and loans given for the deve-
lopment of Handloom Industry during
1958-59 (State-wise)®

The Minister of Commerce and In-
dustry (Shri Lal Bahadur Shastrl):
A statement 15 lad on the Table of

MAY 5, 1950
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the Lok Sabha. [See Appendix VNI,

gnnexure No 18]

All India Handloom Board

29¢5 Shri Ram Krishan Gupta: Will
the Minister of Commerce and Indus-
try be pleased to state the number and
pames of exhibitions held overseas mn
which the All India Handloom Board
participated during 1858-58°

The Minister of Commerce and In-
dustry (Shrl Lal Bahadur Shastri):

1 Poznan International 8th to 2and June
Far Poznan (Poland) 1958,

2 Cangdian National Ex- 20th August to
habitson Toronto (Ca- 6th September,
nads) 1958,

3 Kabul International Ex- August, 19s8.
fubiion (Afghsnistan)

4 Indwn Trade Exhubi- 18th March to

nuon in Smgon (S Bth Apnl, 1959
Vietnam)

Handloom goods were also exhibit-
¢d m several other overseas fairs and
e xhibitions 1 which India participat-
ed during 1838-59 A list of these
fairs/cxhibations 1s also given In
addition publicity to handloom fabries
was given in showrooms/Trade Centres
working 1n various countries which are
mamtained by the Government for
visual commereial publheity

(1) Exhibitions/Faws where Hand-
loom fabrics exhibited during M58-59

Name of the Exhbtion] Perod
Farr
T Milan International 12th-27th Apnl,
Fair, Malen (Italy) 1958

z Padua Internatonal 318t May-15th
Far, Padua (Italy). June, 1958

3 Thneste Internstional zﬁy]unerom

Trade Far, Treste 1958,
(Italy)

4 Cabfornia State Far 27th August to
and yth ber,
‘% Sacramento, Shﬁn’ rgsssw ’

tock- 3oth Mﬁ‘ﬂ:ﬂ
14th .
ber, 1

6 Zagreb Imternsuonal 6th to amst Bep-

Fair, X
M)Zum (Yugo-  tember, 1gst

St Bnks Far, S
holm (Sweden)
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Nawms of the eximbatson|fair . PM
7. Leipng _  Autumn 7th-I4th
.y tember, :951-
PFaor, Laipn: (8

8. Levant Fur of Sep-
Barl (Imaly) Bers, "&3;.’?9

Massina ples September, 1958
b M,Mﬂma(lnl,)
10, State Faur of Texss, October, 1958
Dallas (Texas) to :gtsl;)

1st to roth March

11. Leaipnig S Far
mm) 1959

12 Whnlly Indisn Exhi- March/Apnl,
biton m Sudan, 1958,
Khartoum.

(1) Showroom|[Trade Centres where
Handloom Fabrics exhbited

Trade Centres

1 Geneva (Switzerland)
2 New York (USA)

Show-rooms

3 Colombo (Ceylon)

4 Bangkok (Thailand)
5 Djakarta (Indonesia)
6 Tehran (Iran)

7 Jedda (Saud: Arabia)

Show-windows

8 Paris (France)
$ London (UK)
10 Stockholm (Sweden)

Show-cases

11 Prague (Czechoslovakia)
12 Belgrade (Yugoslavia)

Handloom Cloth Export

f.'smmllhhmﬂm:
3966. ! Bhrl 8. M. Banerjee:
{ Shri Bibbuti Mishra:
mem:

Will the Mimgter of Commerce and
Industry be pleased to state.

(a) the quantity of handloom cloth
exported to foreign countries (coun-
{ry-wise) durmng 1958-39; and

(b) the fotal amount of foreign ex-
<hange earned therefrom;

The Minister of Commereo and In-
dustry (Shri Lal Bahadur Shastrl):
(a) and (b). A statement is laid on
the Table [See Appendix VIII,
annexure No 17)

Cost of Living Index

Shri Ram Krishan Gupta:
3967 { Shri Daljit Singh:
Sardar Igbal Singh:

Will the Minister of Labour and
Employment be pleased to state what
15 the cost of hving index during the
past six months?

The Deputy Minister of Labour
(S8hri Abid Al). The information 1s
as follows —

All India Average Consu-
mer Price Index
Number for working Class

(Base 1945—100)

Month|year General Food
October, 1958 123 127
November, 1958 122 126
December, 1958 119 122
January, 1959 1y 19
February, 1959 1n8 (P) 120 (P)
March, 1959 u7z @ 19 (@)

(P»-Frovistonal

The information 1s published 1n the
Indian Labour Gazette every month

Auctioning of Evacuce Buildings in
Punjab
Shri D. C, Sharma

3963 ) ghri Daljit Singh:

Will the Minster of Eehabilltation
and Minority Affalrs be pleased to
state

(a) the number of evacuee buildings
auchoned 1 Punjab dunng 1938-89;

(b) the total amount of sale pro-
ceeds,



(b) Rs 7,27,38,203°00 nP.
(c) 11,572.

Rs. 2,04818:00 nP. From
J..::Lry, 1858 to December, 1858,

Rubber Goods Export

3960, Bhri Pangarksr: Will the
mdwﬂm
be pleased to state;

(a) the value of rubber goods ex-
ported to forelgn countries during
the year 1058-58; and

(b) the names of foreign countries
to which the rubber goods were ex-
ported?

The Minister of Commerce and In-
dustry (Shri Lal Bahadur SI_I.llh'i):
(a) Rs. 23'4 lakhs during April, 1858
to January, 1950. Figures beyond
January, 1959 are not yet available.

(b) Mminly Pakistan, Ceylon, K.enyll,
Nigeria, Kuwait, Afghamstan, Bahrein
Is, Singapore, U S.A., Malaya, Burma,
Saudi Arabia, Tanganyiks, Thailand,
Aden, Mozampique, Mauntus, Trucial
Oman, Nyasaland and Fi Islands,

Modium Industrial Estates in Bombay
State

$970. Shri Pangarkar: Will the
Mnister of Commerce and Industry
be pleased to state:

{(a) whether there 18 any proposal
to set up Medium Industrial Estates in
Bombay State; and

(b) 1t 80, the details thereof with
their location?

The Minister of Commerce and In-
dustry (Shri Lal Bahadup Shastrl):
(a) and (b), The Government of India
have approved the establishment of

1. Udhna (Surat).
3. Hadapsar (Poana).

Out of these, the estates at Kurls,
Bhavnagar, Baroda, Gandhidham and
Bapty Road are medium sized.

Collee Houses
8971, Shri D, C, Sharma: Will the

(a) the number of Coffee Houses
under the Coffee Board which had

been closed down upto the 31st March,
1850,

(b) the number of such Coffee
Houses handed over to the co-opera-
tives of ersiwhile employees; and

(c) the number of retrenched em-
ployees by such closures as on the
31st March, 19597 .

(a) 34 Coffee Houses.

(b) Formally no such coffee houses
were handed over to the Co-opera-
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(c) 708 (Class III—45 and Class IV
—b51).

Dramas on Reconstruction of India

3972, Shri D. C. Sharma: Will the
Minustes of Information and Broad-
easting be plessed to state:

(a) the number of dramatic troupes

(b) the number of dramas staged
by them during 1058 and 1859 till
March; and

(c) the total expenditure incurred
thereon during the same period?

The Minister of Information and
Broadcasting (Dr. Keskar): (a) The
Song and Drama Division of the M-
mstry of Information and Broadcast-
ing has on its reguster 55 drama
troupes whose services gre utilized by
the Division, on payment of subsidy,
for the purpose of giving perform-
ances on developmental activities of
the Plan

(b) (1) From 1-1-1858 to 31-12-1958
613

(n) From 1-3-1059
]

(e¢) (1) From 1-1-1858 to 31-12-1958
about Rs ] 5@ lakhs

(d) From 1-1-1859
about Rs 2,500

to 31-3-1959

to 31-3-1959

National Buildings Organisation

3973. Shri D. C. Sharma: Will the
Minister of Works, Housing and Sup-
ply be pleased to state

(a) the total recurring and non-
recwring expenditure on the National
Bulldings Organusation upto 3lst
March, 1059, and

(b) the number of employees work-
ing in the organisation with their
categories at present?

The Miuister of Woile, Nousing and
Bupply (Shri K. C. Reddy):
(@) Recurnng Rs. 10,0669
Non-recurring Rs. 3,00,509
(3) Claus I Officers . [ 1
e
Class 11 ]
(Non-
Class III Officers “
Officers a3
Toral. . [+

Khadi Gramodyog Bhawan, New Delht

3974 Shri Sarju Pandey: Will the
Muuster of Commerce and Industry
be pleased to refer to the reply given
to Unstarred Question No 450 on 18th
February, 1869 and state

(a) whether the question of the
registration of the Khadi Gramodyog
Bhawan, New Delli under the Dell
Shops and Establishment Act, 1854
has been finally considered, and

(b) 1f so, the decision taken there-
on?

The Minister of Commerce and In-
dustry (Shri Lal Bahadur Shastrl):
(a) Not, yet As the question regard-
ing the applicabiity of the Delhi
Shops and Establishments Act, 1054,
to the Khadi Gramodyog Bhavan, New
Delhni was not clear, the matter has
been under correspondence between
the Khad: and Village Industries Com-
‘mssion and the Delhi Admunstration
for some time In February, 1859, in
response to a communication received
from the Department of Industries
and Labour, Delhi Admimstration ask-
ing for information inter aha in res-
pect of service terms and conditions
governing the employees of the
Bhavan, the Khadi and Village In-
dustries Commission has furnished
the required information to the Ad-
munistration whose decision in this
matter 13 awaited

(b) Does not arise
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Plece BaigiReview Committee
Shel Anthony Pillal:
m{smumsm:

Wil the Minuster of Labour and Em-

be pleased to siate the

steps taken to implement the recom-

-mendations contained 1n the report of

the Jeejeebhoy Piece Rate Review
Committee 50 far®

The Depity Minister of Labour (Shri
Abld All). The workers’ representa-
tives in the Dock Labour Board are
«opposed to the introduction of the
piece rate scheme at Calcutta Con-
sequently the scheme has been put in
abeyance

Administeative Vigilance Unit of the
Ministry of Works, Housing and
Supply

1976 [Shri 8 C, Samanta
7\ Shri Subodh Hansda

Will the Minister of Works, Hous-
dng and Supply be pleased to state

(a) whether the proposed Handbook
of Circulars 15sued by the Admumns-
trative Vigilance Unit of the Minis
4ry has been published, and

(b) 1t so, how many circular letters
have been 1sued by the Admimstra-
tive Vigilance Unit of the Mimstiy so
Tar?

The Minister of Works, Housing and
Supply (S8hrli K C. Reddy): (a) No
The Ministry of Home Affairs have
under consideration the publication of
a Vigilance Manual The proposal to
bring out & Hand Book has, therefore
been given up, as be ng superfluous

(b) So far, 105 Circulars have been
1ssued

Lotton Textiles Comsuitative Board

[ Shrl Sabodh Bansda:
37, { 8hrl 8. C., Samanta-
Bhrl R C Majhi:

Will the Minister of Commerce and
Endustry be pleased to state whether

MAY 5, 1059
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the Cotton Textiles Consultative
Board has since started functioning”

The Minister of Commerce and In-
dmstry (Shri Lal Bahadae Shastel):
Yes, Sir The Board has held three
meefings since 1its constitution

Credit Facllities for Textile Industry

Shri Subodh Hansda:
3978, 8hri 8. C, Samanty:
Shri BR. C Majhi:

will the Munuster of Commerce and
Industry be pleased to state

(a) what 15 the procedure adopted
by Grovernment to provide <redit faci-
nties for the Textile Industry,

(b! whether this will ease their
finapcial difficulties,

(¢) whether all the Textile mulls
have availed of this opportunity, and

(d) 1t su, the total amount advanc-
ed s0 far?

Tpe Minister of Commerce and In-
dustry (Shrli Lal Bahadur BShastn):
(a) to (d) A statement 1s laid on the
Table [See Appendix VIII, annexure
No 18]

Estimates of Financial Resources

Shri Ram Krishan Gupta
3979. { Shri Ajit Singh Sarhad:
Sardar Igbal Singh:

will the Minister of Planning be
pleased to refer to the reply given to
Starred Question No 878 on the 3rd
December, 1958 and state

(s) Whether the Planming Commus-
sion have since examuned the estimates
of financial resources submitted by
the Punjab Government for the
remaining years of the Second Five
Year Plan period,

(b) whether the Planmning Commus-
sion have made any suggestions to the
State Government m this connection;
and

(c) if so, the nature of the sugges-
tions made?
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The Deputy Minister of Planning
{Bhri B. N. Mishra): (a) Yes, Sir. The
estimates of State's resources for the
last two years of the plan furnished
by the Government of Punjab were

1446
discussed with the ntatives of"
the State Govermpnent October 11

and 13, 1838. As a result of these
discussions, the estimates for the last
two years were worked out as follows:

(Rs. crores)
Total for-
1959-60  1960-61 the 2
years
1. Resources on revenue acceunt 27 11 38
2. Loans from the public 3o 30
3. Share of Small Savings . 50 50 10:0
4- Unfunded debt and other muscellancous capital
receipts (net) 04 04 o8
Total State's resources o _lEH:—- B _._9_5.. - ??‘-6—

In connection with the formulation
of the State plan for 1858-80, the
Planning Commussion had a further
series of discussions with the State in
December 1958. At these
the following estimates for
were worked out:

1858-60

[Rs. crores)

1959-60
1. Resources on revenue

sccount 50
Loans from the public 2 o0
Share of Small Savings &6 o
Unfunded debt and other
muscellaneous capatal re-
ce1pts (net zo

> uwyp

Total State's resources 15 0
5. Withdrawals from

resitves 1°2
6 Total State's resources

including  wuthdrewals

Jrom reserves 162

For 1960-61, no fresh assessment has
yet been made.

(b) and (e) At the discussions
mentioned above. measures for rais-
ing additional resources, such as
assessment and recovery of better-
ment fees, special assessment on
agricultural land used for non-agri-
cultural purposes, improvement in tax
administration, intensification of the
small savings drive, ete. were consi-
dered jointly by the Planning Com-
mission and the State Government,

Indians in Qeylon

Shri Ram Krishan Gupta:

3980. { Shri Vajpayee:

Shri D. C Sharma:

Will the Prime Minister be pleased’
to refer to the reply given to Starredt
Question No. 28 on the 17th Novem-
ber, 1958 and state:

(a) whether any detision has since
been taken about claiming compensa-
tion on account of damages caused to-
the properties of Indian nationals in»
Ceylon; and

(b) if so, the nature of decision
taken?

The Prime Minister and Minister
of External Affairs (Shri Jawaharlal
Nehru): (a) and (b). The matter is
still receiving the consideration of the
Government of Indix, but no further
progress 1s possible till the Govern-
ment of Ceylon have iaken a decision.
regarding the payment of compensa-
tion to their own nationals.

Industrial Estate at Cutlack

3981. Shri Panigrahi: Will the Minus-
ter of Commerce and Industry be
pleased to refer to the reply given to
Unstarred Question No. 216 on the-
14th February, 1858 and state:

(a) whether all the sheds proposed!
to be constructed in the industriak



(b) Allotment of all the completed
sheds has been made by the State
‘Government.

(c) The following industries have
‘been located in the estate:

1 Manufacture of Pharmaceut:-

cals.
2. Manufacture of Storage batter-

les.
3. Manufacture of Chemucals
4 Wood-working and furniture-

making.

3. Processing of Blocks.

6§ Preservation of fru'ts and munu-
facture of frurt products

7. Manufacture of Textile goods

through powerlooms

8 Manufacture of Wire nails and
Panel Pms

8. Steel Fabrication

10 Mamifacture of paints

11. Assembling of cycles

Manufasture of Welding Electrodes

3982, Bhri V. P. Nayar: Will the
Minister of Commerce and Industry be
-pleased to state:

(a) the present position of .ndigen-
=ous manufacture of welding e.ectrodes,

(b) the number of new licences .ssu-

od, if any, 1n the Second Five Year
Plan period therefor; and

(c) the mamn raw matenal: requir-

ed for the manufacture of welding
~electrodes®

The Minister of Commerce and In-
vdustry (Shri Lal Bahadur Shastri).

(a) and (b) A statement 1s lad
won the Table. TSee Appendix VTII,
annexure No 19].

(c) The mamn raw raterials requir-
ed for the manulacture of Welding
Electrodes are: Mild Steel Core Wire,
Btanless Stee]l Wire, Nickle Wire,

Demand for Indian Pagineers in

3088 Shri D. C. Bharma: Will the
Prime Minister be pleased to state:

(a) whether the Government of
Malaya have asked for the services of
Indian engineers;

fb) i so, what are heir require-
ments; and

(c) what is vur response n the
matter?

The Prime Minister and Minister
of External Affairs (Shri Jawaharial
Nehru): (a) No; Sir

(b) and (¢) Do not arise

Handloom Weavers' Co-eperative
Socleties in Bombay

3984. Bhri Pangarkar: Will the
Minuster of Commerce and Industry be
pleased to state

(a) the number of =}k handloom
weavers' co-operative socletles in
Bombay State;

(b) whether any survey of the num-
ber of silk loom weavers has been
made in the Bombay State; and

{c) if so. with what results?

The Minister of Commerce and In-
dustry (Shri Lal Bahadur Shasiri)-
(a) Nine as on 31st December, 1058

(b) No survey was conducted by the
All India Handloom Boar:

(¢) Does not arise

Sericalture Schemes in Bihar

3985. Shri Pasgarkar: Will the
Minster of Commerce sad Iudustry
be pleased to state

{a) whether any production target
has been fixed for the approved seri-
culture schemes in Bihar; and

b) if g0, what is the annual produs-

tion from the schemes already imple-
mented there?
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The Minister of Octumiree and kn-
dustry (S8hel Lal Bahaduy Shasixl):
{(a) md (b). A statement giving the
requisite information is laid on the
Table. [See Appendix VIII, anmex-
ure No. 29).
Burvey of Graduate Empleyment
Shri Ram Krishan Gupta:
$88. /! Shri D. C. Sharma:
Shri Shivansnjappa;
Will the Minister of Lubour and Em-
ployment be pleased to state:

(a) whether it is a foct that Gov-
ernment have finalised a plan for an
All India Survey of Graduste Em-
ployment;

(b) if so, the details of the Plan; and

(c) when the actual survey work
will start?

The Deputy Minister of Labouyr (Shri
Abld AH): (a) While it is propased to
conduct an all-India survey of gradu-
ate employment, the detas of the
survey have not yet been finalised.

(b) and (¢c) Do not arise.
QT Fere sitw o fewre

sy, St www T T Qe
oA Lo FAA, LRUE & ATifewr wer
qwT 3¢ ¥ I ¥ Fw 7 @ @i
# w1 w4 fw

(%) texe-to ¥ aifes FwomT
¥ vt g R & qff fasy o
Tt & & farrer @ ferdt o saT
AT ety @ F3T wE ¥ vgrar
for ey # wewr i, w\r
I famoor ¢y e oo weeTe &
st g war g,

(w) afx gi, @ w1 o Gt
1 & W I A YE Ty A
AT afw &1 famowr eT-Ew g @
M, W)

() te8e-st ¥ foefrg ad &
IO @ & Fewra ¥ fod afe ok
wofg v RNk, Mgy ?

e vt (o wre Wo firw)
(%) o (=) =i woft gror ofY &
wrer g & W 97 9 fawre fear
wr g

() @& w1 firolr Qeve-ty oY
wrfw gyorar o & fawar wrda

Junmavdeo Oolliery

3988. Shri Aurobindo Ghomal- Will
the Minister of Labour and Employ-
maent be pleased to state.

(a) whether it i1s a fact that the
Junnardeo Collery owned by Bharat
Collierieg Ltd. has been closed down:
and

(b) 1t so, when and on what
grounds?

The Deputy Minister of Labour (Shri
Abid AM): (a) Yes.

(b) The colliery was clored with
effect from the 3l1st Oecirbaz, 1938 by
the management on the ground that
s9fc workable coal had beer exhaust-
ed

Celling on Land Holding

3989. Shri Sanganna: Will the Minis-
ter of Planning be pleased to state:

(a) whether any State Governments
have reported that land owners have
been dividing and subdividing their
land among their relations to circum-
vent the law of ceiling;

(b) it so, which are those States;
and

(c) what steps have been taken by
the Government to prevent such
fraudulent transfer of land®

The Deputy Minister of Planaing
(Bhri 8. N. Mishra): (a) to (c¢). The
Planning Commigsion has been aware
of the importance of prcventing trans-
fers of land made with the intention
of circumventing ceiling on holdings.
In para, 39 of Chapter TX of the
Second Five Year Plan, thercfore,
suggestions have been made for pre-
venting transactions of a maia fide
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character and also for reviewing such
transactions which have already taken
place.

The matter was further considered
in the meeting of the Standing Com-
mittee of the National Development
Council held in September, 1957,
which recommended that adequate
safeguards should pe provided for pre-
venting evasion of ceiling.

Several States have jncluded provi-
sions with regard to such transfers. The
‘West Bengal Estate Acquisition Act,
1958 (which includes provision for
ceiling on existing holdings) has pro-
vided that the Goverament mky en-
quire into any transfer of ‘and made
after the 5th May, 1953, if there were
prima facie reasons for believing that
such transaction was not bona fide.
‘The transfer will stand cancelled 1n
case it was found to be mala fide, In
case it is found to be bona fide it shall
still be taken into account in deter-
mining the surplus land of the trans-
feror as if the transfer had not taken
place.

In Assam any benami transfer made
after the 12th November, 1955 is not
to be taken into account in determin-
ing the ceiling limit.

In the Punjab, where a provision
authorising Government to utilise sur-
plus area held by a person for the re-
settlement of ejected tenants was made
by an amendment of 1955, a provision
was included that no transfer or dis-
position of surplus area alter the com-
mencement of the Act of 1853, shall
affect the Government's power to uti-
lise the surplus.

In Pepsu area any transfer made
after the 21st August, 1956 to any
person who is not & small holder or a
landless person, shall be disregarded
for determining the surplus arra. A
transfer made after the 30th July 1058
shall be disregarded in ail cases,

The Hyderabad law provides that
no permanent alienation or transfer of

MAY 5, 1058
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agricultural land would be valid un-
less it was made with the previous
sanction of the Collector. Hyderabad
Government had refused recognition
of any alienation or transfer made
orally or through any un-registered
document which was not followed by
separation of possession.

The Himachal Pradesh Abolition of
Big Landed Estates and Land Reforms
Act, 1953 provides that any contract or
agreement made on or after the 1st
April, 1952, which has tne effect of
directly or indirectly proventing the
vesting of any land of the iandowner
in the State Government, =hall be
void,

Onion and Potato Society of Nasik
District

3990. Shri Jadhav: Will the Minis-
ter of Commerce and Indusiry be
Pleased to state:

(a) whether it is a fact that the
Ceylon Government owes dues on ac-
count of onions supplied by tl.e ‘Onion
and Potato Society’ trom Nasik Dis-
trict;

(b) if so, what is the amount due;

(c) what is the cause of withhold-
g the amount due; and

(d) when is the Ceyion Government
going to make the payment to the
Society?

The Minister of Commerce and In-
dustry (8hri Lal Bahadur Shastri):
(a) to (d). It is understocd from the
Nasik District Potato and Onion Grow-
ers' Co-operative Association Litd,
Nasik that they had exported onions
valued at Rs. 203,500 to the Co-opera-
tive Wholesale Establisnment in Ceylon
in 1958 and that the latier have with-
held some payment pending settle-
ment of their claum on account of
damages and shortages in supply.
Government have no further informa-
tion about this transaction.
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Trade Agreemeni with Crechoslovakia

Wil the Mimuster of Commerce and
Industry be pleased io atate:

(a) the terms of Trade Ayreement
concluded on March 7, 1959 between
Czechoslovak Foreign T.ade Corpors-
tion and the State Trading Corpors-
tion of Ind:a, and

(b) the items »f trads <pecified, if
any?

The Minister of Commerce and In-
dustry (Shri Lal Bahadur Shastri):
(a) and (b) It 1s not in the business
interest of the Corporation to disclose
these details

Manafacture of Gur in Madras Btate

3992. Shri Ayyakannu: Will the
Minister of Commerce and Industry
be pleased to state-

(a) whether it 15 a fact that Gur
and Khandsari Sub-Committee of
Indian Central Sugarcane Commititee
has recommended a scneme for the
manufacture of Gur in Madras State;
and

fb) 1f w0, the nature of the recom-
mendations?

The Minister of Commerce and In-
dustry (Shri Lal Bahadur Shastri):
(&) Yes, 8ir, a schame ocrtaming to
the chemical composition of juice, the
use of clarificants, storage and type of
furnaces was recommended by :he Gur
and Khandsari Sub-Committee of the
Indian Central Sugarcane Committee.

(b) A technical programme in res-
pect of the followming was recom-
mended-

(1) (a) Chemical composition of
jwee and chemical and physi-
cal characteristics of gur from
standard varieties of cane,

(b) Use of clarificants in relation

to the composition of juice
108A: LSD-—-3

and chemical and physieal
characteristics of gur

(e) Chemucal and physical charac-
tenistics of gur m relation to
changes in storages wunder
different conditions

(3) Chemucal composition of cane
Juice and chemical and physical
characteristics as relaied tu manural
and cultural treatment of cane

(3) Trials with furnaces to speed up
manufacture

(4) Study of inter relationship bet-
ween the manufacturing processes
and chemical and physical charac-
teristics of gur

Delhi Btate Division No. I of the
C.P.W.D.

Shri Easwara lyer:
2998. { 8hri A. K. Gopalan:
Bhri Tangamani:

Will the Minister of Works, Housing
and Supply be pleased to state.

(a) what 1s the workload on the
Delhu State Division No. I of the Cen-
tral Public Works Department,

(b) whether the workload justfics
the existence of thus Division, and

(c) 1f not, whether there i1s any
proposal to merge this Division with
any other Division?

The Minister of Works, Housing and
Supply (S8hri K. C, Reddy): (a) The
anticipated workload of this Division
for the year 1959-60 13 Rs 42 lakhs
approximately

fb) Yes

fe) Does not arise

Joint Indo-American Ventures i
Industries

3994, Shri P, C. Borooah; Will the
Mimster of Commerce and Industry be
pleased to state:

(a) whether the Assam business-
men bave approached the US Trade
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Misgion for jomnt Indo-American ven-
tures in chemicals, coal nunings and
other industries; and

(b) if so, the reactions of Govern-
ment to these proposals?

The Minister of Commerce and In-
dustry (Shri Lal Dahadur Shastri):
(a) and (b) It 1s understood that the
U.S Trade Mission had some gencral
and preliminary discussions with the
businelsmen 1n Assamn in regard to
collaboration with American manu-
facturers 1n the field of machune build-
ing for the chemicals, coal miming and
other industries No proposal has vet
been received by Government in thus
regard

Monthly Abstract of Statistics

Shn A. K Gopalan:
9% {Shrl Tangamani:

‘Will the Minuister of Labour and Em-
ployment be pleased to state

(a) whether the rable on ‘Eniploy-
ment’ i the ‘Monthly Abstract of
Statistics' published by tne Central
Btatistical Orgenisation 1includes the
work-rharged staff employed every
month t y all the Divisions of the Cen-
tral Public Works Depa.tment, and

(b) 1f not, thc reasons; therefor?

The Deputy Minister of Labour
(Bhri Abid All): (a) No

(b) Non receipt of 1. ivrns from all
Divisions

Recording of Foik Music

3996. Shri L. Achaw Singh: Will the
the Minister of Information and Broad-
casting be pleased to ‘tite

(a) whethe: the reco.ding party
sent by the All India Radio, Gauhat:
to Manipur visited tribal cenlres also
for recording tmbal music and dance,
and

MAY §, 1950

Wniten Answers 14956
(b) the varieties of music, folk
songs and plays recorded and the
length of tapes recorded?

The Minister of Information and
Broadcasting (Dr Keskar): (a) Yes,
Sir

(b) A statement of items recorded
i Manipuri 15 placed on the Table
of the Sabha

STATEMENT
Types of progrdmme nmu%p:
Length of mpes
1, Mati Music 48 tapes—s560 Mus,
2. Mat1 spokenword 38 tapes—346 Mus,
programme

3 Hill triba! Music con- 20 tapes—225 Mts
tuinng 62 items by
E-bm hs':r::'m
agas, te,
Hmar, Gangte,
Thodond, Vaip!
Simte, Jow and
Lusha: tnbal people

Newspapers

3997. Shri L. Achaw Singh, Wil
the Minmster of Information and
Broadcasting be pleasel to state

(a) the number of newspapers which
ceased publication duning 1958, and

(b) the number of newspapers which
failed to submit annual statements in
accordance with the provisions of the
Press and Registration of Books
(Amendment) Act, 19557

The Minister of Information and
Broadeasting (Dr. Keskar): (a) 191

(b) 2,720

Cement Factory in Rameshwaram
Island

3988 Shri Subhblah Ambalam: Will
the Minister of Cemmerce and Im-
dustry be pleased to st.te

(a) whether it 13 a fact that the
Madras Government have made a pro-
posal for locating a cement factory im
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the Rameshwaram Island, Madras
State; and

(b) 1f so0, the decision taken there-
on?

The Minister of Commerce and In-
dustry (Shri Lal Bahodur Shastri):
(a) and (b). No specdic proposal for
the location of a cement factory in
Rameshwaram Island hus so far been
received by the Central Government.
A survey of that region has been pro-
posed with a view to determining
whether the lime-ston» reserves in the
area can susiain a cement factory
there.

Broadcast from AJLR. at Simla

{ Bhrl Nek Ram Negi:
3999. { Shri Bhakt Darshan:
| Shrl Subodh Hansda:

Will the Minister of Information
and Broadcasting be pleased to state:

(a) what additional and effective
measures Government have taken to
make interesting and easily available
broadcasts from Simla branch of All
India Radio for the people living in
Himachal-Tibet Border in view of the
present Tibetan situation; and

tb) 1f not, the reasons therefor?

The Minister of Information and
Broadcasting (Dr. Keskar): (a) and
(b). The Simla Station of All India
Radio mainly caters to the people of
Himachal Pradesh and their various
cultural activities. Programmes for
Chim1 and other Indo-Tibet border
areas of Himachal Pradesh are also
covered by that Station by appro-
Pniate programmes,

Steel Quota for Himachal Pradesh

4000. 8hri Nek Ram Negi:
Shri Bhakt Darshan:

Will the Minister of Commerce and
Industry be pleased to state:

(a) the aliocation of steel guota
made to Himachal Pradesh for the
year 1959-60;

(b) the allocation of steel being
made to Small Scale Industries there
during the same year; and

(c) the total allocation of steel made
to Himachal Pradesh for the last 10
years and the quantity actually con-
sumed in the State?

The Minister of Commarce and In-
dustry (Shri Lal Bahadur Shastrl):
(a) to (¢). The Iron and Steel Minis-
try make allotment of steel quota
State-wise for general requirements.
For specialzed requirements like
small scale industries, ete., the Iron
and Steel Ministry provide a lump-
sum quota and place it at the dispo-
sal of the Ministry of Commerce and
Industry for distribution to wvarious
States. For this reason replies to
parts (a) and (c) which relate to the
total allocation of steel quota made
to Himachal Pradesh in a particular
year and during the last 10 yearw
will be given by the Minister for Iron
and Steel on a subseguent date. So
far as Iron and Steel guota for the

small scale industries in Himachal

Pradesh is cerned, an allotment of

100 tons of gteel for the period April-

June 1959 been made.

Industrial Development in Himachal
Pradesh

Shri Bhakt Darshan:

Will the Minister of Commerce and
Industry be pleased to state:

(a) the progress made by Hime-
chal Pradesh 1n the sphere of indus-
trial development gafter it became a
Union Territory:

(b) if no substantial progress has
been made, the reasons thercfor; and

(e) whether the Government have
any fresh plans to industralise Hima-
chal Pradesh in the near future?

The Minister of Commerce and In-
dustry (Shri Lal Babadur Shastrl):
(a) to (c). A statement gmving the
available information is laid on the
Table (See Appendix VIII, annexure
No 21}

4001 { Shri Nek Ram Negi:
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[Shrimati Renu Chakravarity:
prees Shri 8. M Banerjee:

Shri Prabhat Kar:

imnnmm&:

Will the Prime Minister be pleased
to state

(a) whether attention of Govern-
ment hag been drawn to the article
entitled “Head hunters war” appear-
ing in Daly Express, London of 9th
February, 1959 regarding Naga Land;

(b) it so, how the foreign reporters
oould enter NEFA; and

(¢) whether permussion was ac-
corded by Government?

The Prime Minister and Minister of
External Affalrs (8hrl Jawaharlal
Nehru): (a) The Government have
seen the article which appeared n
the “Daily Express” of London dated
8th February, 1959

(b) and (e} Mr Donald Wise, the
author of the article did not apply
for any permut to enter NEFA or
NHTA nor any such permusison was
accorded to hum by the Government
He managed to meet some Naga
bhostiles through the assmstance of two
or three officers of the adjoining tea
estates an the Sibsagar Distt of
Assam

fewaft & wrdt v o wvewrn, peam

ot ¥ o
st go qRo mfew
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wifwa ffn a oer srET
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Progress of the Becong Five Year
Plan

Wnitten Anmoers

4004 Shri Harish Chandra Mathur:
Will the Minister of Planaing be
pleased to lay a statement showing.

(a) the number of working teams
set up by the various Ministries at
the instance of Planning Commissiof
for evalughon of the progress made
under the Second Five Year Plan,

“(b) when these working teams were
appointed and when they are to sub-
mt reports, and

(¢} what 15 the scope and purpose
of their work?

The Deputy Minister of Planning
(Shri 8. N Mishra): (a) to (¢) No
Working Teams as such have been
set up by the Ministries for the eva-
luation of the Second Five Year Plan,
Progress made during the Second
Plan, however, formg a part of the
terms of reference of all the Working
Groups set up for the formulation of
the Third Five Year Plan The re-
ports of these Working groups are
likely to be available by about the
end of Seplembe:, 1959

Nangal Fertiliser and Chemieals Ltd,

4005. Shrl Daljit Bingh: Will the
Minister of Commerce and Industry
be pleased to state

(a) the amount of foreign exchange
sought by the Nangal Fertiliser and
Chemucaly Ltd, Naya Nangal to com-

plete t!lewoxhcrflheflcmm
1958-50 and 1959-60 so far; and

(b) the amount of foreign
sanctioned during the above period?
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The Minisier of Commerce and In-
dustry (8hri Lal Bahkadur Bhastf) :
(a) and (b) 1858-59: The Nangal

exchange

foreign
releases aggregating Rs. 401'48 lakhs
for enterng into contracts with

tems of comstruction equipment The
full amount was released.

1968-80. Foreign exchange to the ex-
tent of Rs. 38-38 lakhs has been de-
manded for sumilar purposes for the
period Apnl-September 1958 This is
under examnation

Emplementation of Employses’ State
Insgrance Act

4008, Shri D. €., Sharma: Will the
Minuster of Labour and Employment
be pleased to state:

(a) whether it 13 a fact that the
question of evalustion and implemen-
tation of the Employees' State In-
surance Act was entrusted to the Eva.
luation and Implementation Cell; and

(b) if so, what are the findings of
the Cell?

The Deputy Minisier of Laboar
(Shri Abid Al): (a) and (b). No. A
one-man Commuttee consisting of
Dr A Lakshmanaswamu Mudalar,
Vice-Chancellor of Madras Univer-
sity, has been constituted to review
the working of the Employees’ State
Insurance Scheme
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Loan to Atias Cycles Indusiries Lid,
Sonepat
M{ms.u.mh

Will the Minister of Commarce and
Indusiry be pleased to state:

() whether a loan of Rs. 20 lakhs
was given to Messrs. Atlas Cycles In-
dustres Ltd, Sonepat in 1988;
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(b) il so, the total amount of loan
given upto 1st January, 1930 to the
same company; and

(¢) whether it has been brought to
the notice of the Government that this
amount has not been utilised in the
interest of the factory?

The Minister of Commerce and In-
dunstry (Shri Lal Bahadur Shastri):
(a) No loan has been given by Gov-
ernment or the LFC, to Messrs. Atlas
Cycles Industries Ltd, Sonepat in
1858;

(b) and (¢) Do not arise.

Eebate on Handloom Produets im
Punjab

4009. Shri Daljit Singh: Will the
Minister of Commerce and Industry
be pleased to state the amount al-
lotted by the Central Government to
the State Government of Punjab for
the rebate on handloom products for
1958-50 and 1959-607

The Minister of Commerce and In-
dustry (Shri Lal Bahadur Shastri):
During 1858-59, an amount of Rs. 149
lakhs was sanctioned to the Punjab
State Government for meeting arrear
rebate claimg as on 31.3.1958.

An amount of Rs, 3 lakhs was sanc-
tioned as grant to the State Govern-
ment for expenditure on handloom
industry in 1858-58. This included the
expenditure on rebate, for which se-
parate figures are not available.

No amount has been sanctioned for
rebate during 1959-60, so far.

Paper Pulp Factory at Mukerian
(Punjab)

4010. Shri Daljit Singh: Will the
Minister of Commerce and Industry
be pleased to state:

(a) whether it is a fact that Gov-
ernment have a proposal to set up a
Paper Pulp Factory at Mukerian in
Punjab;

(b) whether any survey has been
made in thiz resard: and

MAY 5, 1858
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(¢) if so, the result thereof and the
decision taken in the matter?

The Minister of Commerce and
Indystry (Shri Lal Bahadur Shastrl):
(a) to (e), Government have no pro-
posal to set up a Paper Pulp Factory
at Mukerian in the Punjab. Two
Finnush experts toured the area of
river Beas and surrounding regions
during 1957-58, to study and ascer-
tain the possibilities of setting up
forest industries and supply of raw
materjalg to them. They have sub-
mitted their report and the sugges-
tions made by them involve long term
developments in the forest areas of
the Punjab in order to ensure ade-
quate supplies of taw materials, to
sustamn a ful-fledged paper pulp mill.
The question of establishing such a
mill based on indigenous raw material,
there if at all, 1s thus only a long
term possibility

Indira Market in Delhi

Shri P. G. Deb:
-5 {slu-n Liladhar Kotoki:

Will the Minister of Works, Hous-
ing and Supply be pleased to statas:

(a) when the construction of Indira
Market, Subzi Mandi in Delhi was
started; and

(b) whan 1t is likely to be com-
pleteq with all civic amenities?

The Minister of Works, Housing
and Supply (8hrl K. C. Reddy): (a)
and (b) The work of construction of
the Indira Market, Delhi was taken
up in the following phases:

Phase 1 compnsing of 98 shops,
21 residential flats and 12
commercial flats, stajrcases
and lavatory blocks, started
in January, 1955 and was
completed in October, 1935,

Phase II comprising of 46 shops,
7 residential flats and 15 com-
mercial flats, staircases and
lavatory blocks, started
in January, 1857 and was
completed in January, 1659.
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III compreing of one

pleted in July, 1958.

Ths entire work, including the
provision of all civie amenities other
than urinals, is expected to be com-
pleted by August, 1959. Urinals will
be provided by the Dellhi Municipal

Corporation.
Indira Market in Delhi

4014 Shri P C. Borooah: Will the
Mimster of Rehabilitation and Mino-
rity Affairs be pleased to state:

(a) whether Government are aware
that most of the allotiees in Indira
Market, Subzi Mandi, Delhy, have
rented out their shops or even sold
them; and

(b) if so, what action Government
propose to take against such allottees?

The Minister of Rehabilitation and
Minority Affairs (Shri Mehr Chand
Khanna): (a) and (b). The number of
shops constructed in Indira Market is
145. Of these 72 shops have been sold
under the Compensation Scheme. It
it entirely up to the new owner to
occupy the shop himself or let it out.
As regards the remaming shops, mn-
formation about subletting is being
collected and will be laid on the Table
of the Sabha in due course

Markets on Janpath and Irwin Road

Shri Barju Pandey:
““‘{sm-l T. B. Vittal Rao:

Will the Minister of Works, Hous-
fng and Supply be pleased to refer to
the reply given to Unstarred Ques-
tion No. 2856 on the 8th April, 1959
and state:

(a) the detalls regarding the pro-
posed construction of markets at
Janpath and Irwin Road:

(b) when will the
work begin;

(c) the date by which the construc-
tion work will be over; and

construction

(d) whether the stall holdery of
Connaught Circus. Panchkuin Road
and Janpath will be allowed to re-
main where they are till the proposed
markets on Janpath and Irwin Road
are constructed?

The Minister of Works, Housing and
Sapply (Shri K. C. Reddy): (a) The
proposal to construct market on Jan-
path and Irwin Road is still under
consideration and the details about
them have not yet been worked out.

(b) and (c) No definite dates can
be indicated at this stage.

(d) The stalls on Panchkuin Road,
Janpath angq Connaught Circus belong
to the New Delhi Municipal Com-
mittee who are expected to allow the
stall-holders to continue in their pre-
sent premises of busmess till they can
be rehabilitated in the proposed
markets on Janpath and Irwin Road
or elsewhers

Calcuity Dock Labour Board
Shri Muhammed Elas:

Shri Warlor:
4016. { Bhri Jagdish Awasthi:
Bhri Tridib K
Chaudhuri:
Will the Minister of Labour and
Employment be pleased to state:

(a) whether it is a fact that the
Calcutta Dock Labour Board has a
number of retired and superannuated
Clasg I and Class II officers of the
Government of India as the incum-
bents of itg principal executive posts;

(b) what are these posts; and

(c) what are the reasons for such
appointments?

The Deputy Minister of Labour
(8hri Abid Al): (2) and (b) The post
of Secretary to the Board is held by
a retired and superannuated officer,
Three other posts, viz Chief Ac-
counts Officer, Officer on Special
Duty and Administrative Officer,
are held by retired military oficers,
all of whom are below 55. All
four were Class 1 officers under
Government of India.

(c) These officers were selected
of a number of candidates by

g §%

&
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coustituted Selection Boards as they
possess requisite gqualifications and
experience.

Instructions Isswed by the Mimistry
of Rehabilitation

4017. Bhri Vajpayee: Will the

(a) whether instructions and orders
issued by the Minstry or Office of
Chief Settlement Commissioner from
time to time regarding fransfer of
Government-built and evacuee pro-
perties to displaced persons and pay-
ment of compensation etc. are pub-
lished 1in the Government Gazette: and

{b) i1 not, the reasons therefor?

The Minister of Rehabilitation and
Minority Affairs (Shri Mebr Chand
Khanns): (a) and (b). No. Only
notifications issued in pursuance of
powers conferred by the Displaced
Persons (Compensation and Rebabi-
litation) Act, 1954 and the Rules made
thereunder or amendments to these
Rules are published in the Gazette of
India. Instructions and administra-
tive orders are intended for official
use only They are not published in
the Gazette.

Memorandum of Demands by
Refugees of Delhi

Shri Liladhar Eotoki:
4018. J Shri 8. A. Mehadl:
| Shrimati Ila Palchoudhuri:

Will the Minster of Rehabilitation
and Minority Affalrg be pleased to
state:

(2) whether the refugees of Delhi
have submitted their demands in a
memorandum to the Prime Minister
recently; and

-
(b) the nature of their demands and
the decision of the Government
thereon?

The Minister of Rehabilitation and
Minority Affairs (Shri Mehr Chand

Ehanna): (a) Yes.

MAY 5, 1859
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(b) The demands are as follows:

“(1) That the prices of the Gov-
ernment built or evacuee pro-
perties should be refixed at no-
losy no-profit basis of the declared
policy of the Government of India
and to meet thigs purpose an In-

Commission consisting

(2) That notices of attachments,
evictions, sale of property through
Public auctions or by Tenders
by the Rehabilitation department
should be immediately withdrawn.

(S)Mttheprieeuthndundu-

the Government built structures
should in no case exceed the
actual price paid for purchase of
land and its development.

(4) That the rent paid so far
should be adjusted towards the
cost

(3) That the cost should be re-
covered in thirty equated yearly

pendent by providing them with
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¢10) ‘That the possession of Dis-
placed Persons who are in occupa~
tion of Government or evacuee
properties should be regularised
immediately.

(11) That the refugees from
Pakistan-held Kashmir should
have the same rights as those
from West Pakistan and given
facilities as mentioned in parss 8,
9 and 10 above.

(12) That compensation esta-
blished after wverification should
be paid in full without discount
(Katauti)

(13) That the claim of rural areas
Displaced Persons should be
treated at par with those of urban

(14) That the ownership rights
in colonies like Kingsway Camp,
Pardhg Bagh, Kotla Feroze Shah,
Angunn Bagh and other such
colonieg be transferred to the al-
lottees 1mmediately, and no de-
mand of rent be made from them.
The rights of ownership to the al-
lottees in Kamla Market, Bara
Hindu Rao, Ghaffar Market and
other such markets be transferred
to the allottees. The persons doing
‘business in their allotted quarters
be igsued licences or prowvided
with alternate business accommo-
dation

(15) That Displaced
mttingm‘lhcrudlidt,ueeupyiu
places of worship, living with their
relatives should be provided with
residential as well as  business
premises

(16) That widows, mfirm per-
sons and orphans should be pro-
vided with free accommodation
and means of subsistences

(17) That to provide jobg and
work to the Displaced Persons,
Government and private indus-
tries should be started in Refugee
colonies and new markets to be
built,

(18) That Refugee colonies and
markets be provided with Munici-
pal amenities”

These demands are not new and
have been considered by the Govern-
ment on numerous occasipns wn the
past A number of concessions have
already been given to Displaced
Persons. It 12 not proposed to give
any further concessions.

Market at Siliguri for Displaced
Persons

4019. Shri Mangen: Will the Minis-
ter of Rehabilitation and Minority
Affairs be pleased to state:

(a) whether it is a fact that a mar-
ket for displaced persons has been
constructed in Siliguri;

(b) it so, at what cost;

(c) whether the bwldings in the
market are still unoccupied,

(d) if so, the reasons therefor; and

(e) the present structural condition
of the building®

Khanna): (a) to (e). An amount of
Rs. 5,23,400 was sanctioned by the
Government of India for the con-
struction of a market for displaced
persons at Siliguri. The expenditure
actually incurred so far on the com-
struction of the market is not known.
This information as well as the in-
formation asked for in parts (c), (d)
and (e) of the question have been
called for from the State Government
and will be laid on the Table of the
Sabha in due course.
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Rent for Government Accommodation

4021, Bhrl Ajfit Singh: Will the
Manister of Works, Housing ang Sup-
ply be pleased to state:

(a) whether it is a fact that Gov-
ernment had issued a memorandum
indicating the lines on which penal
rent should be recovered from
officers who became eligible for higher
type of accommodation on a certain
date but continue to stay in the
lower class houses for one reason or
another;

{b) how much penal rent has been
recovered by Government since the
issue of the memorandum; and

(c) whether a statement showing
cases in which the provisions of the
above memorandum have not been
apphed and the amount of loss of
revenue involved in each case will be
laid on the Table?

The Minister of Works, Howsing
and Supply (Shrli K. C. Reddy): (a)
Under the Allotment Rules 1850, the
class of an officer for purposes of
allotment of accommodation is deter-
mined according to his pay. Owing to
the acute shortage of residences in
the Capital, a very large number of
officers have to be allotted accommo-
dation out of turn and this is gene-
rally done two classes below their
regular class. In such cases no penal
rent 13 chargeable. In due course,
however, these officers reach their
turn for accommodation of their
proper class and if they then refuse
to move, they are liable to pay penal
rent under the Allotment Rules. In
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ment

August, 1957, the Allotment Rules
were amended to increase the penal-
tles

(b) and (c). Statistics are not main-
tained m the Estate Office which could
enable such information to be sup-
plied. It is considered that the time
and labour involved in collecting the
information will not be commensurate
with the results, All allotment cases
are subject to the Allotment Rules
as a matter of course unless Govern-
ment for suitable reason otherwise
directs

12.09 hrs. .
RE: MOTIONS FOR ADJOURNMENT

Mr. Speaker: Papers to be laid on the
Table.

Shri Dasaratha Deb (Tripura): On &
point of order. . ..

Shri 8. M. Banerjee (Kanpur): May
I make one submission about the
prices of sugar? I brought forward
the adjournment motion only for that.

Mr. Bpeaker: I have disallowed it.

Shri 8. M. Banerjee: You may kind-
ly hear me. I am not making any
speech. I only wanted to point
out .

Mr. Speaker: No, no; I am sorry.

Shri Dasaratha Deb: May I rise to
a point of order . . N

Shri § M. Banerjee: It is a very
urgent matter. I am only pointing out
that in entire UP the sugar prices
have gone up

Mr. Speaker: I am not gomng to
allow the hon. Member to go on like
this. I have disallowed the adjourn-
ment motion.

Shri Dasaratha Deb: Mr. Speaker,
on a point of order. The TUnion
Territory of Tripura is directly> under
the aminisiration of the Centre, and
we have got no Assembly of our own
where we can place our

grievances
This Parllament is the only place
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where we can ventilate our grievances,
That is why I wanted to draw the
attention of the House to the serious
famine conditions prevailing in the
State resulting in starvation deaths,

Mr, Speaker: Order, order. He can-
not go on like this. He will kindly
resume hig seat.

I know ‘Tripura is directly ad-
munustered by the Centre, but all the
same, every small thing which he
imagines or which comes to his
notice cannot be the subject matter
of an adjournment motion here. Not-
withstanding the fact that the direct
responsibility is that of the Centre, I
am not bound to allow anything
which the hon. Member thinks iz im-
portant, which I do not think is im-
portant. I have disallowed the ad-
Journment motion.

Shri Dasaratha Deb: People are

there of starvation. Four peo-
ple have already died, and some
people have been taken to hoapitals,
The people there are living on
bamboo shoots and wild potatoes. You
are still feeling it is a small thing

It is a very big thing, people are
dying there

Mr. Bpeaker: Papers to be laid on
the Table

—

PAPERS LAID ON THE TABLE

Avorr ReroRr or CrNTRAL
GoveErarmenT

The Minister of Finance (Shri
HMM):Ibegtohymthe
Table a copy of Audit Report, 1949
of the Central t under Arti-
cle 151(1) of the Constitution and the
Finance Accounts, 1947-48, [Placed in
Library, See No. LT-1407|59).

*Published in the Gazette
dated 5th May, 1950,
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(No. 3) Bt

Rerorr or ad hoc CoMmrrres on
Raw MaTemiaL REsOURCEs ror Parry
InvusTRY

The Minisier of Industry (Shri
Manubhal Shah): I beg to lay on
the Table a copy of the Report of
the Ad hoc Committee set up to
survey the available surpluses of
Cellulosic Raw Materal for the Paper
Industry, [Placed in Library, See
No. LT-1408/58].

GOVERNMENT RESOLUTION ON RECOM-
MENDATIONS oF ALCOROL ComMmITree

Shri Manubhai Shah: I beg to lay
on the Table a copy of Resolution
No. CH(I)-33(3)/57 dated the 28rd
April, 1959 issued by the Govern-
ment on the recommendations of the
Alcohol Committee. [Placed in
Library, See No LT-1409/50].

COMMITTEE ON SUBORDINATE
LEGISLATION

Frrra ReroRT

Sardar Hokam Singh (Bhatinda):
1 beg to present the Fifth Report of
the Committee on Subordinate Legis-
lation.

—

COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS

Forry-rorTe  REPORT

Sardar A. B. Saigal (Janjgir): I
beg to present the Forty-fifth Report
of the Committee on Private Mem-
bers’ Bills and Resolutions.

APPROPRIATION (NO 3) BILL,*
1959

The Minister of Finance (Shrt
Morarji Desal): I beg to move for
leave to introduce a Bill to provide
for the authorisation of appropriation
of moneys out of the Consolidated'
Fund of India to meet the amounts
spent on certain services during the

of India Extraordinary, Part II—Section 2,
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financial year ended on the 3ist day
of March, 1956, in excess of the
ampunts granted for those services
and for that year.

Mr. Speaker: The question 1s:

“That leave be granted to in-
troduce a Bill to provide
the authorisation of appropria-
tion of moneys out of the Conso-
lidated Fund of India to meet
amounts spent on certain servi

8

&5

during the financial year ended
on the 31st day of March, 1856,
n excess of the amounts granted
for those services and for that
year.”
The motion was adopted.
Shri Morarjl Desai: I introducet
-the Bill
12318 hrs.

MOTION RE: REPORT OF THE
UNIVERSITY GRANTS COMMIS-
SION—contd

Mr. Speaker: The House will now
take up further consideration of the
following motion mowved by Dr. Shri-
mali on the 4th May, 1989, namely:—

“That this House takes note of _
the Report of the University
Grants Commission for the period

April, 1957—March, 1058, laid on
the Table of the House on the

17th February, 1850"

Shri Khadilkar was in possession
of the House. He may kindly
continue his speech.

Some Hon. Members: What about
the time, Sir?

Mr. Speaker: The tme allotted 15
hours, time taken is 2 hours and 6
the balance that remains is
and 54 munutes. I do not
we have time. We went on
yesterday one, 1} hours.
Shri B. M. Banerjee (Kanpur):
At 5 o'clock 1t is too hot to go.
Let us sit up to B5-30.

111

it
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Grants Commission

Mr, Speaker: Nobody will sit here

Let me consider. Shri Khadilkar
may continue.
Shri Khadifkar (Ahmednagar):

Yesterday I had just mentioned the
point concerning the medium of ins~
truction in our universities. I sub-
mitted that there is either some sort
of inferiority complex or false sense
of pride and patriotism when we
consider the issue of the medium of
mstruction in the universities. Fur-
ther I stated that because there is no
clear-cut policy, sometimes in diffe-
rent States, even in the secondary
stage, a certain amount of anarchy
prevails, and the younger generation
is used more ag raw material for ex-
perimenting with.

1215 hrs,

[Mr. Dreury-SpEAxEr in the Chair]

If we want to put a stop to this, I
would make a suggestion. If you
want really to develop the regional
languages or Hindi as a national
language and give full scope in the
universities, then you have instruction
in the regional language or Hindi in
some universities, and let them
compete with other universities where

not be considered from a short-range
point of view.

{

We, five per cent or 30 of the
who understand something
matter, are laying down a
per cent of the people
they would be educated.
our association with
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As [ said yesterday, I want Hindi
to develop as a national language,
but we must realise the shortcomings
of Hindi. There are more regional
Isnguages [n this country which are
better equipped compared to Hindi.
That fact must be admitted. There-
fore, 1 would urge that if you want
to pursue a policy, let it be consis-
tent, While retaining English in some
universities, you have the regional
language as the medium of instrue-
tion in others.

What about the Central Umversi-
ties? I recently read in the press
that the Vice-Chancellor of the Delhi
University declared that in 1082 he
was going to have Hindi as the
medium of instruction. | would like
to know from the hon. Minister of
Education what the policy is, whether
the academic council, the senate and
other bodies connected with the uni-
versity were consulted. In Hydera-
bad there was an Urdu
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versity Granta Com-
mission
must be a uniform policy regarding
the Central and regional universities.

So far as the Central universities
are concerned, we are directly res-
ponsible, and there are troubles. It
iz not only because we discussed the
affairs of the Banaras University. I
know there are other troubles also,
The situation is not very happy even
at Aligarh. Why not have a small
committee of this House to look into
these matters permanently, associated
with the centrally administered uni-
versities? This is one aspect.

There 19 another aspect. Sometimes
I feel there is a sudden flowering of
academic life all over the country.
Universities are coming up. I know
there is a certain amount of regional
patriotism which I think should be
encouraged, but I know also that
where there is no academic life,
where there are no teachers worth
the name, you set up bodies, spend
money, whether it is in Bombay or
any other State. The University
Grants Commission must have some
say before a new university is born.
Whether the atmosphere is proper,
whether the constitution is proper
and whether, when you are taking
some share of responsibility so far as
finances are concerned, it would be
proper to waste that money—these
aspects of the thing must be properly
looked into.

Then I will c&ine to other points: In
the Report it is mentioned that there
are about 50 per cent failures in all
examinations put together. Have the
University Grants Commission as
well as the Ministry given some
serious thought to this aspect of the
question? The method of examina-
tion, as it was introduced before in-
dependence, still more or less con-
tinves. It was a mechanical method.
In the changed circumstances, when
students from different strata, partl-
cularly the lower strata of society
are coming up, you will have to make
a suitable change in that method I
have concrete suggestions to make.
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These will not only facihitate exami-
nation, but will also avord the 50
per cent national waste resulting in
frustration in the minds of the young
students, at the same time, 1t is
likely to result in better disciplne in
Universities There should be a
syetemm whereby there should be not
only the written examnation or the
vwe voce examination, but constant
associaiion of teacher or tutor with
the student and his work during the
year, and that also should be taken
mto consideration at the time of dec-
laring the results There should be
this type of gwdance from fhe ele-
mentary stage to the higher stage
where the teacher or tutor 1s cons-
tantly 1n association with the student
Some percentage of mark should be
given at the time of the examination
for this and the rest for the written
test or viva voce, whatever 1t 1s If
such a modification 15 made, I am
confident that this huge national
waste of 50 per cent failure resulting
m frustration in the muind of the
younger comung generation will be
avolded I would, therefore, urge that
reform in the exammnation system
should be introduced wathout any
delay

There 18 another question Ths
relates to the question that there
should be more allocation for the
University Grants, Commission Let
the Educdtion, Minister take the total
plan picture How much investment
are we making in human capital? In
the Plan, more than Rs 135 crores
were cut from the social services and
education, which I would call deve-
lopment of social capital Therefore,
the Ministry must get more allocation
for this This 15 absolutely necessary
Leave aside the question of Umver-
sitles, in rural areas, colleges are
coming up, and the question of ac-
commodation 18 Vviry important I
once approached the University
Grants Commission and told them
“You want discipline You want to
create a certain traditon of learning
‘which was lacking before In the
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strata of society, the upper classes or
upper caste people where there is
some tradition of learning, So i you
want to impart to them education and
mstruction, you must provide for
hostal ‘accommodation ’

Today I find district places where
there are colleges but no hostal ac-
commodation Naturally, because of
want of accommodation, students come
i contact with bad characters, with
all types of people Ultumately, a
certain amount of indisciplne is the
result Are Government gomng to
take steps to avoid that situation
arising? I would urge that 1t is not
a question of urban centres You are
having big buildings Yesterday he
said that they had no allocation. of
steel or cement I am surprised at
dus Why depend on cement or steel?
Why not have small huts where stu-
dents can be accommodated in hostel
in a comfortablc manner* We want
to think m a big way We condemn
giganticism n one way, but practice
it 1n another This 1s the moralty
of the Government, and this 15 the
most condemnable aspect of it, be-
cause in the distriet places or an
taluka places where new nstitutions
are bemmg built up, students are
handicapped for want of accommoda-
tion Therefore, 1t must be considered
the duty of the Umversity Grants
Commussion to see that they cons
truct hostels, help the students pro-
perly and keep i touch with stu-
dents through employing teachers or
tutors This 15 one way of meeting
the sitmition so far as the growing
student population 1s concerned

There are one or two other aspects
I would hke to stress There is in-
discipline That matter is  serious,
because we é&re preparing the next
generation You and I comfortably
sitting here may think in our own
way that India is bemng built right
now and we are doing our best This
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3 a wrong notion. We have been
brought up under foreign rule, we
have enjoyed ten years of freedom
and we are trying to transform our-
. selves and change our outlock. But

the next generation which is coming
up has not seen foreign rule and
the impact of it. We had a certain
amount of nationalism, a certan
amount of a sense of idealism m our
attitude, but the new generation 1s
completly lacking in them, and unless
this new generation iz properly
handled from the primary stage to
the last stage, I am afraid all your
money I¥ bemng wasted Therefore,
the three-year course that they have
mntroduced in a hurry s totally wrong
They must lay the foundation of
education in the secondary stage
Unfortunately, the Education Minstry
or the Lmiveisity Grants Commssion
has not given enough thought to this
aspect of the question May be they
want tv {ioluce two schemes But
the question whether at the secondary
stage, the student 13 well prepared
for the task and proper sifting 1s
taking place 1s also there

There 15 a lot of rush to Unuver-
sities You must have secondary
education properly organised and
looked after, you must have a four-
year term for college education up
to graduation At the time of en-
trance to the University, you must
Jnow what are hus aptitudes, what
are his hkings, how far he would
develop on the engwneering or scienti-
fic wude or will he take to Humam-
ties—all this sifting must take place
There must be planning at that stage
Now there 1s no planning at all and
the best talent goes where there 1s
good opportumty for service in
technical and other flelds Because
of this, most of them take to course
of science with the result that the
Humanities are neglected

We find that even the quality of
teachers 1n Univermties has comple-
tely deteriorated. I had my own as-
mstant who was supposed to be an
Asustant Professor of Economics in
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a college I thought he would at
least be able to write English, and
Marathi, hus mother tongue, farly
well His wnting was so bad that I
felt that if the teachers who were
supposed to be of a high standard

were of this quality, what would
happen to the students

Shri Panigrahi (Pun) His (hoice
wag wrong

Shri Khadilkar [ am comung to
that

You will find that n evety Um-
versity as well as in the colleges,
there 15, becau e of the general im-
pact of hfe outside, & scramble for
getting ahead The go-ahead menta-
lity has come to stay Even if you
have done something to raise stand-
ards of teachers you must know that
they have a certam status m society.
They are seats of learning Formerlv,
those teachers who mugth have been
getting Rs 100 or Rs 75 per month
are now getting Rs 600 Look at
the standard of people round about.
They are better placed What do we
find? Last year, I attended a Politi-
cal Science Congress All these Con-
gresses—Economic Congress, Polhtcal
Science Congress and Science Congress
—-are exchanges of exammerships This
1s my experience These people look at
their emoluments and better conditions.
1 entirely agree But we must look
at this aspect whether they are 1n a
position to have some sort of moral
influence on the students Unless you
have got that type of social disa-
pline, & certam amount of moral in-
fluence, at the teaching level, you
will not be able to keep order mn the
umversities This must be clearly
borne in mind Therefore, with the
growing number of students, if the
University Grants Commission makes,
just like the salary scheme, some
allocation for the tutorial system com-
pulsorily, for a group of say 20 or 80
boys, 1t will be good. Today, in each
class we have got 200 to 300 boys
The teacher does not know what 1
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be better. I think these edsential
steps must be taken first
thinking of something else. Other
schemes like the methods of educa-
tion, methods of teaching, etc, are
ymportant, but unless you concen-
trate your attention on the essentials
your plans will go astray

8 Wm wm (3F)
Tqw g5 T A 3w A} ferw gar
wrfaér o T W
Fefem @ JaF T

“During the year the Univer-
sities of Gorakhpur, Jabalpur, and
Kurukshetra, and Vikram Univer-
sity, Ujjain, came into existence
The Commission had not been
consulted before these universi-
ties were established by legisla-
tions by the States concerned”

A

o g Nt O o fenT man §
Tgwr wfawg ag & fe ag w€ ginrdad
whr gefrerfedt v weftera ¥ qormet
¥ wit §, tolfvd ofipy & & o9
w1 wfawe mfy § fr @y e
wrey it & et seraar ot sdwr
w3, dfiew fee ft o Wt 58 T
At oy 3 & O w7 sy fo A
7w o wew ereon gRafEd wigw

MAY 5, 1980 Report of the University 14984
Grants Commission

wigw Bt T § i oy 9 T
& g Taw gron W T §, Sak
e ¥ qw 5o FRwm sor ¢

s, fewy ghaded w0 ofr-
TH FY AT AT &
1233 hrs,

[Mr. SeeaxEn in the Chair]l =

o faew geftercfadt & et &
farw R ReaTiwkd @
far 3% 310 TwTEwR, o TR
T TMo I AX a2 A fawr areway
NWwER § I fawmmme
fw frwr fer agameft & awa S &
# uw fraafrar enfe fear O
#feT ag g a1 v 39 39 wge
wH [@ 97 WX 9/ ARG AT gL
T OF oW oM I wfene
w &t wmar & 5 v ang 9 A
% foqr o | Wil 3w @ i
vy agy a= w6t | fi57 a9 tevs
§ o mifagT § IATTET ATAT SN
T A 3T AN AW W TG AT {
1z frewg fear f fasw gavaefadt
INA § 1w g W I fad e
e v W WH TER e
& W @ &7 afea I qum wew
wre & forfor gt o7 e W
fmfor g & 75 e A T R W
TR A & uiEw & g ow
FEA T &7 0% gAAdEd R &
waw w1 1 faeg fear |« s
gRT TR 97 | % FARad ¥ A
fr oo wowre 7 Fremw fr i
T w RN W T A, oY 4
e o o W fav $g qoer
wt forar v e orw g et & o
TE & ¥Mo AT HF AT TAT | IFA
AT WS w0t ¥ A7% g A faan fe
TR & o6 g v et
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o Iwim A 7 o gw & faw
WYAT WOAT ZTaT duy fRar | peTe St
ot & g fr fear e ssi TToraTeY
R & gvg T § afew ag ff s
LT

“To me Ujpan seemg to be
adeal place for a great univers
and I would strongly urge on
people and Government of Madh-
ya Bharat to meke TUjjann a
great centre of culture and
learning”

Eas

A GATX AN A N w7 qwE
w1, IE! favig &Y gt Fg o | T
fiy w1 @ ow T W o
T | T TR 7 6 s §
o fawr ghege fer o fawr e
@ ¥ e T Y 2 fafd ¥
W g ANefoge & S & amr we
oY oY | T8 v gy 9% ¥ 7
wft @ wYer W § | gwiw
ax 39 fawt ® ghgw fear mar ot
TR ST ST s & O fear
105(A1) LSD—4.
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ug %g ¢ fin frdrg g & aire of frar
wr § o g wiR QR gt
T A ¥ o wwl 1 @ T Ty
T qiferie § WU I3 N | I9E
T TF WE w99 ¥ Tt W JEAn
wrfr sgerdt | gud oreg Ay
w7 2T wAT AR gl vy € )
# ¥ 7 @ & yfogre  adt o g
fie =7 W woar e ¥ P
TAH WX AT wfaT gTgw €
TR Y W 39 T wRE W
foaYe agr WY | I€F wgy mar a1 fw
g AT | gArafedy wraw v & 0
WTaEEAT § | WS & T F e
qTA WY A I 9T g § 4
wrwaraT fear fr eq & art & W0
ORI 78w ) &7 g, e M
TR gy A<t wra W, R sEw
ora §5 Ara 713 wfgd o s o
¥l gTaTT 77 TR § g o @
fog o gg 7maar T wwdt & A
7g sfagm A7 qufad woama fr g-
Tt grzw et F I de
gefrar<fedt W w37 o1 v f g
& g § 1 pfrefedy aew wiw
Y ¥ AT § texs W wheww &
oy §, oF wgEh At F ¥ A
uh qgd § werwron § afmcfed
waw g A ff o gae faeraw
gAY oft o7 & gvda F o< frar ar
fax ag v fe geftarcfedt avee &l
o ¥ g A feat a, 10 qww F
TEY WTAT | T /IH g AT O
(@ fd & ok sx & oy @ Wi qw
oo & erere a¢ faewy gAreded
& ggrEar 7 3 Ay av W@ avdoon

Wi

TR F AR S AR A qE g Y
BET § | IFAT HAw Hoq AT WAy
af), afer w1t W w1 Qv WPy
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ghrgfew st aresfos wam g §
i @ @ N wdqr e fward
W X 7 # wan wr wiew awg afy
&7 W fog 3w & ad @ fglt
st dfedt & givan ag smwher anfgc
wr § T vitr 7 oF wedy gfracfed
& ) w ghadedr & gheded
wizw sdraw IO 1§ W 9% fr 1y
Tud q8 ah wolt § w dar o s
&% 7 srgey Al fiwa a1 & ag oA
§ fe ghedehr vize v ¥
YT o g wgw Wy faew
ghededt & q& wgryqfe & ) *e
ot & fn e qefrrcfedt o g e
wfgg mfe sadt Ty & Wik =g
ooy 3R T 99, Afeq o A @
ag Wt g 3 ® g1 § e dwer xw Ty
# & fr ag giecfadt  gfrecfadt
arzw wfrar & qu v Al afr §, saa
ot o wgraar AgY € wdy | [F s
¢ v yfs g e wedlt o & o
CERCEE R OER X
ww ¥t § f& I9a § o T g -
el aadr afgn, ghededr mzw
wihar Ivir & oF vl gfcfedt
W & fed Wt g Wi
THEY T 2T A FYHAT FATAY |

Tk o & 5y o faady & a¥
F o & oy e wTEA | gt
gtzw wdtew & Yty oy ar e
¥g ar xg fer dwar A § swfe
&’gﬂfﬁ q w9 ¥ w7 300 Lofvifa-
o gArfade waw & | TR §9
ATRAY 7 gy fear § fr o ey §
ft gfrarcfufear o ol & o fr
SAET waTaer A §or | & wgn
wiger g fF agm foar feady sgfr
s w A @  fE W ¥
wrer gfracfefent wow §F 1 oW
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gt & amere F warew F, wotay W,
ww7a %, vt 7, g F, vewar ¥
foard? o & 1 2y W dw @
awdt & | wgt war wopaTEy T Ewar
gl arzw wifraw # ag fafiener
< 27 wid s Ty & vorer

* 1§ &, BT wrer Y ag ¢ W
faarfagy #r ear of aga woray @t af
&, afFa T wyaET w7 & v &
T T A gud s & qwd
g g A wadr § 7 W weew
wara ¥ ¢ fs iy Grér grafafear
&, forad & ark gure faandf H—
It fr g & sarar  faandt &y
frdt oo & 7 &« T I9qwT T
grm fw ot af gfrafafear a7, 7 @
a® g0 d T & 7T e § @
fgy | AT 98 wivard & ¥ wifgg
fr faardf et | @ T @
o agr & & fer W woma w3 agw
s wfefafem w1 qvawy §, og waemar
wr § s ot avoard avadr o ofr
fr fraifady ¥ ufies § ufiew o &
T A W IAer wfew ¥ wfws
qg1-taed w1 anndt & a1 e
wEdl & ag A §) wwar § 1 W gy
qg & o wk frardf fr T M@ vt §
R wre § gl ofr wurd § 1 ey
R & aww A fawar §, ARG A @
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# T svaer o gfvame wedr ferar wix
srogy ey € & R W @R I
& 0 v & fag Al v 4
IBTY, AT T AT WA T gAratateqy
& A ¥ Y w ¢, 7z =qd 97
arar & ot ofr awa § | Faw wafar
& o @, Dord @ welt o, daw
ér af v wfgy, afews o ok
gHmfedy aew wivaw w1 fafewr
*q ¥ W IR Aigd fw forq ¥ w0
Terar & G F gure 7 W gra g
7 g & A9 & wTeRY wAR AW

12.45 hrs.

BUSINESS OF THE HOUSE

The Minister of Parllamentary
Affairs (Shri Satya Narayan Binha):
Mr, Speaker, with your permission,
Sir, I want to announce that the Lok
Sabha will discuss the situation aris-
ing out of recent events in Tibet on

discussion, 1
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the universities. Recently there
has been a move to give special pro-
minence to Hindi as official language
This recent move is likely to force a
number of universities to reorien-
tate their own policies and programs-
mes in regard to their curricula, es-
pecially their languages. I would like
to sound a note of warning that #
would be best for Government and
for Parliament not to be in too much
of a hwry to go in this direction,

is not the mother-tongue.

Acharya Kripalani: To whom _
English 1s the mother-tongue !

Shri Ranga: ... .and where young
people would not lLike to be placed
at any disadvantage in their com-
petition with the other young peopls
from other areas where Hindi happens
to be either the mother-tongue or the
language which can easily be acquired
by them from sheir childhood,

If, on the other hand, these un§-
verasities in different parts of
country were to lay special stress
the development and on the aoceps
tance of their own regional
as the primary media through
they are to impart know
nuivu'ﬂtylhndllﬂ.tttl:s'
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a0 the need also £0r v wuvaltios

Sbhrl Ranga: That 18 what I was
old. If we were to follow that kimd
u!pohcyofgmn‘theﬁrstphoeto
aur own regional languages and the
University Grants Commisigon goes
on encouraging that kind of tendency,

have to compete with young people
of other universities.,..

Shri Braj Raj Singh (Firozabad):
Let us change the law and let them
cumpete in the regional languages.

Shri Ranga: It would be placing
them at a very great disadvantage
and I sincerely hope that the Uni-
wersity Grants Commission will give
some conmderation to the future pros-
pects of our young people.

Secondly, when the Univeraty
Grants Commussion Bill was on the
anvil, we were given an assurance
that, although no special provision
was made in the Bill itself for exten-
ding equal support to mofussil col-
leges and the lecturers therein in
the matter of ralsing their salaries
and allowances, every effort would
be made to give as much support as
possible to the lecturers in the
mofussil colleges. In actual practice
this assurance has not been imple-
mented satisfactorily. Therefore, 1
would like my hon. friend, the Min-
ister in charge of this Ministry, to
see that the University Grants Com-
mission tries its best to implement
#hat assurance given and, if neces-
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sary, to bring forward an amending
Bill in order to enable the mofusail
colleges also to be ranked on the
some status as the residential univer-
sities and’ give them as much support
for their staff as possible.

our boys and girls to go gack home
all after

having gone through
years of schooling in
On whom it is a commentary? It is
not & commentary rather on the uni-

4
:

They have gone through the whole »
gamut of university education and in

university students are obliged to go
back without any degrees at all after
having gone through the umiversity
course

One of the means suggested by my
hon. friend is that in addition to the

written examination you will have to
take into account the Impress:ons
formed and marks given by their
own lecturers in the course of their
studies. Secondly, they shoyld also
be given the advantage of a wvive
voce I do not want these two means
to be used merely as restrictive forces
as agamnst the students. On the other
hand, I want them to be the addl-
tional advantages to the students fo
that these students who have not
done 30 well in the written examina-
tions might be given the benefit of
these two additional opportunities—
one the impressions formed by thelr
professors and lecturers and the

marks given thereon and secondly,
the viva voce,
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Then, there is an alarmingly Some complaint has been made
deereasing interest shown by uni- my hon, friend that even in establish-
in the studies of ing universities ordinances have to be

humanities. At the same time, the
results have been extremely dis-
couraging. Therefore, more material
attention will have to be given to
this particular matter than merely
expressing good wishes in favour of
humanities.

Coming to the question of sciences,
I would hke Government to give
some consideration to the kind of in-
novation that was made in Bangalore
to start with—later on, it was fol-
lowed in Andhra also—whereby local
people get together, form themselves
into an educational committee, then
invite donations from the parents of
students who are anxious to obtain
technical education, so that it would
be possible for them to find at least
one-third of the large sums that are
found to be necessary in these days
to establish a medical college or an
engineering college. Unless we make
some resort, indeed increasing degree
of resort to this kind of means, in
regard to the upper middle class and
middle class, to make donations in
order to be able to ensure admissions
for their children into these technical
colleges, it would not be possible for
the Government, of their own accord,
to start as many technical colleges as

resorted to. In closing a university,
my hon. friend, the hon. Minister of
Education, had to resort to an ordi-
nance, In starting a university also
I do not know why there should
80 much of a hurry to

ordinance at all. But, anyhow, I

all in favour of the Union Govern-
ment and the University Grants Com-
mission giving the maximum possible
support to their demand for the
establishment of this Vikram Univer
sity. But when we are going to have
a Vikram University 1n Ujjan I @p
not know why we want anather at
Indore, In this direction there 1Is
need for more and more planning, and
that is why I would like the Unives-
sity Grants Commission also to I
consulted by the local governmente
before they finally decide in favour of
establishing any more new univer-
sities in different parts of the country.

Coming to the question of the"
architectural side of our own unives-
sity buildings, 1 find that- most af
them are mere imitations of the com~
mercial buildings that you find to
Bombay, Calcutta and other cltien,
where they are supposed to care more
for economies. Actually, they are
only constructing hideous buildings
reminding neither of India nor of
Europe, but giving us an idea as if
that in Indis miniature UN.O. build-
ings are bemng built up in a card-
board fashion. They are a desecrs
tion according to me and a
to the conception of our architecturs.



Then, I am all in fayour of estab-
lishing more and more colleges in the
rural areas and it has been my

privilege to encourage ome of my
colleagues in the rural] movement in.
my own village to establish a college.
And it 1» one of the few rural
colleges in the whole of the country
where there is full-fledged degree
course. Now, similar colleges will
have 1o be encouraged to be eitablish-
ed in different parts of the country.
My hon. friend was busy in establish-
ing what are known as rural univer-
sities or rural institutes. They are
all thinking of grandiose buildings on
which lakhs of rupees have to be
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and for giving them every possible
additional facility by way of schelar-
ships, stipends and so on.

13 hrs.

Then there 1s this question of the
MA, Degree courses. Different um-
versities are pursuing different
policies. Some universities wish tfo

their own university gamut. I think
it 13 a great mistake, I know for a
fact that in Andhra itself more than
500 people have been obliged

from out of Andhra

other universities in order to
them admussion for M.A, course.
15 a mustake, I think. I
more and more opportunities will
given for fully equipped first gra
colleges 1n different parts of the coun-
try to provide for M.A. studies also.

88
E2%ee

¥

Commission makes it generally a
point to invite for interview only
those boys and girls who have attain-
ed first-class degrees. There the
difficulty would arise in that some
universities have some kind of a stiff
standard and think that they are do-
ing some favour to themselves and
are raising their own prestige, whe-
ther 1t depends on the quality of their
teaching or not. Therefore they try
not to give first-class degrees to as
many as they should, whereas there
are some other universities, whether
they happen to be in the South or
not does not matter, which pursue &



o be adopied by the authorities con-
etrned to see that inter-university
exsminations are held so that
same standard would be maintsined.
the first-classes are few
upon the
in the
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upon the Commission’s Report. It is
true, but they do not seem fo have
gone into the economic side of it
They said that they did, but at the
same time they were going to intro-
duce it in an experimental manner.
With what result they have been
introducing it? The result s that

results also that they wanted to
achieve But is that a right thing to
do? You are not able to provide
employment because you find more
and more of these people who have

1y
85
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vent young people taking their
degrees and thus qualifying them-
selves for a job in any of your offices.
That is & wrong way to go about it.
In fact this is a method which the
British people themselves had been
mooting when they were ruling over
us. It is most unfortunate that we
have come to introduce it with the
result that quite a large number and
an increasing number of colleges are

§
d
I
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Grants Com-
mistion
is going down and they do not know
to make ends meet, So,

on at a rapid pace In many Stabes

language purposes, we have been
other flelds to all the fourteen

that even when the medium is chang-
ed, English should be taught on a
very high degree of efficiency. They
have realised the mistake of having
conceded that the medium be

media in

universities will over the

medium of instruction to all

teen languages, Will we have for the
tral
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[8hri Thanu Pillai]
medium. In our anxiety to make
people recognise that the Indian
language, Hindi, alone should be the
common linguage, we have allowed
too much of importance to the
regional languages No person, how-
ever great and howsoever educated
he might be, will think of love,
affection and pathos in any langusge
except n his mother tongue. The
teaching of mother tongue does not
need a teacher It does not need a
university professor. It does mot
need grammar to be taught  Our
children are not taught grammar and
they do not speak a wrong language
or an ungrammatica] language when
they speak in their mother tongue.
But the importance that has been
given to it has created such a frenzy
in the country that we have begun to
think in absolutely linguistic ways
and not in the national way, The re-
organisation of the States on linguis-
tic basis, was said to be for adminis-
trative purposes, but whatever the
excuses be, the facts are that we
were not able to resist certain deve-
lopments that had taken place during
the freedom movement wherein we
wanted to give more impetus to the
national language and the national
sentiments and created a certan kind
of antipathy towards English which
happened to be the rulers’ language
in those days. The consequence of
that is that we were not able to
resist the re-organisation of' the
States on a linguistic basis plus a
language medium in the universities,
the law colleges and the courts. No
other material 15 needed but a little
push here and there, if there is a
weak leadership at the Centre for the
country to go to pieces. That is the
picture which comes before me when
I think of the university medium
‘being changed into regional languages
There may be people, who still, after
ten or twelve years of independence,
cannot forget the past rulership of our
foreign rulers, but I submit to this
House to consider that even after
twelve years, we have not realised as
“to ‘what extent our unity snd our
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would like this House to hLonestly
think and judge for itself whether
there has been more and more
emotional integration or more and
more forces of disintegration have
been let loose. Therefore I submit
that, whatever might be the import-
ance to be given to English in our
national set-up, in the educational set-
up we must cry halt to this rapid
change because the languages of the
regions, that is, all the fourteen langu-
ages—maybe, some languages might
be well-advanced, even with that, they
are not so advanced as to replace
English at the moment; there is such
a tendency in the minds of certaim
leaders in the regions, certain pandits
who have formed themselves into
committees, to comn words in the re-
gional languages, to remove all com-
mon words derived from English,
Sanskrit, Urdu or whatever it is. That
regionalism, that type of approach of
coining exclusive, wunilingual words
will remove the smal]l contacts whick
we are now having in trying to intro-
duce the language media.

If we could have a common termu-
nology for scientific, technical, lega!
and other terms, the use of a regional
ianguage on a mother fongue as a
medium of instruction may not create
much hardship. But we have not
been able to evolve a terminology
which fits mto all languages; and
whether in Tamil or in Hindi, the
words that are being coined are be-
coming unintelligible even to the peo-
ple who know the language; because
the pandits who are entrusted with
the work are go parochial and narrow-
minded that they have a philosophy
that unless they eschew completely
what all other langusges have contri-
buted to their language or kill all
other languages, their languages can-
not exist.

Bhrl C. R. Pattabhi Ramss: ¥For
instance, Sir, the word bhashe s
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Shri Thana Pillal: Therefore, I wish
that the Bniversity Grants Commis
sion and the Education Ministry will
think very deeply before they agree
to this recrgarusation of education no*
only m the Indian media but also in
the exclusive languages of the regions.

Coming to the other aspects of the
recommendations of the Commission,
they are entrusted with the work of
supplementing the economic or the
financial status of universities. Now,
the Madrag Government has put in
a stipulation that when the language
medium is changed from English to
“Tamil, those colleges which do not
fall in line will not get grants. There
was a difference of opinion between
the UGC Chairman and our Educa-
tion Minister. The explanation of the
Government has been that it is already
being followed in the High School
stage and that it is only an extension
10 the university It is no answer to
the opinion of the Chairman of the
UGC that there is economic sanction
mdirectly

What 15 the fate of such colleges
which in their wisdom think that
switching over to a regional medium is
not in the best interests of the coun-
try? Will the Central Government or
the University Grants Commission
give those grants to such colleges
which want to retain the medium of
instruction in the common language
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switch over, for the sake of a few
thousands of rupees, from one medium
to another, irrespective of the conse-
quences which flow from such
change.

We have already been experiment-
ing too much with our cluldren. We
have spoiled the study of English and
are trying to introduce better methods
of teaching English now. Therefore,
let us not experiment in the univer-
sity stage also and commit the mis-
take and then recover lost ground by
some specinl impetus being given.

In the umversity three-year course
which has been adopted in Madras
and many other States, the pre-uni-
versity course is at the moment
attached to the colleges. Now there
is a move to make this pre-university
course as the eleventh standard in the
High Schools. Then all the High
School boys from different schools,
one with the regional language as the
exclusive medium and another with
English as the medium, will all cluster
together in the university and no one
would understand anything Now, the
pre-university course being attached
to the college, the boys from the vari-
ous High Schools coming there have
one year's traming in the medium
of instruction which 18 going to be
the language 1n that college, and there
is a special sort of training and co-
ordination But if you remove the
pre-university course from the college
and attach it to the High Schools, what
will happen®” The High Schools are
different and not of the same calibre
and standard The mofussil High
School 15 rather weaker than the city
or the metropolitan High Schools, and
the standards will vary. The co-ordi-
nating aspect of the pre-university
course should not be forgotten

Coming to the grants by the Univer-
sity Granty Commission, the Commis-



private funds are not allowed to take
the benefit.

When 1 had a talk with the Educa-
tion Minister of our State he said that
there are one or two boys in certain
classes and asked whether we expect-
ed a professor and assistant professor
to be employed for the two boys to
be taught there.

Dr. M. 8. Aney (Nagpur): Can you
manage the college affairs with your
25 per cent and the fifty per cent grant
trom the University Grants Commis-
sion even if you do not get the 25
per cent grant from your Govern-
ment?

Shri Thans Pilial: Yes, instead of
becoming 300 it will become at least
1756 and we will be happy about it.

But the Minister's arguments are
that there are fewer number of
students and therefore it would not be
economical. If that be the reasom,
even the Central funds should not be
dissipated that way,
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Let the University Grants Commis-
sion and the universities come fo a

But instead pf giving any such sug-
gestion, there is a sort of tension going
on between one party and the other.
The Centre and the State do not
want to discuss and settly mal

§

To the poor teacher who has
crying about his low pay, you have
given a sort of hope that he would be
getting a better salary, and the
management also has passed a resolu-
tion. The teachers are then told that
they will not get that pay. It reminds
me of a proverb we have in the
namely, to wake up a man W)
sleeping and tell him that he
food! The teachers were
suffering, they would have contin
like that We wake up the te
and tell him that we are going
give him something, and then say
have no funds. He is suppressing his
hunger and sleeping; you wake him
up, incite his hunger and then say
there is no food. That sort of attitude
15 not good

Dr. M, 8. Aney: Give the proverb
tn the original.

Shri Thann Pillai: “Thoongaravane
ezhuppi sappadu illai enru sonnanam®,

i

4

HY

is

co-ordinated from all stages. But
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wrong
teacher will destroy & nation by wrong
teaching. That indiscipline

quelifications, with- much less educa-
tion, living better and getting a better

not discharged our responmbility. We
cannot expect them alone to discharge
their responsibility. Not that I endorse
whatever wrong may be done there.
But, we have not taken courage to
rectify those defects in the pay struc-
ture of the elementary and higher
elementary school teachers.
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Fourth form student can become a
teacher after one or two years’ train-
Ing. I would submit that P.U.C. or a
Secondary School Certificate course
should be the minimum gqualification
for even elementary school teachers.
I would suggest this approach and a
certain amount of restraint in our
haste for change from the foreign to
the national as some people put 1t or
from the current common language to
the future common language medium.
Let us not be hasty in our decision.
Let us take wisdom from the past
experience of many mistakes that we
have committed in the field of educa-
tion, of changing from one thing to
another. We had optional subjects
and it was changed to all subjects
being taught in the High School
Again, they have switched over to the
study of optional subjects. Let us not
g0 on experimenting. Let us experi-
ment in the laboratory and not in the
schools and colleges in the country as
a whole on these vital matters, .
thereby jeopardise the _
capacity and calibre of the future
generation of this country.

ot worerw fog :  wsawr g,
T g« § fF @ T & gy
weedt v faerfaarey wyem s
Y & foar & arsrw & wAaTe WY
qudfas e T fear 81 SR
® 6 TS ®ATT T AT T OF
welt o ¥ ot o frgam
¥ wiesy & foag Wik o forwr ¥
fag wwar g gm0 qR wrend
¢ fir firg g & & qw et
dar wom wigk & fe o fedy el
AT & w9 fmft ¥t a1 o
Wy Y frwr[wr Arorw v AN
woefy we R d 1 o agt aw dmre
§ fir afic Wik et wrer §, o figrqeemr
q oy ww aff oyt

3
2
|
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faar & an? stz 3t & arar fawr W
wore femr o | Rferaerag i d
s o 7% § fe fxw oy o oot
wore Y ardft § wddr o o, YW
&lﬂﬁwﬂhn‘rmmmiﬁ
& ame o wror fed WA QY &, Y fis
@ T ¥ ool a0 & W w3 Ewe
&7 & fogr wft www ¥ s
wig fe ag @ A ¥ wied Rl
* /w2 fr fend Frardt
ary Ay widht umer F dw R § o
tferdy & dw R M
wrfy ot §——ag@ gfrafedt arew
¥R wmm § i IE F A T W
wAYT e ' e g

w1 arsaw wil @ srRfes A

a7 it ¥ 7 worr wfgg | wo wAw
F ¥ ag s wign g fw W fawn
off www ar frgem & goe
¥t o ¥ gfvafedt arew o w
ot wratwe & o off s ag o &
wreqy § # F g Arw-qvar w1 )
WG A% IT T a7 warw &, fow &
s qfvafadr aree wfrae s
I wETeT §, 99 ¥ &) 9% A& w@
mr § f& gREMA g s

fafede  fovm & wroaw & wy

7 6 arwquE® s | WA aga
o d w7 , afeT o A ag

war § 1 gfrafady e wilem O,
2exs # Tw 39 7 T Wy T 3—
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figrarr ¥ wvegay w ware g JuT et
ot s wrferer streefra ey wr ward—
¥ TF gy qaw § ) W W
A ¥ giimfedt arow wdver o
¥afry goerT 3 ok wndw fiear fie wre
v Wffeq e ofc o fr, ot &
g g g fe ghnfed o
et ® 1@ a@ awife o wwar
T 33 Y 5 e & avsa & owrw
Y ST GG AR T 427 qrAEnRar
& 1w ¥ Yocke we ¥ O
 wgaldy wrd wit i 4 wire wqr v
tespiquandf g I
Ll of RILLEL S h
#¥, vy fen ) wgs s
wt 7 i § i g 2oy o ey ok, S
g, et g A fdk ferwr o s
widh T # Fifw oF 3 e e
vt §, afw st qen Fow ot
AT ¥ w1 F wrew w@ ot § fe

gfrfeda ¥ mfos s a1 figdt
wY fore &1 arsaw e ww oeh
w7 ofrT Wiy w age aw ard

WA T yETa 1 Iw W fead ww
a6 AT TR ¥ yOIw §, 77 U WA
sy TR afe & agr T o #ifer w7 e
T WA g | fpTa A woei
§ o o o fwwde & g o
U AT AT §, I TR 9T WA
&@ & fag Y wfewrd o g §, =
TR aaw g e iy
% freg e v fR 7 fgemw
%ﬂfwﬁirmﬁw\aﬂiww
t__

“The official language of the
Union shall be Hmndi......”

3¢ ¥ Oz wgy & o wfr ok , oy
w 7 A vy war & fv oo o o

it &1 wxrg_wq ¥ v G
geat & wrwr § e vr wor oY
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&Y a4 S W g aow o,
& ¥ & Wy AR & forg fare g, &0
av ww fggem w dfeew wwer
Y T &, & & T WY AT SRt
)\ w we g 1 R fer ot
B coht ot € fr T W
ek fevge & mfere s forar ond |
o# 3w 7 o qrew iy 1 s
Ty W oY ) Fret g & P 3 Faww
& qficadt X iR fiar o 1 it iy
firet & g of wgr ff iy W8 vt
ARw} WAy W Y a—
gt 6 @ v Ay A o
w uw T sufe § ot xE g
I Y gAY Y At F TS HR 6
qa wfiver & 1 dfer dfawr o
o Wy & @@ gu W gfnfed
wrE wiew TR, teus F o Wk
syt 7 g gT W Ffrg qTere T
@ ATy ¥ w1E sravea 7 fad o T
it gfrafedy wE Wi o Wk
wr t 1 fee e
foraar g TRy —

“The Committee appointed by
the Commussion to examine the
problems connected with the
question of “medium of instruc-
tion" and recommend measures
to ensure an adequate proficien-
¢y mn English at the University
stage submitted its report, and

this has been accepted by the
Commission.”

¥ 7g qe wge g e aw fww Aife

¥ ofew femr mn ) wH AR, S

WSS WA, TF WU T WG
g § st xg wway ag § e fegea
¥ g A3y fewe ¥ g% Wt Srr—
gl § Fis & v gl & g g
&mﬂmfwjti‘mﬂ
WY oY fiselt ey § oY et i fyear
& wy wfwwre 7 fay ol 9 fs 35
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W7 AT &1 Wad & Avsaw & gy fY
QoW g1 RfeT R 6 W Q@
wra d fe g § fe fem sy
¥vmdm e w ag § fe
fr g o wiaT @y gy & W oy
ot Qo §, W T wfeani
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o &, fow g o oitf vt §,
et oY ey WY W whreTe

€, % o Y areT O were gt
g ¥ormemrag@ I
awr v y feder iy % wrar gor
or ot yot aag ¥ wdd e
wyr 1w Ay & e wly v v A
o1 T Y g ey § ol Tk A
A TGt w7 I oy =}
we gk I g & fggemr
& o f i, g o aferarive
¥ wrim aTer g wf fe §% v
¥ fag, wt afer ogy oo v v
fag widy et @ frdy oY A
WY W AT T, 8 oy fewAw
s ft et

% wgn wgwy fe s
W feew we e & AR
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frqwr <t wr aar [ gro o
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ot o =Y 57 vz o 9w .t
anft § @ & wgm s Toerc W AW
e ¥ faers o1 bk w33 #
Rfew sl wigh | Ffer T
vt § fis o udy fererrs 3w v Y
mti Me miqw
oA gt w T I W e wg @
f wimam ety §, 2y 7w ¥ woaem
t 1 & we e § R ow gw ded
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& fowsm ofeerde e o W
N ¥ QR AT mnoar, Sy
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frprammfitawd § e o &
Tg MR O F gwa §, O ogjeed
arely e Y arlt § 1 A wger WA,
g & oy v fegem A arfeaniz
T fafem aar s Tro Sfen
#fe & fams § o ¥ s wréart
& arfr wrfgh

# wowen ¢ v gt argw
sfmew & @ awr w qlm‘m

That

change sh to
an Indian |language th¢ medium
of instrucfion at the univermty stage
should not be ed.

3w A fear § 1 xEw o W
o7 w{w ¢ W fawfed & o
W 3% & Y framf 2o § fr Wt X
wrf T amr 7 &Y i forw & fin shidy
T HE F Y AT | X JrT A
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wadt BT ST W @ O 9 ¥ dm
e & g gw § ar voife & o
TRy Wi o W §? R
arer wrent § fin Farrf Wit o widy
# forr war @1 fawdt ' oifeaw wrw
g ¥ At ¥ qoft fewrfel 1 €1,
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™ § ¥ wfgw ¥ fedt waw €, W}
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R Afr i i f A
witrt & Yrola @ ad, Sfer aw
Y WA ¥ ATAGT T 7 HH K0
ar, v e v fraifor ot A
Ftulmsm s DM A ¥
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frffer grft wfigd | ag v foegl
T i o o<y & gt gt Ty or a0
f forwr Y forger T 2 P @@ A
qeara  awar § ) gw A afy ag T
gfrafadt qrey i ¥ wirere #
7 faar T @Y age o ghafgdat &
AT AT F wudr feewr wr A=
felr wT fear gar 1 W Wik <
wrew & agy @ ghvafefe @ W@
g Wt srRftre wTeTey ®Y faar &
sTew AT fea Erar | W TF g e
r & e frlt acg ¥ srifrs s
Y v T wreT Y forway v oASAw A
ad fear wmw W EF ERS AT SR
wrr awmr o g & @i frogg
faeft it g anger & fe g
¥ fod s W W i R Q@
oY gw e o wafe F W @
Y & wgm e ¥ oy g T & w6
Ay w7 # ore<a § | 6w A Y
= yufer &0 ¥ fd ww aiferamie &
a Aifs fuffer & &, gt W &
afewm 7 forg wrar o saforr v @
ity fear § Wk fom # fed o w0
: 4 wmﬁwmmm
A i wfgd |

T A qrEa wfaea
A o g fanfeat & ofes
F ifia woar wifgd 1 ag W o Aify
2 % aTw uw sEd § fr fir W
AR O xE A g wT @l
FTs v wgd § fiw Faeifiag s arfean
e o i w M w0
w7 w9 faiy o oy farwy Em TR
1 wuant Wy O fowr ot o
fowr oft § 1 O &t ag wfyd o fe
AW ¥ famfor o anft fie 3
] ¥ for W firer o e ol
105 (Ai) LSD—5.

VAISAKHA 15, 1881 (SAKA) Report oiﬂuUﬂl- 15018

versity Grants
miulou
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#fir ww wifr og £ @Y & fs firer
¥ 1 v ff fifva we fomr a0
# wg e § Fie g Fifen w4 &
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®ror woTrT § + ¥F & aY faem wr oty
@i @rm,  fr w1 e ww
g1 gH aY fae w1 wivs & wiies
R v § aofs  wfys & wivs
arrfon w97 w1 fag@ @@ r 9% |

Mr, Bpaaker: Shr1 D. C, Sharma. He
is a professor of English.

Shri N. R. Munisamy (Vellore): Is
there any chance for us?

Mr, Speaker: Every one will have
a chance. I will call him.

Shri Mahanty (Dhenkanal): This
side also.

Mr. Speaker: This side, I have al-
ready given opportunity to the Com-
munists. Very well, I shall try,

An Hom, Member: How long will
this go on?

Mr. Speaker: We started at 12. I
will call upon the hon. Minister at
2.30. 1 have extended it by one
more hour, We had to close at 2
o'clock or four minutes to two. We
will close it only at 3 o'clock.

Shri Panigrahi: So that we will get
an opportunity.

Mr. Speaker: I will try to see how
many can be accommodated.

Shri D. C. Bharma (Gurdaspur): At
the very outset I offer my tribute to
Shri C. D, Deshmukh, Chairman of the
University Grants Commission. He
has tried to stabilise the universities
and also to reform university admin.
istration and other matters connected
with the universities in & very en-
lightened way.
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I would submit very respectfully
that looking at the members of this
Commission, I find that the element of
the representation of the public is
kept very, very low. At the same
time, the persons who constitute this
Commussion are over-worked persons,
The Minustry of Education has come
to acquire a kind of vested interest,
and there are some persons who are
to be found on every commission and
every committee that the Ministry of
Education forms, I believe that in
the interests of the proper functioning
of these committees and commissions,
some persons should not be over load-
ed with oo many duties and with too
much of work.

I would also submit that the Uni-
versity Grants Commission should not
be a body that is monopolised by the
Vice-Chancellors of the umversities of
India. I think there are some very
enlightened professors in our country
who are in no way inferior to the
Vice-Chancellor of any university,
and I do not see any reason why some
of those professors should not find
a place on this Commssion. I would
therefore submit that the whole com-
position of this Commission should
be looked into, and it should be given
& new look in conformity with the
new needs of our country.

There are some Ministries which
are making a habit of sending people
abroad. I do not know which Minis-
try of the Government deserves the
first prize in this respect, but we arc
sending too many persons abroad for
study, for investigation, for other
things. I do not understand why the
Secretary of this Commission should
have been out of the country for ten
weeks. I also do not understand why
the Development Officer for Sclence
should have been out of this country
for seven weeks. 1 do not object to
their going out of the country, but I
would submit very respectfully that
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ing to function. I would say that iff
it 18 necessary to send some persons
abroad, and perhaps it is necessary, it
should be done. but we should not
make a habit of sending so many per-
sons abroad and for such long periods
I say this in view of the fact that we
are not able to derive proportionate
advantage from the visits of these per-
sons abroad. We are getting more
ideas from abroad than we can assi-
milate. We are not able to put into
effect all that these persons bring
from abroad. Therefore, in this mat-
ter I must submit very respectfully
that we should not follow a very go-
ahead policy. We should not permit
our officers to go abroad in one con-
nection or other so often.

The next point I want to make 13
that this Commuission, more than any
other body formed by the Ministry of ~
Education. has done good work. It
has extended the scope of its activities
and I feel very happy about it. In-
stead of conflning its attention only to
the Central Universities—to the char-
tered Universities—it has also come
to take a very wholesome interest m
the fortunes of the affiliated colleges
and also of the teachers working 1n
those affihated colleges. I would,
therefore, say that in the interest of
our academic standards, in the interest
of the keeping up of the morale of the
teaching profession, especially in
private colleges—affiliated colleges—it
is necessary that the Commission
should devote more attention to this
than to any other body. The Central
Universities are ina wvery happy
position

13'52 hrs,
[Mr. Dzrury-SPEAKER in the Chair}

They are the first charge on the
finances of the Central Government
so far as education is concerned. The
other State Universities are also in an
equally happy position; they get
money from State Governments and
other sources. But when I come to
the private colleges, I feel that they
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arema very very unfortunate position
They do not get any money from
State Governments, or if they get
something, 1t 1s very meagre At the
same time, all sources of private
donation are drymng up Private
donations which used to keep these
institutions going at one tune are not
forthcoming now Therefore, these
private colleges have to be looked
after 'This can be done only if the
University Grants Commiasion  de-
votes some attention to them  They
should not be looked upon as orphans
of the academic world, as they have
been looked upon so far

When I go to my own State, I find
that a great deal of money 13 spent
upon government colleges I do not
say that government colleges are not
doing good work, they are doing good
work But the money that 1s spent
on the government colleges 1s out of
all proportion to the numbers they
educate, whereas the money given to
these private colleges 1s absolutely in-
adequate to their needs Therefore,
I would suggest very humbly to the
members and Cheirman of the Com-
mussion that they should look after
the intersts of the affilated colleges
and of the teachers working in those
colleges much more generously, much
more graciously and much more ade-
quately

Now, the University Grants Com-
mussion has prepared a schedule of
salaries for these college teachers. It
8 not a very generous schedule, but
it 18 an improvement upon what they
are getting at present But there are
some States which are not even putt-
Ing into effect this kind of schedule.
So 1if the University Grants Com-
mission were to take up this work a
little more wholeheartedly, I am sure
the conditions of teachers in affliated
colleges will improve.

Another pont I want to make 18
that the University Grants Commis-
sion should not give grants for buyild-
ings Unfortunately, we have acquir-
ed a great deal of passion for having
big buildings now We used to have
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this kind of desire formerly, but these
days this disease has grown beyord
any lmits My feeling 1s that the
Commuission should care more for the
human material that 1s to be found
m our Umversities, human materal
in terms of teachers and students, than
for matenial in terms of brick and
mortar So far as buildings are con-
cerned, there are many persons keen
on having them. But so far as tea-
chers and students go, they do not
recetve much encouragement at the
hands of s0 many persons. There-
fore, I would say that whatever
money 15 to be given to these buld-
wgs should be diverted to the welfore
of teachers and students

1 find that in this Report reference
has been made to the problem of
indiscipline 1n Univeraities In my
humble opinion, the less we talk of
indiscipline 1in Universities, the better
it will be for us We have peen over-
doing this kind of thing Everyone is
talking about the problem of indis-
ciphne mn Universities Sometimes
you aggravate the situation by talking
too much about 1t, sometimes you ag-
gravate the disease by pinpointing it
too much That 1s what 1s happening
so far as discipline among students 1s
concerned We are paying inordinate
attention to it It has become, the
fashion to talk about it

As 1 said, there 13 some reference tu
it m the Report also I would «ay
that instead of talking about discipline
among students, we should now talk
about student welfare I find that
there 1s an item about student wel-
fare also in the Report But student
welfare has to be taken in hand in a
more constructive and generous fash-
ion The first charge on the Univer-
sity Grants Commussion will, of course,
be the Central Universities; the second
charge may be the other Universities;
but I would say that the third charge
on the Commission should be the pro-
blem of student welfare, If there iz
one thing which is promoting inds-
cipline, 1t 1s the lack of accommoda-
tion, 1t Is overcrowding We do not
heve enough of hostels This is not

L ]
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the story only about Calcutta, this
is not the story only about big cites,
but it 15 the story t0 be found mn
every place I can say thuis about
Jullundur, Ludhiana, Hoshuarpur and
all those places where we have acade-
mic life Therefore, so far as student
welfare 18 concerned, we should give
the students proper accommodation 1n
hostels We should also provide those
hostels with some kind of amemties,
mot the usual type of amenities but
those amenuties which have a socio-
intellectual content If that 13 done, I
am sure the University Grants Com-
mission will go a long way in  pro-
moting student welfare

At the same time, 1 would stress
that the health of the students has
got to be looked after For that alsu,
the Commission should make hand-
some grants

Now, a great deal has been said
sabout the Umversity Grants Com-
mission’s views on the medium of in-
struction What will be the
medium of instruction mn our Um-
versities” Whatever you may sav
whatever your personal feelings mas
be, whatever your reactions may be,
the regional languages are going 1o
be the medium of instruction at these
Universities

Bhrl M. C. Jain (Kaithal) The
sooner the better

Shri D C Sharma* We cannot get
away from that Every State, everv
University, 1s making some kind of
approach to the solution of this pro
blem Some will solve this problem
much more easily and sooner than
others But 1t 18 also the function of
Universities to foster the national
spirit No doubt, there should be
regionalism 1n the matter of langu-
ages, but there should also be some
concession to what I call the national
spirit, the emotional integration of
the country I say with due respect
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Mr. Depuiy-Speaker: The hon.
Member's time 18 up

Shri D C. Sharma: Now, 1t 1s very
difficult to talk about Enghsh, without
raising passions It 1s very difficult
to talk about Enghish without putting
up somebody's back agamnst it i
would say that you cannot discard
English At the same time, 1t does
not mean that we are going to be
perpetually in debt to Enghsh We
have got to step up the development
of our own regional languages and of
Hindi In the meantime, we have got
to see to 1t that Enghsh 1s replaced
not only as a medium for the study of
the humamties but also as a medium
for the study of those sciences which
are essential How can we arrive at
the result” How long will it take” I
cannot 4ay that But I know that
this thing has got to be done There-
fore, if the University Grants Com-
mission has given us the three-
language formula, I do not think 1t
has gone beyond the terms of re-
ference I do not think it has done
something which 15 against the Con-
stitution or agminst anything I think
it 18 within 1its scope

I would submit very respectfully
that whereas the University Grants
Commission 13 doing many other good
things, there are one or two things
which I would like to emphasise That
18, the Comrmussion should give us
very judicious, objective and unblasced
reports about the educational pro-
blems that are confronting our coun-
try It 1s also one of the functions of
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the Umversity Grants Commission. I
may ssy that, speaking as a humble
student of Enghsh, the report wiuch
e bout English LI&
published al was
something needed in that field. While
the function of the Univermty Grants
Commussion is to serve as a bramn-
trust of our university lhife, whila its
function is also to be hke the Kama-
dhenu of our universities—we look
to 1t for grants, etc 1t is also the func-
tion of the Commussion to lock to the
welfare of the students, and also to
investigate into problems and to find
solution for them.

Mr Deputy-Speaker: The lhon.
Member's time 1s up

Shri D, C Sharma: I know that the
Comnussion 18 moving n this direc-
uon I hope i1t will advance more in
this direction, and with the advattage
of more finances it wall increase 1ts
usefulness

Shri Mahanty: Mr Deputy-Speaker,
Sir, the report of the TUnversity
Grants Commussion for 1857-58 covers
a very wide ground—from the place
of English 1n our academuc life to
student indiscipline m the universities
and other educational institutions But
the time at my disposal being short, I
cannot possibly devote my attention
to all these 1ssues of outstanding 1m-
portance which have been highhghted
n this report What I would propose,
therefore, 1 to address myself {0 one
or two points which I consider to be

of great importance

But before I do so, I would hike to
say that after having gone through
this report, I have come to the pain-
ful conclusion that the  University
Grants Commuission not only lacks mn
a sense of perspective and wvision “ut
also in the sense of purposeful co-
ordination I would like to know from
the hon Mimster what the University
Grants Commission have done which
a junior Under Secretary could not
have done under guidance from the
Minister himself The Commussion
has been reduced to the status of a
bureau of the Education Ministry
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lacking reason, lacking imagination
and lacking purposeful thinking

In thus coatext I would like to in-
vite the attention of the Minister and
also of the House to the observation
of the Commission regarding the place
of Enghish The Commussion says that
the change-over from English t¢ the

information at 1ts disposal nor has it
given us any information &s to whe-
ther sufficient amount of hierature has
been produced in the regional langu-
ages 1n the universthes which FEave
proposed to change over from English
to the regional languages We do not
know what the University Grants
Commassion have done in sponsoring
the growth of a volume of Lterature
in different subjects which are so
essential for having a particular re-
gional language as the medium of Iin-
struction Yet, 1t 15 sald that about
a dozen universities have decided to
change over to Hindi That 15 a diff-
erent ssue I do not wish to go into
that controversy at the moment But
my only gnevance 1s that the Uni-
versity Grants Commussion ought to
have taken the Parhament into confl-
dence and could have stated that the
universities ke Agra, Allahabad,
Banaras, Baroda, Delhi, Lucknow,
Nagpur, etc, which are now piopos-
ing to switch over to Hind: have pro-
duced that body of Literature both in
the cultivation of the Indian language
concerned as medium of expression
for learned purposes and by prepara-
tion of a sufficient body of learned
lIiterature 1n that language in all sub-
jects of study That is my only griev-
ance

This report has been produced in a
most unimaginative way Possibly it
has been drafted by some assistant
in the Secretariat to which all these

dignitaries have appended thelr
signature
I now come to the question of

English I could fully appreclate the
sentiments which have been expressed
agunst English. That is bound to be
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#0. The country having attained In-
dependence, it is really galling to its
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and almost all languages, There are
Indian words; there are Portuguese
words; there are words of all varie-

fore, while we consider English and
its place in our national lfe, fn our
political Iife, we should not confuse
it with the broader issue of having the
English language in our academic life

1 am reminded of the big contro-
versy that had been raised in the
eountry in the 188t century. It 1s an
irony  of history that it was the
Englishmen, the English admunistra-
tors, who had opposed teeth and nail
the introduction of English in our
educational institutions and universi-
ties. In the last century, when the
British administrators were first con-
sidering the educational set up in
this country and its curricula that
should be followed in our educational
institutions they had thought fit for
thefr own reasons to eschew English.
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Sanskrit patasala. But at that time,
who were the clampions of English?
The champions of English were the
leaders of Indian renaissance like

who made a political issue that Eng-
lish should be brought into our acade-
mic life, because if we look into the
history of our regional languages, we
find their development dates after the
16th century and that too after the
advent of the British in this

try.

Therefore, if it iy suggested that
the shutters should not be thrown
open, then of course I have no objec-
tion 1f regional languages are still con-
tinued as medium of instruction In
our universities. If we want to drift
in the wider stream of education and
academic knowledge, possibly we can-
not entertain thig kind of unfounded
allergy against English. The issue
should be separated from English as
a national language, from English
being included in the schedule of the
Constitution 10 be recognised as a
nationa) language, from English as a
State language. But English has its
honoured place and I am glad that
the Commission and the Gcvernment
have also come to the conclusion that
English should continue.

There 1s another thuing. When we
switch over to the regional languages,
what do we find? There must be a
certain amount of uniformity in our
scholars There should be a certain
amount of standard in our scholars
and academicians. Supposing a gentle-
man takeg his MA., PhD. in History
from Utkal University, in the medium
ot the rcgional language Oriya, and
he makes some original contribution
to some dark period of Indian His-
tory; suppose he is an authority on
this subject. But to what avall his
scholarship woulg be to the people all
over India? Here we ind a varlety



English to the regional languages, Of
course, 1n time to come, if we have
got one national language for this
country, I will accept that language
should also be our language for the
universities. Until that happy time
comes, I only wish English 1s continu-
ed (Interruptions). I am sorry, I had
no intention to say so, but that happy
time will come if only the Hind: en-
thusiasts try to bring some elegance
to the Hindi language 1tself. So long
as ‘enquiry i1s translated as REGIE: ]
certainly I will be the last person to
welcome Hindi even to any respect-
able society for conversation. So far

as ‘lobby’ is translated as TTNG® cer-
tainly there is need for heart-search-
ing of the Hindi enthusiasts. Why
cannot they accept a word, if it s an
international word into therr vocabu-
lary? Why should they create such
hinguistic oddities and crudities like
%A% ?  Why not hall ‘enquiry’
? I would like to say in all
seriousness that so long as Hindi en-
thusiasts continue this habit of creat-
ing linguistic oddities in their en-
thusiasm, certainly they cannot in-
fluence and imprees others who have
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no opposition to Hindi, who only wel-
come Hindi; because, after all what
is Hindi? The mother of all language
is Sanskrit. Even the Telugu language
has got 80 per cent. Sanskrit words.

An Hon Member: What about
Tamil?

Shri Mahanty: I cannot say about
Taml, becauss Tamil ante-dates Sans-
knt. But Sanskrit hag also infilltrated
into the fortress of Tamil. Malayalam
has got a large basig of Sanskrit. Re-
garding Bengali, Rabindranath wrote
more in Sanskrit than in Bengali. All
these languages had no respectability
of their own because they are all deriv-
ed from the various dialects of
Sanskrit. So, if Sanskrit today is made
the State language or national langu-
age, we will also welcome it to be
the language of the universities. That
is» a different issue. But if Hindi
today in the present cofitext, with all
it linguistic crudities and odditles,
claims also that it should be the lan-
guage of instruction in the universi-
ties, that will be a very unfortunate
day for the academic life of our coun~
try.

I would like to say something about
student ndiscipline. Going through
this report, I come to the painful
conclusion that this august body of
eminent educationists are merely pre-
scribing mud-pad cure for high blood
pressure What I at least associated
with this Commission, I find serious-
ly lacking in this report. While 1n this
country today we are thirsting for
more and more education, the Com-
mission proposes that we must place
an embargo on the admismon of stu-
dents to universities for what? Be-
cause we lack resources. Are you go-
ing to keep the next generation in
bondage of ignorance because you
lack resources? If that is so, let it be
told. I am sorry the Education Min-
ister is not here I thought his
lwnech........ (Interruptions).

An Hon, Member: The hon. Deputy
Railway Minister is here.

Shri Mahanty: That is the unfortu-
nate thing in this country. Rallways
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are considered more important than
buman material. Anyway, I am not
interested in drawing his eager atten-
tion to what I say.

Mr. Deputy-Speaker: The Education
Minister has gone out for g short
while and he will be coming back.
But st least those who represent him
at this moment ought to attend

Shri 8. M, Banerjee: The Education
Minister has got no Deputy Minister
and no Parhiamentary Secretary

Shri Mahanty: Even though he
listens to me very eagerly, I am sure
hus interest bes in 1T Wawy and
not 1n human materzal He will be
thinking of his rolling wheel I am not
keen about it nor do I make a griev-
ance of 1t This has become the
habit of this Government

Mr m-sm&: There is short
time available to um

Shri Mahanty: Are we gomng to
place the next generation m bondage
of 1gnorance because you lack resour-
ces? If that is so let it be told Why
cannot we have shifts in the various
educational institutions® I have had
occasion to give evidence before a
body of persons who were conducting
this particular investigation and I
said that if we have the three-shift
system 1n educational 1nstitutions
with limited laboratory and other
library facilities, we can impart edu-
cation to three times the number of
students

Shri N. R. Munisamy: Like an in-
dustry

Shri Mahanty: Industry® Of
course, life has become lhke an in-
dustry, there s no escape from that
fact I had occasion to visit three
wnuversities m China—Tsing Hua,
Peking and Wuhan Uniwversities 1
found they have not bwilt a single
bullding on theilr campus These
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. campuses remain as they used to

student population

twice Here there 13 emphasis
buildings, for whom? Bulldings for
contractors, not so much for the
students. Why cannot we thunk of
some system by which we can impart
education among more number of
students? This 153 most reactionary
and retrograde this antediluvian
attitude to say that because of lack
of resources, we must restrict the
expansion of educatfon To that ex-
tent, I feel very strongly and while
replying, let not the hon Mmster
take umbrage under the excuse of
lack of resources, lack of cement,
steel, etc to say that we are going
to put an embargo on the spread of
education Corung to student inuis-
ciplme, personally I would welcome
more indiscipline

Mr. Deputy-Speaker: I should have
expected better discipline

be

about a hundred years ago. Yet, the
has increased

on

Shri Mahanty: Let me not be mis-
understood before I conclude I say
I do not believe in intellectual dis-
honesty I am perfectly honest 1n
admitting that I welcome student in-
discipline the more the Government
behaves in an indisciplined manne1
The other day while we were dis-
cussing the Banaras Hindu Univer-
sity what did we find’? The students
of the Ayurvedic college took the
lead in the indiscipline, because they
were 1dling—no profcssor, no teach-
ing facilities, no laboratory, nothing
Can you tell me what they should
do? In the various educational 1ns-
titutions what do we find? You will
find in Calcutta students have been
living at sub-human levels The late
Dr J C Ghosh, the Vice-Chancelior
of the Calcutta Umiversity had occa-
sion to go mto the question and he
was of the opomion that the hving
conditions of the students must be
improved And until we do that, and
until we assure their tomorrow, un-
11l the fear, the ghost of unemploy-
ment wating outside the university
campus which haunts their mindsand
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I take the opportunity of thaniing
for I understand

An Hon, Member: They have with-
drawn 1t.

Shri Mahanty: If they have with-
drawn 1t, that 15 & calamity, and that
is the most unwise step they could
have taken. With these words I
conclude.

Mr. Deputy-Speaker: Shri Radha
Raman. He 13 not here, nor any
other member from Delhi. Now I call
Shr: N. R. Munisamy.

Shri N. R. Munlsamy: At the out-
set I should express my appreciation
of the magnificent services that this
commussion has done At the rame
time, I will be failing in my duty if
I do not, in fact, make certain
observations regarding their omis-
sions and comrrussions and other de-
fects. In this connection, I may be
pardoned when I say that this Com-
nussion has equated itself with a
Government nstitution. A Govern-
ment institution has got the capacity
to make policies and again change
the policies. It has got the capacity
to dole out patronage. But the Com-
mission as such is autonomous and
has an entity of its own. So far as
the educational activities are con-
cerned, it cannot have a policy of its
own, but can't change a policy. It
can only have one policy.

S0 far as its activities are concern-
ed, of which many Members have
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given expression of their opimion, I
might be pardoned if I refer to some
of 1ts own activities inside the Com-
mussion's admunistration. I find that
some officers here, instead of attend-
ing to their normal work, attend to
some other work. For example, in
the case of the Secretary, I find that
in a month on not less than 15-20
days he 1s away from duty. Big dig-
nataries and Vice-Chancellors pay a

visit to his office to get directions and
instructions.

But they are amazed to find that
the Secretary himself is absent from
the office Ewidently, he wants to dis-
charge more onerous duties than
those which are enjoined on his own
office. When a dignatory comes to
his office with a view to take some
instructions as to a uniform policy
to be adopted in nis own unlversity,
he finds, that the Secretary is not
there and he has to go to the admin-
istrative officer or some other officer.
In that case, he will return with a
sense of frustration that he 1s not
able to get the same sort of advice.
that he 1s able to get from the
Secretary.

Regarding the otjjer two officers, I
find that the administrative officer is
giving very efficient service, though
that officer 1s not very much qualified
in the sense that on expert matters
when he 18 asked to give advice he
cannot give competent advice I
think that this administrative officer
1g not even an MA. He may be an
efficient man, a graduate having very
good knowledge At the same time,
I would respectfully say that this
Commission must have an admunis-
trative officer of a better rank and
status so that when people approach
him for expert advice he will be in a
position to give advice, I find that
he 18 asked to give certain advice,
certain directives, to the universities.
When he himself is not qualified, he
will not be competent to give proper
advice. So, we must have experts
for doing that work. There is one
other development officer who s
doing hus job very finely. I am told
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that he has been given an increment
.also, I quite apprecaate that.

But, unfortunstely, many of the
transactons relating to dolng out of
money to the universities have been

-questioned by Audit. Since the in-
ception of the University Grants
Commission there has been omly one
Audit, which is the subject matter of

-discussion now. The Audit has taken
serious objection to the grant of cer-
tamn sums to the universities when the
universities had not spent even their
earlier grants. Audit have stated
that many of the grants given to the
universities reman unutilized still.
They have not been able to take
advantage of those grants. When that
is the position, thexe is no meaning
in giving more grants to the univer-
sities, Furst of all, they do not seem
to have any plan. Then why give
them more granta? That is why 1t

thas been objected to by Audit and
they have said that it 15 a question-
able transaction,

Here I am not casting any asper-
sion on the officers. I am only sub-
mutting that the grants given to the
unuversities have not been cpent in
the way they ought to have been
spent. I would say that before muney
is granted to a umiversity they should
satisfy themselves that there 15 a
good plan There must be blue
prints prepared by the universities
as to how they are gong to spend
the money. If they are not able to
prepare blue prints, f they are not
able to give proper data regarding
the expenditure, there is no sense in
sanctioning more money 1o them.
Giving money without gong mto all
these things 13 something which 1s
not expected of the Commussion. We
have entrusted the Commission with
some money. If the money 15 to be
distributed properlv then proper cure
should be taken If, on the other
hang, it 1s being distributed in the
way 1t 15 being done now, it will not
be discharging the duties entrusted
fo them satisfactorily. To that
extent, T say that Audit has done a

MAY 5, 1850 Report of the University 15036
Grants Commission

a language of our own.
said that English is & foreign lan-
guage; I agree to that, because it iz
not & language of our soil. But we
have to bear one thing in mind, so
far as language is concerned. It
must be taken above politics. We
cannot take the language within the
political region; it has no region at
all Of course, English happened te
be our official language for the last
200 years, if not more, and, as my
hon. friend, the previous speaker has
also stated, there cannot be a better
substitute for 1t. Here I may say
that neither the word “national” nor
the word “regional” is mentioned
anywhere 1in the Constitution or
Eighth Schedule to the Constitution,
Neither of the words 1s there, We
are only importing the word “nation-
al” into 1t In that context when we
are referring to the national lan-
Fuaga we are only referring to the
official language. As a matter of
fact, the Prime Minister hag once
stated that all the languages included
in the Eighth Schedule are national
languages I take it for granted that
what he guardedly stated uctually
was that India, which is a sub-con-
tinent, 1s not one nation, but 1t con-
sists of several nations; and that is
the reason why he said that there are
fourteen national languages (In-
terruptions) I am only developing &
certain idea here. ° I am not saving
anything against my friends, because
I am much more allergic to all these
thinge. I am only going into what is
contained in our Comstitution. There
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not find the word “national”.
mmm,mn. Tamil
4 national language; Urdu is a na-
tional language. The word “national
language” 1 not there in article 331
either So, when we talk about na-
tional langusge, we have not one na-
‘tional language but 14 national lan-
guages I do not thunk there 15 any
«quarrel about it

Some of my friends have stated
4hat Sanskrit 13 the mother of all
languages I say that Tamil is not
the daughter of Sanskrit in the
sense that there are many words 1in
Tamul which were not tsken from
Sanskrit.  Further, Tamul 15 5,000
years old So, it has come earlier
than Sanskrit I am spealung only

dn that sense
Then, as regards the centznary
grants, I want to say something

“Now, Sir please do not look at the
time, because I will fimsh within
4ime Now, as regards the centenary
grants, I find that Bombay, Calcutta
and Madras have been sanctioned
about a crore of rupees each  But
the actual money granted 15 Rs 40
lakhs to 45 lakhs In the .ase of
Bombay and Calentta they have not
submutted any blue-prints as to how
they are going to spend the money
and all that

Though to some extent Madras I
could say—not that I am wvery highly
biased towards i1t—has been doing
something in a methodical way, even
that 15 not satisfactory according to
me So what the Unmivers'ty Grants
Commussion should have done 15 that
they should have asked the premier
universities to submit to them 2 blue-
prnt, what they are gomng to <pend
and how they are gomng to spend and
not that without asking for anythung
they are very liberal because 1t 1s
not thewr money that 1s 1n  therr
hands but 1t 18 the Government of
India's money and so come and take
the money away Rs 1 crores or
Rs 2 crores ke that What actually
happens is that they do not function
properly as they are expected to do
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they done? They have not done
anything so far and they have been
given all that money 1n that way
without getting any assurance from
them that they would do the job
There 1s no meanmng m our giving
away the money like that

Then we are having affihated col-
leges and I find that several other
colleges are run by private institu-
tions But the way in which they
impart education to all these students
18 different from the way of other
umversities So unless we have got
a common basis on  which they
should develop—we have to see that
they develop m the same common
way and on an equal basis—there 1s
no meaning i giving diseriminatory
treatment jn that way So far as
private mstitutions are  concerned,
they must be asked to impart only
such type of education a8 1s 'm the
curriculum There 1s no mecaning 1n
our domng it like that We must, as
a matter of fact, have a common
pool where all the professors ond
teachers must be there and from that
common pool the umversites must
say to the colleges, ‘ You must take
only that teachcr or that professor”,
so that they can have the same and
unuform quahty Otherwise, thcy do
not have a unmiform quality

As regards the upgrading of
teachers' salary in West Bengal about
which Shra Mukerjee also made some
observation, I have to say something
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1 find also in newspapers that there
i3 a grievarce of the teachers in
West Bengal and, as a matter of fact,
we have been agitating over 1his
matter that all the teachers must be
given extra moncy and their scales
must be upgraded. I could under-
stand the way in which they have
dealt with it but unfortunately I
find that it has not been properly
done. There has been a discrimina-
tion while upgrading the salary of
teachers because they have not carried
out the rules and regulations which
they ought to have carried out so far
as teachers' salaries are concerned.
Some teachers have been given extra
pay, like head teachers at certain
level. It has not been done uniformly.
There has also not beed much co-
operation from the colleges.

1 find that I am going beyond the
time himit allotted to me. But before
you ring the bell, ] would make one
more observation and with that I am
done,

80 far as the product comung out
of the colleges and schools is concern-
ed, it is below the standards The
reason is the change-over of the
language. All along English has been
the medium of education Now, in
our enthusiasm, to develop our own
regional languages mnd the official
language, we are losing much of the
efficiency. I am afraid, in the long
run instead of having a better and
efficient substitute, we may be having
a substitute which may only be an
apology for efficiency. I would only
request that instead of going in a
precipitate way, hesitancy is better in
these circumstances. We must have
a hesitant policy so far as language
is concerned. So, instead of running
and falling in a pit, it is better that
we go slow, cautlously and consolidate
the position that we have already
secured. Instead of consolidating, do
not throw the net wide and get your-
self loat. Therefore, I would request
that so far as introduction of the
language is concerned, we must go
alow and not in a precipitate manner.
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Mr. Deputy-Speaker: The bhon
Minister,

Shri M. C. Jain: ‘I would request
you to give me five minutes,

Mr. Deputy-SBpeaker: I am very
sortry. The hon. Minister was to be
called at 2.30. That was the announce-

ment that the hon. Speaker mate. 1
am extremely sorry.

oY Wy Qi (Mearer): R Fr 3}
a1 ¥ fimz ] fag o |

Shri M. C. Jailn: I want to say
something about Kurukshetra Univer-
sity. In three or four minutes I wil}

finish. I am not going to make any
other point.

Shri Panigrahi rose—

Mr. Deputy-Speaker: There is a
demand from my left also, There is
a similar demand from this side also.

Shri M. C. Jain: I do not think any
other......

Shri Panigrahi rose—

Mr. Deputy-Speaker: He might say
u few words if he 1s so persistent.

Shri M. C. Jain: Mr. Deputy-
Speaker, Sir, the University Grants
Commuassion, in its Report, has remark-
ed that some new universities have
been started and Kurukshetra Uni-
versity has also been mentioned there.
Indirectly the Commission says that
these universities were started without
obtaining their consent. So far as the
Kurukshetra University is concerned,
the Rashtrapati laid its foundation and
I do not think the University Grants
Commussion claims a status greater
than that of the Rashtrapati.

Shri Hem Barua (Gauhati): That
is no argument. -

Shri M. C. Jain: That certainly
means that if the Rashtrapati lays the
foundation stone of a university, that
university has the approval of the
Rashtrapatl.
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Mr. Deputy-Speaker: All universi-
ties, 1 suppose, have the approval of
the Rashtrapati Nothing is done
against his wishes .

Shri M. C. Jain: If that be the case,
why did the Univermty Grants Com-
mission remark that such and such
universitties are opened without their
consent® That remark, I think, 1s
without any meaning

The Minister of Edueation (Dr.
K. L. Shrimall): That 15 absolutely
correct

Shri M. C Jain: So far as this parti-
cular university 18 concerned. when
this University was opened 1ts Chan-
cellor, the Governor of Punjab,
remarked—I am quoting one para-
graph only from his speech—

“The establishment of this
University does not mean merely
the addition of another University
to those already m existence Nor
does 1t mean only that a new
centre for studying Sanskrit 1s
being brought into existence today
QOur 1idea is to make this seat of
learning basically different fromi
others in the col It will look
not only to the Matenal side of
education, but also to its spiritual
und cultural aspects The purpose
will be achieved by making the
study of Sanskrit and Indian cul-
ture compulsory for all students,
even science students We may
even make Sansknt medium of
education at a suitable stage The
aim will be to turn out graduates,
who, benides being well-versed in
the wusual University subjects,
should be true Indians, proud of
their hentage and torch-bearers
of their cultural traditions—and
above al] who will have complete
confidence in themselves and who
could under varying conditions be
dependable The new University,
will, thus, provide a corrective to
the imbalance which thoughtful
men have noticed 1n our Univer-
sity education ”

This Umversity hss been started
more as & corrective to the defects in
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our educational system I am sorry
that the Univermity Grants Commus-
sion has not uttered a single word so
far as the 1mprovement 1n our educa-
tion system 18 concerned and when
there 18 a8 university which 1s estab-
lished to improve that system, not a
single pie 18 given to that university
I believe and I hope that the Educa-
tion Mimstry and the Umveraty
Grants Commission will take care and
grant a8 much money as they can
They should even make up the defici-
ency which they created last year

Mr Deputy-Speaker: The President’s
name should not be used to influence
the gebate

Shr1 Panigrahi may also have three
or four minutes

Shrl Panigrahi- I will just refer to
the question of students' welfare The
University Grants Commussion has
devoted merely Rs 50,000 so far as
students’ welfare is concerned In the
Calcutte University a survey was
carried out and 1t was found that
students today are suffering both from
malnutrition and lack of text-books
All the dificulties are there The Uni-
versity Grants Commission should
have taken the trouble of also carry-
ing out or encouraging such research
or survey m all the other universities
in India and they should have really
ascertained the difficult pomtion of the
students so that proper discipline
could have been enforced

The survey reveals that 53 per cent
of the students hive on diets of subsist~
ence level 43 per cent of the students
are never able to buy text-books.
These are the problems and I would
like to know from the hon Minister
what really has been done during all
these years, since the establishment of
this University Grants Commission In
1953 What positive steps have been
taken to see that proper medical facili-
ties were afforded to students, those
students who have no means to buy
text-books were provided with them
and better accommodation and other
facilities were also provided to'
students?
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Becondly, the Umversity Grants
Commission has started a students aid
fund But whatever fund 15 given to
the umversity, the umversmty or
college will be 1n & position to utilise
only if 1t shares some expenses under
that But I can tell you that so far
as umiversities hike Utkal and others
are concerned, thewr financial posmition
18 not very strong I would therefore
suggest that whatever funds the Um-
versity Grants Commission 15 going to
allow, let it be given to the univers-
ties and there should be no such shar-
ing principle

I would also urge upon the hon
Minister that the question of matching
gmants should Dbe completely dis-
continued, and whatever funds are at
the disposal of the University Grants
Commussion 50 far as the welfare of
<tudents 1s concerned and so far as
improvermnent of university education
1s concerned, must be directly given
away to the umiversities without wait-
ing for the sanction of the State Gov-
ernment or without waiting for the
permission or agreement of the um
versities or colleges concerned, when
these sums are going to be advanced
It 15 because of this principle that
many of the universities are not 1n a
position to utilise the funds which are
allotted to them

Mr. Deputy-Speaker: Mr Bhakt
Darshan may say u few words

Some Hon. Members rose—

Mr Deputy-Speaker: But so far as
new enirants are concerned there
would be difficulty

sy W ywwr ST Wy,
faeafraea aqrm s o e
q fawre wdr gu oW a8 3@ wT
wiewd gor e gardy faar s smaw
T EY T T ETHC XN & qre faare
wwe feqd oF | ma o e &
¥ 7§ 4% T T T g weR
W a1 v A1 fw g wrem aremr
wfgd, @ ) awmar wrfed, o
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aay wrfy? At few oy awwen wifed,
% %ww Arew F ff wew §
ag 9 fe ardy & @ WA ¥ ax
Araqardi & Fr ot gw T YA
¥ g

a ¢q Foid & aarar v ¢ e
I A AN qudr Ig-afufa
®i ff ¥o Fa= & wANlAw ¥, WA
7g Fawfor #1 8, Wi frerd ot wofomr
wfi a5 4% § aq ¥ faac wr @,
& o wRfas Wt §F fmar
ATeR & AGAT AT IW & qg oy wdor
U wiward gt & w9 F ardr @
T8 f 7 787 9 WIUST AHT FY §,
& gar? fwy ofr @7 foed Tmga 7,
o wrare stvar 7 s gy Fererr i s
T[ZFAT & aT 3N NIl W T w3
¥ ot g wiew wredta Awr Y,
T fg=r ar wisft o wror ¥ &,
RHwAIdad ) Aamagie
¥Ry warg & faeg @ 9 W% |
T & WL WY BR AN &7 HAT
qHA Z A g T F i § wadY 92
e wrar & sreaw & gra faar @@
W arg §r g Y fs s Famax
gy a8 UF wiward fama & ®1 4, wisT
AY a7t T gy qrdRfenn wrar & ®q §
faedy #Y ofr ot #3201 xl qwT ¥
A ara ar gd o mAm e 3,
7 %t fgfy o foretr & grov gfar Y wft
¥ wrer §, oo ar T w7 A, A
fgedt &t wit § wg & e WY frend
¥ wew & wvdr

¥ agr 97 o ;TAHT GIEA W
W g7 Ao ¥ | WA g oo
Ffie I AT Q0 A qwW F Ay Wi
W AT HIX FC IHY A A F A
fawyr # wofy g€ § @@ & @0 =
Wrar &7 I fear 1 F I & QAT
g g, oY 3R o vk o Y wid g
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& ¥ we ¥ wowEdd, fx v
@ ey & wreaw ¥ foe & owfe §
grfft AT ¥ e A fraefr § ?
wdt vy 37 WY Y e & A Wi
fawr ¥ arrerd v aw & aE
8 wa §, o g fedt & oot
QUAT A ARy & qurarlt &, S
B I8 wigd § fF wielt gror o §R
fo & g N AT AT wA Fa 7
W g 39 &7 fawdy ) g W@ wT
IW § AT FF ATA FT NER )
ey 3@ A groaT gw i T W<
Ll

faweht faeafaurm & sogecfs,
e #Te o W0 #o T, § Wt g
| urguy &Y § fir @ i awt 7 ot
farafagmy & fer & srem & @
fiererr & ol | €% AT A AT IHAR
T Iz o mme fiemr 1wt
% R W ¥ IT a® wg-grienmy
Wt frr-mfent § & §, fomer
F % I vqT # 6 IR O wi
st @ gu o Feeelt farsaforarer 7
fgdt & s ) I sqzeay W1 § W
w7 ¢ &, 3u% Fag g gurdy awré Wi
9T & 9% § | W a% qw T@mn
o §, 7 frotr A rr AR @ 1 oW
foa¥e & =g s w § fr fawlt
Foreer-ferarrer § g srsmy Yy |y
fear & 1 ¥ g i Sy iy a6 &
|y 1Y fowar o g 91 | W A |
ag forar fin s w2rC o 3 o
¥t FHTC g ¥ ¥ am w7 for fiwa
5w v Y any e s wifgd )
9 AT 9T I 9T Ay ¥ 4 3w
T Twar g |

it wewen freafaaras w1 oy
frlt 3 sedw firar 1 ke el &
W IEer Iw firar | wewer faee-
ﬁlmwfrmirzfmwxmﬁ't
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fie Wt  wrd fogw §F oifim
X fear ard, oy 99 o f TR
fear & fe qmelr & wream & oro
farerr 23 o g &ardt wolt wnfge )

e wwa ¥ §, t ford o oYY
#r ar & avw ATy faer Tofy T
e faer wT & s aweew wuT
sw | @ frnt ] ag e mfas
et F foerr 29 & fod wedr aew
gEreY #7 e § | W ferr woft
ot & sy srr-are wor g & wpw
f farer warew 7 @ 9w F W
fafaer 9 wesiwar s afem fen
& | uror & ok of qgH gwrdr offr-
wrft & aeft wfgd ofr W gl
qET AT gy AT wfgd ot | wfrae
¥ o FaR o ¥ & 9y wr
#ardr % fad e wr qr, Afer W
o & 39 T 9T | T WS AY agt &
G st R R g ¥
§ e 7T &) # 3T wdw
@ g f5 ¥ e e wor—
o AT AW W B AT HEHT A
ur @, &Y gg T adw el 9w
1 a8 I T WY ¥ 9T ©OT &+
fgg )

IuTem wEYT, { W F Faw O
&t ara wgor wigAT § | ag ag ¢ fv o
Tt Frf ard, 3§ ¥ gy F
¥ safer T aw 3 e W
drw o o awaw g, dfen 4
g § fir fedt wy ot W & fag
T sty aforfos o=t ® &
forar orma, @t & Ik faey Wt g | EE
o wrw @ fert wrdfes AT g,
7 ¥t o s w2 fwmeer
TR—qw &Y it W are F ww ¥
R ERTR G aIw
ford T e & forgr amd
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ax farstr weaTe ¥ GAT U A
& @ @ N ot awofy far,
¥z Mfax arw off, 3 g AT W
93 ux wigd v fgar a1 1+ & Ier
e W wads Q13 g ofr A e
&Y #7 fardrer Wy oA ey gwwaT
g Y IR W e www wolt o &
ARG I Tt fram g fs
“eqzfen’’ w1 A W ¥ 0w
Ffr o § “gfor 1y ww=w” figar ar )
I gEw Ya A 7oA AT 7 wgr 97 i dAw
w57 wox w4y Tarr T §, A wee AT
my | Farr T Fr 7 N wog @
afy wf ot | Forad g Ty W T
wwd § <R ¥d W Ay O §W
g Y T AT §, W I TR
gy gy g & &4
w1fgq | ax § g7 Q¢ o= W@F G |
J{r &Y woT ag gy wenfa gefr or
£ 5 o7 o=y & o F 9w w1 g Ty
AHfrwar v @

o #, I wEEd, § ¥Aw
7g wgm W g e oew faE &
g xamar wan § fr ar fasafaamg
o ) ¥ ax vk freafaaen §
fierarr &7 wrew gy w7 e mn €0
o afsre-ardr S wEE & fs @l
AT XY g A AT §

W AANR qUE 9T §907 |

, hwwmow qw g wfag,
gegn & fr et § 1 oy € v
¢ fis gara wifg aga sw g W Ew
AT w7 w3F § | wOd, wrey o ofy
oy awad § 1 ¥ g faaz s e
g 5 o7 fgd) & wrga & gro -
arcg fyeafaarerdt & fermy €r o swft
g M afwer ot wmeft s vl &
ATT WY Ay o w ey, forver wnfiger
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et & sarer wwaw § W il
¥ it ot gk & 1 & ag wgm g g
fir ft #Y sreaw v w7 e s
AT T WY W7 g A6 8,
afer form g ot Wy w1 s @ G
T ® At fewar, I avg el
B AW W ¥ g A
T stafa Rt 1 YA agAr W o ot
W Ffgr—ar2fas wem ¥ IR
ofr farem € sy wfge fgefr & e
a1t s w7 fear € | o v  fw
AT w1 wwar & ford fg ® wfard
WTYT FATET AR WK GT g9 W
WA AT 77 & Fordt it =y o7
w1q |

Dr K. L. Shrimali: Mr Deputy-
Speaker, 1n the first place I should
ke to thank the hon Members who
have participated in this debate They
have made very valuable suggestions
on various aspects of umversity edu-
cation in our country, and I am sure
the Commussion will give full conm-
deration to the views that have been
expressed by the Members

Before I come to the mam 1ssues
that have been raised in the course
of the debate, I should lLke briefly
to touch one point which was raised
by 8hn D C Sharma In my opinion
it was very unfortunate He said
that the members of the Commission
have developed vested interests If
you look at the list it consists of out-
standing educationists 1n our country
and public men wiko have rendered
great service to the cause of education

Mr Deputy-Speaker: He wanted
professors to be included and not only
Vice-Chancellors

Dr. K L, Shrimali: But he smd
something about vested mterests also
We have three distinguished Vice-
Chancellors—Prof Sidhanta, Shri
G C Chatterjee and Dr. Mudabar.

’



try, and they have made 8 great con-
tribution to the development of uni-
~ wersity education.

The main question which has been
raised and I think rightly raised, is
with regard to the medium of instruc-
tion at the University stage. Extreme
views have been expressed
subject and I think, the
have been expressed in this
reflect the general trend of opinion in
the country. There is a
society in our country which tninks,

3
HE

that whatever may be the conse-
quences, we must switch over to the
regional languages immediately. I
think these are both extreme posi-
tions. As far as the Government of
India and the University Grants Com-
mission are concerned, they both reject
these extreme positions. I do not
think any country can continue to
have a foreign language as the medium
of instruction for all time to come.
The University Education Commission
which went into this question
thoroughly gave its decision and made
its recommendations which the Gov-
ernment had accepted, that, ultimately,
the regional languages or the federal
language must be the medium of
instruction at the University stage.
105 (Ai) LED—8
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Having said this, I must also, at the
same time, explain the position which
has been taken by the University
Grants Commission in this matter,

versity
hastened.

“That the change to an Indian
language should be preceded by
an adequate preparation both in
the cultivation of the Indian langu-
uge concerned as medium of
expression for learned purposes
and by preparation of a sufficient
body of learned literature in that
language in all subjects of study.

“That even when a change in the
medium of instruction is made
English should continue to be
studied by all University
students.”

stage should not be

These three main recommendations of
the Kunzru Committee which have
been accepted by the University
Grants Commission and by the Gov-
ernment of India clearly explain the
position which has been adopted by
the Government and the University
Grants Commussion in this matter,
They have not said anywhere that they
are opposed to regional languages
becoming the media of instruction in
course of time. They envisage and
their very recommendation envisages
that in course of time, regional langu-
ages should take their due place in
our scheme of education,

Shri M. C, Jain: At a very distant
daté. .
Dr, K. L. Shrimali: It is no use say-
ing that we are ready now to switch
over to Indian languages. Is there
anybody in the country who 1
interested in the development of the
country, who seriously thinks that
we are ready today to 113
medicine, surgery, technology

higher sclences in the regional langu-
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ages? Are there any original books
written by our saentists?

Shri M. C. Jain; That is exactly our
grievance that the University Grants
Commission has not prepared any
books,

Dr. K. L. Shrimali: It is not the
function of the University Grants
Commission to prepare books, I must
say. It has certain functions which
it is discharging. It is no use
getting  excited in  this matter.

Bhrl Shree Narayan Das: I would
like to have one point explained. The
hon. Minister says that so long as
books are not ready in the regional
languages, it will be impossible to
make the regional language the
medium of instruction in the Univer-
sities. 1 would like to know how
such books will be written. Unless
education is given mn that language,
how will people come forward and
write such books? English-knowing
persons have not been able to produce
any such books in their mother
tongue which they have not read. I
would like just to have an explana-
tion how it would be possible to pre-
pare such books. Who will prepare
such books?

Mr. Deputy-Speaker: Order, order
The hon. Minister may be allowed to
proceed uninterrupted.

Dr. K. L, Sbrimali: Books are
written not by order of the Govern-
ment, but by great writers, by great
sclentists, by people who have
made original contribution to know-
ledge. Therefore, I think, at this
stage, when we are interested in
developing the sciences and technology
in this country, when we are anxious
to raise academic standards in our
country, it is necessary that we take
a dispassionate view about this whole
question.

Language is an instrument for
achieving a certain purpose, it 1s
not an end in itself. At the
moment, when we are so anxiows to

i
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develop our industries, our sciences
and our technology in this country, I
would like to submit most respect-
fully that the recommendations that
have been made by the University
Grants Commission are sound, that we
must make the necessary preparation,
and we must create the mnecessary
climate for switching over to the
regional languages before they become
the media of instruction. How is this
to be done? This has to be done by
continuous arduous work in the
Universities by great writers. They
will have to write original books on
Sciences. It is not a question of mere
translation of books.

Sometime back we had arranged an
exhibition of scientific and techno-
logical books in Hindi. There were
about 1000 books Most of the books
that were written were text books for
the matriculation and under-graduafe
standards There were hardly any
books for the graduate standard. We
have to look at this problem in a
realistic manner I love my languages
like any other Member of the House.
But we are at present thinking of
the future of our country and the
future of our country is linked up’
with the future development of
sciences and technology in this coun-
try. We should not take any risks as
far as the development of science and
technology 1s concerned. It is not
merely by being emotional, but
by hard and sustzined work that
we shall develop literature in
science and technology in this
countryy, I am all for regional
languages and I look forward to the
day when we have regional languages
as the media of instruction In the
Universities, But, before we can
switch over to the regional languages,
adeguate preparation wil] have to be
made and a proper climate will have

to be created.
Bhri Radhela!l Vyas: And grants
will have to be made for that.

Dr. K. L. Shrimali: As far as the
University Grants Commission is con-
cerned, I think, they have taken a
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do well to accept thus advice m the
interests of our country, n the
interests of the growth and develop
ment of our sclences and techno'ogy

Shri H N Mukerjee (Calcutta—
Could I ask one question?
Bince books, oryginal or translations
would not spontaneously appear In
the Indian languages and since 1t 1s
necesspry to have some planning
about the publieation of original books
and translated books n all Indian
languages may I know if with due
resvect to the autonomy of the
Universities, the University Grants
Commission has any programme
regarding the publication in the near
future of the books that we need
badly and which we can commission
our scholars 1o wnte

Dr. K L Shrimall: That was the
point raised by S8hm H N Mukerjee
in his speech and I was coming to
that point Before we get books 1n
science and technology, it 18 very
necessary to have a proper termuno-
logy not only in Hindi, but one which
would be acceptable to all the Indian
languages I think it would be most
unfortunate for this country, if each
regional language develops its own
scientific terminology I think we
have to develop a terminology in thus
country which would be acceptable to
all the regional languages

15 hra,

8hri M K. Gbesh: (Jamshedpur)
Why not accept the international
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terminology for all the regional
languages?

Dr K L Shrimali: As far as the
trans’ation work is concerned, the
spade work has been done And 1 am
happy that by the end of the Second
Five Year Plan, all the work with
regard to the termunology will be
finished

Shri Shree Narayan Das (Dar-
bhanga) In regard to termunology I
think every language will accept glad-
ly the Enghsh terminology, there is
no objection on that pont  Whether
it be Hindi Gujarati or Marathi,
everv language will accept it (Inter-
Tuptions)

Dr Melkole (Raichur) I just want
to say one thmg 1 come from
Hyderabad where this kind of trans-
lation has gone about in a fanatical
manner and not m the way 1n which
1t should have been done The result
was a kind of hybrid text-book which
could not be read by any student, and
all the teaching was done in English
in the name of Urdu which never
came about I personally feel that
the recommendation of the Commis-
sion has been a sound one, and what
the hon Minister has sald is perfectly
correct

Dr K L Bhrimali: I am very glad
that my hon friend has supvorted me
in this matter As I said, the spade
work has beem done

Mr. Deputy-Speaker I find that
those Members who have had the
chance to speak have stiff something
more to say, and those who have not
spoken are really anxious to say
something which they have in their
minds In this way we may not be
able to finish this debate We have
to listen to the hon Minister patient-
ly now, and allow him to proceed
unynterrupted

Dr. K L Shrimali Another ques-
tion which was raised was with regard
to the funds of the commission My
hon friend Shri Harish Chandra



helped. I am not laying the blame on
the University Grants Commission in
this matter. But I am only telling
the actual position to my hon friend,
who was very vehement in his
criticism and said that the Ministry
was not placing the funds at the dis-
posal of the commission, which it
required for the development of the
universities.

When the question of the revision
of the Plan came, naturally, there
was some cut, but I would like to
inform the House that I have not
allowed the University Grants Com-
mission to cut down any of their
schemes. The University Grants
Commission passed a resolution on
the 8th and 8th July, 1850 wherein they
demanded Rs. 18 crores. They thought
that considering the rate at which they
were spending money, it would not be
poszible for them to spend Rs. 27
crores; therefore, the total amount
which they required was only Rs. 19
crores

Shri Panigraki: Can they spend
that?

Dr. K, L. Shrimali: The allotment
that was made was Rs, 18:63 crores
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be placed at their disposal. Over and
above that, we are trying to get an
additional ecrore of rupees for the
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sympathetic to this whole proposal.
It was, therefore, quite unwarranted
on the part of Shri Harish Chandra
Mathur to have said that the Ministry

has direct responsibility as far as the
Central umversities agre concerned.
But to say that they should not expect
any matching funds from the BState
Governments would really be tania-
mount to saying that the University
Grants Commission should take over
the whole responsibility for all the
universities, I think under the Con-
stitution, education is a State subject.
The University Grants Commissina
has taken wupon itself a lLimited
responsbility of developing our
universities. They are giving grants
for certain specific purpose, and they
expect the State Governments also to
play the game and find matching
funds for those schemes in which they
are interested.

Unfortunately, as the commission
has pointed out, the universities and



for higher education through the
sgency of the University Grants
Commission, so that the University
Grants Commission has at its disposal
all the funds which it needs for the
development of the universities, the
Central share as well as the States’
share; if this materialises, it would
greatly facilitate the development of
our universities, No final decision has
been taken in this matter because we
. shall have to consult the State Gov-
ernments also, and this is a matter in
which naturally a unilateral decision
cannot be taken. But we are trying
to find ways and means how this
dificity of finding matching contri-
butions can be solved. But I must
respectfu.ly differ from the Members

State Govern-

the State Governments may be
interested in anything else except
education and that the Central Gov-

and the constituent colleges. Shri
Harish Chendra Mathur said that the
University Grants Commission was
giving a stepmotherly treatment to
affiliated colleges. Though the affili-
ated colleges were not within the
purview of the University Grants
Commission, yet the commission has
gone out of its way to frame regula-
tions s0 that it can give grants to the
affiliated colleges also; and grants are
being given for the development of
those colleges, not only for the incre-
ment in the teachers’ salaries, but also
for developmental purposes, as for
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example, the development of the
libraries and labaratories,

Another point that was raised was
with regard to student numbers.
Many of the hon. Members suggested
that the Commission should not put
any restrictions on admissions. There
is some force in that argument
because as we develop our elementary
and secondary education, it is obvious
that larger and larger number of
students will be seeking admission to
the universities.

Shrl Radbelal Vyas (Ujjain): Have
some more umversities,

Dr. K L Shrimall: But if our
resources are limited, if we find that
we do not have adequate funds for
opening new universities, is there any
justification for crowding the existing
universities? That is the point which
the Commission is considering. And the
Commission is  defnitely of the
opinion that we should not allow the
umversities to be crowded, we should
reduce the pupil-teacher ratio, we
should provide the tutorial system,
we should create conditions under
which the students will be allowed to
carry on rTesearch and study
in a proper atmosphere. These
conditions do not exist in our
umiversities and the main reason is
that the universities are at present
overcrowded. And so the Commis-
rion has two alternatives: either it
should open more umversities in the
country so that this overcrowding
may cease and we may cater for a
larger number of pupils, or it should
put a restriction on numbers. The
House is aware that at the present
moment the resources of the State
Governments are also limited. In fact,
many of the State Governments are
finding it difficult to maintain the
existing universities properly. The
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themselves today This Is the hard
reality which we have to face.

Many hon. Members have suggested
that we should not put any resurc-
tion on numbers It 18 a very good
suggestion, 1t 13 a very pious idea, but
we have to look at it 1n the context of
the present social and economic situs-
tion At the present moment I think
as far as university education 1s
concerned, the need 1s to consolidate
and not to expand, end expansion
should come only when we have the
proper financal resources As long
as we do not have proper resourcis,
there 18 no point m openiyg third rate
universities jud producing third rate
graduates.

Shri Mahanty: May we know what
will happen to those students who
may not be able to seek admission to
the universities? What 15 gomng to
happen to them?

Dr K L. Shrimall: The answer 15
that we must provide other avenues
Universities are not meant for all
the students Universities are meant
for students who can derive bene-
fit from higher education, that 1s
those who have talent who have
abihity to derive the benefit No coun-
try provides hugher education on the
same basis as 1t provides elementarv
or secondary education for example

Bhri C K. Bhattacharyya (West
Dinajpur). I want to make a sugges-
tion to the hon Minister If the Gov-
ernment lowers the educational
requirements for entrance to the
services, the crowd in the umversities
will grow less

Dr. K. L. Shrimali, I am grateful to
the hon Member for the suggestion
but the whole point is . .

Mr Deputy-Speaker: And if no
educational qualifications are required
for the gervices, then no man will go
to thes university!
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Shri C. K Bhattacharyya: If you
allow me to say #s0, 8 committes
appointed by the Government them-
selves inc uding Prof N K. Siddhanta
and seme others, I do not exactly
remember their names, have made the
same suggestion for reducing the over-
crowding in the univermties I meruly
repeat their suggestion to the non
Minister,

Dr. K. L Shrimali: So the whole
question has to be examined in the
context of the econom:c situation of
the country Here are the Btate Gov-
ernments which do not have at pre-
sent adequate resources for opening
new umiversities And look at the
condition of the umvermities which
ex'st at present The professors are
poorly paad, the laboratories are ill-
equipped, hostel accommodation does
not exist, and the students are Livigg
in env ronment which 1s not con-
genial for their intellectual and moral
growth Is there any sense in having
such umversities 1n the country?

Therefore, the Commussion has made
a very realistic approach to the whole
problem, that consdering our total
resources at the present moment, we
should attempt at consolidation and
not expansion If I may submit most
respectfully, this 18 the correct
approach at the present moment It
13 no use opening third-rate umver-
sibtes and producing thurd-rate
g aduates We must attempt at raws-
ing the academic standards of our
universities, and that 1s the approach
which the Commission is making
Therefore, I think it would be neces-
sary to restrict the number of students
in the universities

Some hon Member pointed out
that at present in our universities
there are 50 per cent of failures. That
1s true It 15 a tragedy, I think it is
a waste of human talent, and we have
to do something to ensure that
those boys will proceed to the univer-
sit es who can derive benefit from
higher education Higher education is
not meant for each and every one.
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Another hon. Member rmsed the
question as to what is going to happen
to the other students who are not to
g0 to the universities. That is a broad
question which we have to"tackle, We
have to create m;gm
tunities for these w
of the high and hugher secondary
schools, and 1t 1s only in that way that
the problem can be solved

I think it was may hon. friend Shri
Mahanty who raised the question with
regard to the amemties for the
students I would like to inform him
that we are at present gving
loans to affiliated colleges for
the construction of hostels, and the
total amount of loan which was given
during the last three years, 1956-57 to
1658-59, for the constructien of hostels
to affillated colleges is Rs. 46°12 lakhs
They have given a loan of Rs 18'86
lakhs to the Universiies and toe
constituent colleges of Delhi Uruvers:-
ty for hostels and stafl gquarters
Grants have also been given by the
Univers:ity Grants Comnussion to
the unmversities and colleges for
construction of hostels, to the extent
of Rs 49 48 lakhs approximately The
Comnussion has given a high prionty
to the construction of hostels because
if we really want tp develop communi-
ty hfe among the studenls, We must
build proper halls of residence where
the students will develop the corpo-
rate spint and the community life.
Therefore, the Commssion 19 giving
high priority to the bwilding up of
these hostels 1 hope in course of
time the loans will be repaid and we
shall be able to have more and more
hostels In fact, we would lke to
expand the scope of this scheme.

I think I am already exceeding the
time-limit which you have set, pur
you will forgive me because I have

bad some mterruptians.

In the end I would like to submit
that the road of educational recon-
struction is long and arduous. We
cannot any quick results. It
1s & Jong process, but I have no doubt
that the offoris that we being made
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by the Government and the Commus-
sion will proguce results i course of
time. The results in education eannot
be produced withun a day or a month
or a few years, It iz a question of
generations, but I have no doubt that
in course of time the efforis that are
being maae are bound to produce good
results.

I should also lLike to say here that
it 1s true that our standards are low,
and everybody criticises the educa-
tional system, but we must also
remember that many of our engineers,
scentists and teachers who are coming
out of our umversiies are of a very
hugh cahibre.

Shri Hem Barua: It 1s to the credit
of India that so far as individuals
are concerned, she has outstanding
mdividuals But so far as our per-
formance collectively 1s concerned,
our standard 1s lower,

Dr. K. L. Shrimali: I am saying
that even collectively many of our
young boys comung out of Univers-
ties are of a very fine cabibre, Today,
ag far as our economy is concerned,
we are self-sufficient in manpower
(An Hon, Member, No.). These peo-
ple are of a high cahbre. If they
are given better opportumties, I have
no doubt that they would be worthy
of this great country.

Lastly, I would lLke to say one
thing With regard to the relation-
stup between the University Grants
Commi sion and Government, some
questions were raused. I would Lke
to tell the House that we are very
happy to selt up this Univermity Grants
Commussion We have had the most
cordial relationship. The Govern.
ment on the one hand, the Univermty
Grants Commusion on the other and
the Univer.ties have all worked in a
spuit of co-operation. There has
been , cordial relationship. Nobody
has felt ever that something was
being imposed on them. Whenever
the Government wanted tp formulate
any policy or programme, they con-
sulted the Univeruty Grants Com.
mission. ‘Theres has been frequent



“That this House takes note of
the Report of the University
Grants Commission for the period
April, 1957—March, 1858 Iaid on
the Table of the House on the
17th February, 1059".

The motion was adopted.

1522 hrs.

DEMANDS FOR
GRANTS—RAILWAYS

Mr, Deputy-Speaker: The House
will now proceed with discussion and
vouing on Supplementary Demands
for Grants in respect of Railways for
1956-60.

Motion moved:

Drmanp No. 2—MiscrriaNzous Ex-
PENDITURE

“That & supplementary sum not
exceeding Rs. 3,00,000 be granted
to the President to defray the
charges which will come in course
of payment during the year end.
ing the 31st day of March, 1960,
in respect of "Miscellaneous Ex-
penditure'.”

Demaxp No  15—CoxsTRUCTION OF

New Lines
Mr. Speaker: Motion moved:

“That & supplementary sum not
exceeding Rs. 18,00,000 be granted
to the President to defray the
charges which will come in course

Khandesh): I beg to move:

“That the demand for a sup-
plementary grant of a sum not
exceeding Rs, 8,00,000 i respect
of ‘Miscellaneous Expenditure’
be reduced by Rs, 100.”

Need to expedite construction of the
new Diva-Dasgaon railway line

Sbri Naushir Bharucha: I beg to
move:

“That the demand for a sup-
plementary grant of a sum not
exceeding Rs. 18,00,000 in respect
of ‘Construction of New Lines'
be reduced by Rs. 100.”

Non-mclusion of survey work re-
garding the construction of a Railway
Dwa-Panvel Uran-Dasgaon line

8hri Assar (Ratnagiri): I beg o
mave:

“That the demand for a sup-
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Feilure to make adequate provision
to expedite survey work of Dive.
Panvel-Uren iine

Bhri Assar: I beg to move:

“That the demand for a sup-
plementary grant of a sum not

Veed to take up construction of Uran-

Dasgaon line simultaneously with Dive-

Panvel Uran section on Diva-Dasgaon
line

Shri Assar: I beg to move:

“That the demand for a sup-
plementary grant of a sum .not
exceeding Rs. 16,00,000 in respect
of ‘Construction of New Lines’
be reduced by Rs. 100.”

Non-allotment for construction of
Uran to Dasgaon section on Diva-
Panvel-Uran-Dasgaon line

Shri Assar: I beg to move:

“That the demand for a sup-
plementary grant of a sum not
exceeding Rs. 18,00,000 in respect
of ‘Construction of New Lines’
be reduced by Rs, 108*

Mr. Speaker: These cut motions
are now before the House.

I may assure the hon. Minister of
Railways at the start not to get startl-
ed at my cut motions because I pro-
pose to withdraw them. In fact, I

desire to know from him how far
this matter has actually progressed.
Has the survey been
completed or not? There must have
been a tentative preliminary survey
which must have been completed be.
fore the detailed survey is under-
taken. I presume that the amount
of Bi. 1'80 lakhg is not for the de-
tailed survey because Rs. 150 lakhs
for the detailed survey for one year
1s too little; which means that pro.
bably the work of detalled survey
will linger on.

Secondly, I should like to know
whether preliminary estimates have
already been made. If not, when are
they going to be taken in hand,

Thirdly, if we turn to page 4, we
find:

“The construction of B.G, line
from DivarPanvel-Uran, 30 miles
m length s estimated to cost

36 crores.”

4% of Railways (Bhri
Jagjivan Ram): I will draw the hon.
Member’s attention to the other De-
mand, No. 15.

Shri Naushir Bharucha: 1 take it
that both the Demands are before the
House.

Shrl Jag)ivan Ram: Yes.

Sbri Naushir Bharucha: The esti-
mate of Rs, 3'8 crores seemy to me
rather on the high side, There may
be valid reasons for it such as there
being too many culverts and bridges
aiong that particular track. But I
should like to know what 13 the cause
of this gstimate rather on the high

1 should hike to know what iz the
present.estimate of the hon. Minlster
first with regard to the cost of the
entire section Diva-Dasgaon and
whether any preliminary estimate has
been made. Secondly, when is the
entire project proposed to be com-
pleted?



15087 Demands for

[Shri Naushir Bharucha]

asking now for only Rs. 10 lakhs to
hlpenthumdlymymmx.m
this rate, God alone knows whenever
the 30-mile stretch will be complet
ed I would, therefore, appesl to the
hon Minister to consider this matter
and if “necessary, come agan with
another supplementary demand. I can
assure him that Lwill grant it
—

Shri Panigrahi (Purl) I welcome
the step that the hon Minister has
taken in comuing forward with a Sup-
plementary Demand for the construc.
tion of these three new lnes The
first line is for the economuc growth
of that area, the second 1s for deve-
lopment of the fertile belt wrrigated
by the Ganga Canal in Rajasthan,
the third 18 for development of an-
other neglected part of our country,
Tripura, which hss demanded 1m-
provement.

Ssiacongratulaung she_bon  Mi-
nister on as for these grants, I

Wﬁm{ to his notice that

when efforts are being made to deve-
lop all those backward regions, my
State, Orissa, which 1s really back-
ward 15 not being given attention
Efforts to construct rmlway lines in
Orissa are not being made

Mr. Deputy Speaker Would he
like to refuse these Demands?

Shrl Panigrahi. No I would sup-
port them, and because efforts are
not being made to have railway lines
in Ors.a, I would ask for more That
was why I said that I wanted more
lines to be lard

Under Demand No 15, there is also
provision for new lhnes and restora.
tion of dismantled lines In Onssa
there are two lines one 18 from
Palasar to Parlakhemedi and the
other 1z from Rupsa to Bangaripose
For the last 60 years, these two lines
are there But no replacements or
improvements have taken place You
know that the hon Mnister said at
the time of the discussion of the Ral-
wiy Budget that ey had sanctinned
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construction of a new rallway line

the Dandakaranya area and the
Government of India were going to
mnvest more than Rs 100 crores of
rupee. for developing that area and
going to settle nearly 30,000 refugee
families there But the urgent need
of this area 12 development of 1its
communications and railway lines,

I would urge upon the hon Mims-
ter that it 13 no use only sanctioning
a lne Survey work was completed
and some Rs 10 lakhs were spent.
But no work has started yet, although
the area 18 beimng cleared and more
than 30,000 farmulies will settle there,
the communications are not develop-
ed I request the hon Minister to
expedite the construction of the lne
in the Dandakaranya area

One more pomnt and I shall finish
The second point 1s this It 13 with
regard to the new raillway line con-
necting the mining areas in Sukinda
in Orissa to the port of Paradip The
hon Minister of Raillways has been
always helpful <o far as the prowision
of transport facilites for the export
of iron ore from this area 1is con-
cerned But you will be surprised to
know that at present iron ore 1 bemng
carried from this maning area to the
ranhead at Jajpur Road by trucks
and then from there 1t 19 being car-
ried by railway to another place and
from that place again it goes to the
port of Paradip It has been calcu-
lated that if a railway line 1s lad out
connecting the port of Paradip with
the Sukinda mining area, the trans-
port cost of won ore comes down 10
about Rs 7 or Rs 8 per ton

This morning, in answer to a ques-
tion, the hon Mimster of Commerce
and Industry said that the Japanese
Steel Mission are negotiating for the
export of four million tons of iron ore
even from 1060 onwards 1 know
they are also proposing to take at
least half of this iron ore from Orissa,
from the Sukinda muning aerea I
vould urge upon the hon Mmnster
t they must mnclude the survey of

lne from Sukinda connecting the.



149069 Demands for  VAIBAKHA 18, 1881 (SAKA)

of Paradip It will be very
%:chhwby way of earning
foreign exchange.
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Shri T, B. Viital Rae (Khammam):
Mr Deputy-Speaker, Sir, I support
these demands because every mule
of railway line added will be most
welcome, 8s 1n our country the ratio
of raillway lne to the population or
to the area 13 very low What I find
from the demands that have been
submitted 1s, there 15 a provision of
Rs 15 lakhs for survey I do not
know why a fresh survey 18 being
conducted for this Diva-Panvel.Uran
rail bnk I remember very well that
there was a survey already conduct-
ed for Diva.Dasgaon railway line
This 1= only a part of that ralway
hne. I do not know why there 11 a
provision of Rs 15 lakhs for thud
survey

Coming to the cost of the ralway
lme, 1t 15 estimated that 1t is going
to cost about Rs 3 8 crores This s
a line which 1s just 30 miles long, Bo,
that would mean that for every mile
it will cost about Rs 12 lakhs May-
be 1t 18 a hard terrain What I am
not able to understand 1s the dispari-
ty between these three lines in the
matter of the cost of conmstruction
For mstance, The Diva-Uran-Panvel
railway line will cost about Rs 12
lakhs per mule The Hindumalkot-
S Ganganagar line will cost about
Rs 3} lakhs per mile There of
course there 1s a note that Rajasthan
Panchayat Samit: or Sangh is going
to give some Shramdan labour But
18 1t gong to be to such an extent
that the rate would work out to
Rs 3} lakhs? It is stated that it will
cost about Rs 80 lakhs But it is
for a length of 17 82 miles, that is,
18 mules That would cost Rs 3§
lakhs per mile So, I would like t¢
know how this was computed



costs about Rs. 2 crores. There again,
it works out to Rs, 10 lakhs per mule.
After all, thus line is lad on a plain
area. ] am not thengfore able to
understand why we should spend so
much on it

However, the amount that has
been provided for the construction of
all these railways 15 very low. For
the Diva-Uran-Panvel railway only
Rs. 10 lakhs have been provided. For
the Hindumalkot-Sri Ganganagar line,
it i3 only Rs. 2 lakhs. For the con.
truction of the Patharkandi-Dharma-
nagar line in the North East Fronuer
Railway only Rs. 6 lakhs have been
provided. At this rate, you will have
énly the satisfaction of these rmlway
lines being taken up, but the execu.
tion and the completion of these lines
will take a pretty long time.

We have seen what has happened.
For the simple Hingoli-Khandwa
line, we have seen how long it has
taken. It is a railway line of 186
miles in length. Still, I do not know
when it will be completed, It is stat-
ed that it will be completed sometime
in 1860. For a rail link of 186 miles

under active consideration. I am

£

session. That rallway Lne has

Shri Jagjivan Ram: What is that
inet

Shri T. B. Vittal Rae: I mention the
Hasan-Mangalore railway line. This
s a link for which a survey has been
toing on for a pretity long time. We
:xpected that at least by the end
of thus session the Minister would
innounce the decision about it I
10pe that he will say something about
hat railway line.

ot o pow g (TRATg) :Frew
fet afree, ¢, R ¥ RETAw
¥ fog o s=hifedr fesmge s
wreEw 3 o 7 §, & ITEY vy wA
¥ fao am gor § o Frama s
o ot § I ok amed ok
wify, g gt a1 dw
fowfed & fod g Y s W
g fe ¥omgfearr e ags wer
Wt wner § 1 foud el o Rk
Ry oy d, Twang iy
@ R A & R & fag o W
fear mar wr 1 &y fe ww a4,
weitg dome o et § 1w farg
g vy vt § fo vl ¥ g



faewy & way &\ Al Al o &
i wdfrer  fis aredt figelr oYt amiie
WX %7 WTH g9 § ferar A | g A
arw ¥ w§ are o feadeer o af 6
R U w@ ¥ qorw & figly et
ofcar, o fs g dvwt ey 4, &
Wy Srgead & fag dfafed
fordiefy | wefed 4 I g 6 ow =R
ave & wrr oY o gre F fevgr o

ft qo wo W (Vww) : fedt
fiafreet amge T T @ S IR
wgrarfe  ®Y wafaes fsmy o |

oft wmftewr aw ¢ uw ded
§, ug aY ure wxa @Y w4

oft v goor aqay ; feelt g o
W@ R
Wy A ag A figar a7 fis wardr Wik
Qg & sfram 7€ TR anw o
ot ager wewa 1 Frarh vk g
darw ¥ filr-efifer ofenr & @
qud Wi FegT e d | & sy e
§ Fr freely word & oq@ v Y@ Wy
& am@ wy dawr FF @ my ar Wk
qR qar wnid fF 9@ srEa@ ol

@ Ty oqry & wwwer wr fis
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o vy ¥ qfear by e et ol e o 3 ogd v ek e
wnf at, wfe domw & e ® arfc wob & o # g & oy
e et S ol Wit ) vt WA o, ¥ q@ aF wwew ¥ O
wrt & et g Wi dama #F gl | g o § fe oo acw ot ow B
oo gl s ol fen mr oo fewfed 3
a e o oX W o fis o ferwfind ferdh et s e ¢ e e
& & feer ¥ orr W @ WA W ot foardt o1 Qv & wfR fok v
TR w7 o R aere ga A} e w1 Srewr §, aw fie wafar @
#rf o Wiy, A wwdaw Ly e Wt
ot ey & Ty W g § w9 W wOT qear § o A e
fir dare § Qwarive @ gw fre- arE &9 w0 fgeary & fiedt fgsdr &
Frex Tl wrer § 1 Mg T T afy faesfy

of avraiter ow g A o

oft v wor o ;oW fag &
g fir va twd s o oTw S QU
s fear ol

@ uwl & | # o fewigy &
aréz w@ § W q@ & W § e
arrdre wft o e @ AT W &
fx o7 @A R A W i
Wi ¥ FY A R\

o & & wa €Y wpn s
fs v @ @t A€ R wn Ak
arfy, 7% el Koo W & vl
gt sk awdaw 3=y WY W
w+ fray a1 dfew 3w & S o
ot wre T &, 0 fe i A F
wr€ orra, Rererd v @ e Sfafedi
sraree < & fg faeeft-mqa et
wee s o ame ¥ ave faert
wrely | @ &2 ag wed § s o il
et o aes, M s Mk A 7 §,
qa wr fear a@

Shrl Achar: Mr, Deputy-Speaker,

Sir, I welcome the Supplementary
Temands, especially the demand with

gard to the Diva-Panvel-Uran line
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{Shri Achar]

¢ we look at the general railway
map of India, we have got railways
practically all over India from Cal-
cutta to near about Rameswaram,
from Calcutta to Jullundur, to the
end of Punjab and go on. We have
also got lines up to Bombay and since
a year or two ago, also a line from
Cochin to the southern end of India.
The only area left out,—I would say
very partially—is the area which is
called Konkan—from Mangalore to
Bombay. In the whole railway map
of India, this is the only area—I will
-not say ‘neglected"—but somehow it is
one which has not caught the eye of
our hon. Railway Minister.

1 am really very thankful that at
least a beginning is made. It is only
30 miles. The coast-line from Bom-
bay to Mangalore is about 400 mules
But let me hope that this 15 tne
beginning. I am very thankful to
Shri Bharucha for saying that the
demand is too small and it should be
much more. The pace also must be
quicker. AIll the same, I am extre-
mely thankful that a beginning is
made and at least 30 miles of railway
line are being taMen up. I find the
Railway Minister also has recognised
the fact that this is a very backward
area, It is said here:

“The construction

of a BG.

Mr, Deputy-8peaker: Why read it
to the Minister? He has himself gaid
it; why remind him of that again?

Bhrl Achar: He has recognised this
is .a backward ares. He says:

“The construction of a B.G. line
from Diva-Panvel-Uran 30 miles
in length and estimated to cost
Rs. 3'8 crores will help the eco-
nomic growth of this part of the
underdeveloped Konkan region. .

80, the words “this part of under-
.mmmmwm".huwmn
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he realises the whole of Konkan ares
is underdeveloped and that area has
not been attended to.

As I said, at least a beginning
made and I am thankful to
way Minister. At the same
I also appeal that the pace
a little faster and not at the
Rs. 1'50 lakhs? Of course,
told in the reply to the gen
bate that the Line will be
in the next Plan. Only a
has been made and for that purpose,
this small amount has been provided.

ML
§§¢§§i2§w

I have one more appeal to make.
Bombay 1s the northern-most point
in the Konkan area. From north, he
has begun to proceed towards the
south by about 30 miles. May I also
request him that he may also begin
from the south and proceed to the -
north. May I suggest a line at least
from Mangalore to Udipi can be
taken up, so0 that the line may pro-
ceed from the south and from the
north? I hope without much delay
this much-needed railway line also
will be taken up and completed and
this area will not be treated partially.
As I pointed out, all over India, we
have got railway lines. Why should
not this area also have a railway line
for 400 miles? I would request the
hon. Railway Minister to take up this
matter

Then, in his reply to the general
debate, the hon. Minister said that
the line between Mangalore and
Hasan also is being seriously con-

is no demand made for that purpose
also. The survey 1s over and there
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that is not in our hands. So, we find
there i3 no connecting link between
Decean and the coast. We have iron
ore there. Otherwise, even Manga-
lore-Hasan railway line, which was
surveyed long ago, would not have
been agreed to. Now, I hope Govern-
ment will consider that aspect of the
question. I expected an announce-
ment by this time. Now I hope that
the Railway Minister will make an
announcement to day that the Hasan-
Mangalore line will immediately be
taken up, if not now,

o sy v (T08)
Jurene wEEy, WE Ay Y A
¥ o g wrer ¥t i dmw Ay nE
e & w3 ¥ fg ewr g

@ A% BT A BT KT A W9R
feraferr @ & amt F g g wg )
api 9T foaw rr oY ager w99 ¥ @i
Y o <t § W% St ager wrrers
¢ sk fore & W@ vy 3 e
Y firgy @, a9 W & st oY
wErq ¥1 A feATAT W g | e
fare # gafat @ & ) agt X wwefiae
¥ iy % R & Ferg o Ferer e
& | TR W A e ot
ok s e i W W aer s
aFErT § 1 T N} 4w Ay W gy
fiwar fs smiww ofede & fag aar
T T A% g TG qfy &
W R & feag aer araT & wedy
aeg & 3 o ¥ fod goi gEwige
& e F wge o gy wwT I Wi
o oy gy A Y 0f ff W
TN qraTy £ ¥ WE g a7 4 9@
T q1 5 xF w1 B g F ferar ol
W #vit Wy v @ € o fe o
0 w7 §7 grw & fomy ard wwr
foca d amag g F wray fis gaeh-
T & voim o ff o §) dgaa
wek e g are A€ ek nd e @
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72 @t o e Fer oy ¥, v
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gor o fir JITERER ¥ Toim an
T W w1 Few 2w o
Sftfrafior aff ot gt st o v
ot a7 gt avw q@ 3 § o I
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TR o WY e gk ek @
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£ aret § W dar arrEr 97 IEy
HTew gt s ag w0 R e §)
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oY | e g o 5§ v IEar g -
Wi rud 3ax & vy o § e offe
2 wor T § @ AT T
TG AT WY AR 7w eaf
&< faay 1y § 1 ITTSOw wRYEn, A
oW & wfr war § fe qobn fod
forerft v § s fordt oY 33 ovmn
afer gavree WiRewim A &
Forg 2% sy i &, sy SA Qrawar k)
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iR, e qfedr & warw ¥ o
e o A qar W fie g fegrr &
ag v wradw arfew goft | afer
wilt aw e Frfg Ay o §

ww oF 7% gy 7 § 1 e
qw & T § Wi wg e o g
Fgwar g fewa Rt i Ao w
Iy # qEwmen EE T o ¢
e svatge & avda & forg amer o

. aTvad g o | QY & S qolr
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1 would like
to draw the attention of the Railway
Minister to the fact that already there
has been a survey regarding the
Tarapur-Cambay Lne; but due to cer-
tain difficulties that proposal has
been dropped. Now Cambay has got
its importance, because of oll. Bo, I
would request the Minister to take
up that line, especially when the
whole line has already been surveyed
by the Rallway Board. On loocking at
the present supplementary grants, I
find that the demands are too small
So, I would request the Railway Min-
ister to increase the demand, because
the importance of the rallway line

Secondly, I would request the hon
Rallway Minister to convert the
Waghai-Billimora line, which is a
narrow-gauge line, into broad-gauge.
That line has assumed Importance

MAY 5, 1950 Supplementary Groate— 15080
Raihways

because of the export of timber from
Dang to Baurashtra and other places.
Now because it is a narrow gauge, 8o
shifting has to be done at Billimara
and so much damage and delay is
being done and the business of timber
is suffering. So, I would request the
hon, Reilway Minister to include that
also in the present programme.

not have supported the supplementary
demands :mmediately after the intro-
duction of the budget a few weeks
ago.

Mr. Depaty-Speaker: That is the
attitude of the hon, Member?

Shri Tangamani: Yes Sir.

Mr. Deputy-Speaker: All right.
Then 1 have no objection.

S8hri Tangamani: This has been
commented upon by the Public
Acecounts Cénmittee also, and the
Public Accounts Committee has stated
that suitable steps must be taken for
mmproving the filnancial control by
the Railway Ministry, They have al-
so expressed surprise at the fact that
the Ministry is not in a position to
assess the requirements accurately.
They bad also commented how the
Ministry come with Supplementary
Grants even though they had mnot
spent the original appropriation. I
am mentioning this so that this aspect
of it may not be ignored,

But, m this particular case, they
have given reasons why these sup-
plementary grants had to be given—
the detision re: these new lines was
taken after the introduction of the
budget for 1959-60. Having taken the
decision, I am in full agreement with
some of the hon, Memberg that they
need not be so sparse . .

Mr. Deputy-Speaker: Shy in their
demands.



way Wing of the office of the Com-
ptroller and Auditor-General of India.
These additional fundg are required
to meet the expenditure of these new
rallways

18 hre.

Now, I would like to mention one
or two things which have struck me
very recently. I was travelling on
the North-Eastern Railway recently.
The Railway Guide warns us that
those who have prepared the Railway
time-table do not guarantee that the
time.table can be relied upon. Then
they also say that they do not guaran-
tee the actual timings. Actually,
those things must be deleted. It real-
ly strikes one in the face. How can
Wwe have a Railway Cuide and the
time-table and be told, “You cannot
depend upon what is contained in
this”? T would like the hon. Minister
to look into this,

Mr. Deputy-Speaker: If the Rail-
Ways were to guarantee punctuality,
then everyday there will be litiga-
tion and suits coming up.
108(Aj) LSD—7,
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Shri Tasgamani: I am coming 't
that point.

OnthelnAwﬂ.li.'ﬂ,thq
Guides were issued. There is one
called the All-India Railway Time
Table, in force from the 1st April
1859, and there it says that the depar
ture time of No. 16 Grand Trunk
Express from New Delhi is 17.08
hours. Then there is the other time
table which I find is from the South.
erm Raillway, m force from the Ist
April, 1959. The departure tima....

Mr. Deputy-Spesker: Of course, it
is @ new service and some matters of
policy could be discussed. But then
they should be in connection with the
service that i1s being introduced and
for which the Demands arc made.

Shri Tangamani: This deals
the general expenditure, I am men-
tioning only one point

The departuic time from New Delhd
is shown as 1730 hours there, I do
not know whether 17.80 hours is the
present departure time or is it 17.00
hours. These matters, though they
may be very munor matters, also mq
be looked into.

Shri T. B, Vittal Rao: There are
several mistakes like that

778bri Jagjivan Ram: Sir, 1 have not
much to say but to thank the hon.
Members for the kind words that
they have said!

Mr. Deputy-Speaker: Would he
ignore gll those demands that Have
been made upon him for the con-
struction of new railway lines?

Shri Jagjivan Ram: I am coming
to it

It 15 only a Supplementary De-
mand and certain hop Members have
made supplementary demands too in
addition to what they made during
the general discussion of the Budget.
8o, it will have a supplementary reply
only.
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,[ﬂlrl Jagiivan Ram]

1 want to make it clear that these
thre¢ new lines are

Demands for

the lines to be
fheluded in the Third Plan. They are
to be completed during that period.
What we have done is in order

g

I may assure my hon. friend, Shri

Bharucha, that the provision that we
have made for the survey work is
sufficient for the work. As he is
aware, preliminary survey of this
section has been done and this is only
the final location survey that has to
be done. We hope that we will be
able to complete the final location
survey and then we will request the
Bombay Government to acquire the
fand for us, So, this is the actlon
that we propose {o take and if we
succeed in completing this action
duting the course of the year, we
hope that next year we will start
some construction work on these
lines. Therefore,

ol Will-sssure-him.
meemm
ot Insufficient for The work that

we-propéee to complets during--this
yesr. =

Shri Naushir Bharucha: If you run
short of money, please do not be
afraid of coming again to this House.

Shri Jagiivan Ram: I know the
House will be kind and
mug t'o_mnt_the Denunq_

Hon. friends have said, why not
continue it up to Dasgaon, that is, at

the people of that area and
survey ‘Wwork, we say that we are not
going to undertake this construction
even 1if it is justifiable on return, that
causes great disappointment. There.
fore 1 do not propose at presant o
undertake the survey of Uran-
geon line undil 1 am assured that I
will be in a position to undertaie the
construction of that line if the re-
sults of the surveys are ‘encouraging.
That 1s my pomnt.

E

¥

My hon, friend, Shri Vittal Rao, has
enquired as to why there is 50 much
disparity in the cost of construction
of these lines. The cost of construc-
tion of a rallway line depends upon
several factors, It depends on the
_dexrain of the area, It depends om
as to how many bridges, major or
minor, we will have to construct on
the railway track. If the train is
a difficult one the cost will naturally
increase. If we will have to have
a large number of bridges, the
cost will increase. If the hrea 1is
a plain one and bridges are not neces-
sary, the cost will be less. QOur cost

ntmtﬂuw
Bs _16.
fAide, Qepening upon thE-Srea con

cerned We are constructing one line

, in the Robertsganj-Garhwa area where

the expectation is that the cost per
mile would be something like Rs. 16
lakhs, In the Ranchi-Murl section—I
-wiajted It myself—which is under oony
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Mr. Deputy-Speaker: Shr; Achar
had moved forward to listen to that.

Shri Tangamani: He 15 very much
disappointed,

8hri Jagjivan Ram: The question of
mmuctmotthuhmhﬂnhdun
with the development of the port of
Mangalore. The Planning Commission
is seriously examining that guestion
and I am stil] hopeful that in the near
future the final decisidn will be taken
in the matter.

Shri Achar: The hon. Transport
Minister, Shri 8, K. Patil, had announ-
ced that Mangalore port is being taken
up.

ahlndmllu:'nmdonluy
that as soon as the question of deve-
lopment of the Mangalore port has
been decided, the quastion of the con-
struction of the milway line from
Hasan to Mangalore will also be
fralised,

1 do not have to say about these

hree lines anything more. Questions,

VAIBARHA 15, 1831 (SAKA)
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have been raised about the construe-
tion of new railway lines in several

J

Shri Jagjivan Ram: That is also
under consideration.

My friend Shri Panigrahi knows
that the develapment of Paradip has
not been finalised. and there is no
ljkem:oodolmmpbmdweloped
into a major port or a medium port
The utmost capacity of Paradip will
be 5 lakh tons of iron ore per
A railway line to only 5 lakh
tons a year will not be justified. And

L

at mmntmelinﬂoml Harbour
Board has laid -
~tramsport-90,000~tons,

Petlibps a rail-

some assurance about the line
North Bengal from Khajuriaghat?

8hri Jagjivan Ram: Perhaps
friend has forgotten. It Is already
included in the budget.

Bhri 0. K. Bhstiacharyya: 1 know
hat.

B

.
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Grents— ‘Report of Sansknit
Railways Commisnon

Bhrl Jagjivan Ram: Then what other
assurance is mecessary? It was
facluded in the budget itself, the con-
struction of a broad-gauge line from
Ehajuriaghat to Malda That has
edready been included m the budget.

Shri C. K. Bhattacharyya: My ques-
tibh was, the line was expected to go
fo Raigan) m the north and Balurghat
fn the east From Khajuniaghat to
Malda 1s only 23 miles, My question
was whether the whole lme can be
expected withun a reasonable tume—
and not onlv the twenty-three miles
az3 m the budget.

Shri Jagjivan Ram: At present what
has been provided in the budget is
the construction of a broad-gauge line
from Khajuriaghat to Malda In
which direction it will be further
extended, I am not in a position to
my at the moment

8ir, I do not have much more to say.
I commend the demands to the House,

Mr. Deputy-Speaker: I do not think
any cut motion Is being pressed

Shri Achar: ‘1 want to put one
question

Mr, Depuly-Speaker: Sull he 13 not
satisfied!

motions are withdrawn by leave of
the House

The cut motions were, by leave,
withdrawn

Mr. Deputy-Bpeaker: The question
18

That the respective supple-
mentary sums not exceeding the
amounts shown m the third
column of the order paper be
granted to the President to defray
the charges which will come in
course of payment during the year
ending the 31st day of March,
1960, 1n respect of the following
demands entered m the second
column thereof——

Demands Nos 2 and 15"
The motion was adopted

18615 hrs.

MOTION RE REPORT OF SANS-
KRIT COMMISSION

Mr. Deputy-Speaker: Now we shall
take up the discussion on the Report
of the Sansknt Commission

Shri Braj Baj Singh (Firozabad):
Up to what tuime are we sthng?

Mr. Deputy-Speaker: Two hours and
a half )

Shri Braj Raj Singh: Are we to
finish 1t today?



15089 Motwon re

“f I was asked what 1s the
greatest treasure which Indma
possesses and what 15 her finest
heritage, I would answer unhes:tat-
ingly, 1t 1s the Sanskrt language
and lLterature and all that 1t con-
tans This 13 a magnficent
mmhentance and so long as this
endures and mfluences the life of
our people, so long the basic
gemus of India will continue ”

Recently in the month of February,
speaking 1n the course of the Azad
Memor:al lecture, Pandit Nehru said

“India bwit up a magnificent
language, Sanskrit, and through
this language and 1its art and
architecture, 1t sent its wibrant
message to far away countries It
produced the upanishads, the Gita
and the Buddha Hardly any
language m the world has
probably played that vital part m
the history of a race which
Sanskrit has It was not only the
vehicle of the highest thought and
some of the finest literature but it
became the uniting bond for India,
even though there were political
divisions The Ramayana and the
Mahabharata were woven into the
textures of milhions of hves 1n

VAISAKHA 135, 1881 (SAKA) Report of Sansknit 15090~
Commbtinon

would cease to be Indm™
It 15 a well-known fact how the
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Regarding the lterary achiewe-
ments, probaebly together with Aves-

the first music were also probably de~
rived from the vedas, as mentione®
by European authorities hke Arthpr
Barriedale Keith

Coming to the field of science, wa
know that Mathcmatics 15 the found-
ation of all sciences The first scienti-

Sanskrit literature What we would .
have done if we had not the decima)
notation, I could not say Today,



influenced not only the life and civi-
lisation of India, but practically the
whole of Asia. Ceylon, Burma, Indo-

i
;
£

“That tables of initials and finals
hﬂuChlnelemﬁndbﬂm:ry
were first formed in the third
century but more fully in the
sixth century in the Liang
dynasty. It was then that the
Hindm'bolaﬂmetoﬁha,
assisted in according to

In another place, the same book

“The Tibetans and probably the
Koreans also owe their alphabets
which are both arranged in the
Sanskrit mode to the Buddhista”

This goes to show that Sanskrit not
only influenced the culture and reli-
gion of China, but also tried to influ-
ence its very alphabet

Recently, a book entitled ‘Two
thousand five hundred years of Bud-
dhism” was published. Quoting from
Hieun Tsang's account of his travels
in India, it says that when Hieun
Tsang left India, he took with him
657 books in Sanskrit on Buddhist
philosophy alone end he needed 22
horses for carrying these books. To-
day we have 13 sister languages In
India, full of vitality and vigour. The
population of India must have grown
at least ten times since Hieun Tsang
came to India. We have writers of
repute in almost all the languages.
We have also electrie printing machi-
nes and presses. We have today the
Air India International to carry our

importance of Sanskrit in our coun-
try and compare it unfavourably
with regional languages, if they can
find but 657 volumes of books in any
regiofial language on any subject
which an eager Chinese scholar would



In reality Hindi, Gujarati and
Sanskrit mey be regarded as one
language and Persian and Arabic
also as one.”

16:37 hrs,
[Mg. Sezaxxr in the Chair)
Aguin, he says,

“One who would learn good
Gujarati, Hindi, Bengali or Mar-
=thi must learn Sanskrit.”

This 1s about North India, What about
the South Indian languages and the
mfluence of Sanskrit on them? Per-

mit me to quote Mahatme Gandhi -~

again Speaking in Hindi Prachar
Mandal at Bangalore in 19388, Mahat-
ma Gandhi said,

The reason why Hindi is so
ridiculously easy is that all the
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languages have adopted a very
large number of Sanskrit words
so much so that I have not found
# dufficult whenever I have gone s
south, to get the gist of what was -
bemng spoken in all the four
languages.” :

If we remember this statement o
Mahatma Gandhi, there 15 a nécesh
sity of revising the three language
formula, which has been enunciated
by many emnent educationists apd
it is time that we made Sanskrit com~
pulsory for study in the Secondary
Schools. I plead for making Sanskrit
compulsory also because without o
grounding of Sanskmt, pupils become
very weak in their mother tongue
and commi¢ spelling mistakes and
are not even eble to express their
ideas correctly and clearly. They afe
becoming weak in English and also
they are becoming weak in their
mother tongue, including people com-
ing from the Hindi refions. This ia
the occasion when I belleve 3 plus 1
does not make 4, but it makes some-
thing like 8'1 What I mesan to say is
that it does not take much extm
labour to learn Sanskrit over. and
above any of these regional langu~
ages either for the North Indian
students or the South Indian students,
along with the third language or
Hindi as the case may be. 1 conceds
that Gandhiji was no specialist in
education; he was not a linguist, but
he understood the educational needs
of the whole of India as no specialist
in education can ever hope to
Therefore, Sanskrit must be made
compulsory language for study, if

o B

we
wish to lay a solid foundation of edu-
cation in the mother-tongue or in

Hindi.

In this connection, before I go on
to any other topic, I must say a worfl
about the richness of Sanskrit. I say
that Sanskrit is a mint which has
colned and is coining almost every



this House will 1llustrate the point
apt equivalent in Sansknt can
‘found for the English technical
words of modern orign, which did
find a place in the English dic-
ry about twenty or thirty yeans
ago
The commission has devoted more
one chapter to the conditions of
pathsalas or what are called tols,
‘or the traditional Sanskrit schools and
in India Those who have seen
whese institutions cannot help feeling
t the Government of India and the
gvmmbmthesutq;mm-
ers of Sanskrit education in
gdh It 1s imperative that Govern-
ment must pay more attention and
snust pay more money to this system
wt education, 1f we wish to develop
Sanskrnit

In the modern system, the students
hardly get a chancc to specialise mn
tany branch of Sanskrit even in the
M A stage What 15 taught 1n the post-
graduate stage 1s only this, they learn
@ few chapters from the Vedas, a
few things from the grammar, a hittle
hustory of philology, a httle history of
“lderature and something of drama
and peotry, if they want to have a
greater scope for specialisation, they
must go fo these pathsalas or Sans-
knt colleges, and we know that these
pathsalas or schools offer scope for
speclalisation i the several branches
tke the Vedas, FHindu astronomy,
‘grammar, Karmakanda Ayurveda,
asfrology, the various branches of
Hindu phllosophy, the Puranas ete
and geveral other branches which we
“have a duty 4o develop It will be a
‘sad day if, discouraged by the Gov-
enment’s apathy 1 giving  these
‘branches of learning their due weight,
‘thepand!bdlemtotmemm&yu
is happening giadually almost every
day The pandits of our country, iof
they had beem born in England or
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Germany could have been as famous
as Max Muiler, Woodroffe, Macdonel],
Pargiter and Keith Bui what ia hap-
pening’ Our pandits are starving;
thewr intellect and high standard of
culture are not appreciated, thelr

15096

literature wnitten by Keith and Mae
donell, we admure the book of Wood~
roffe on Tantras, we appreciate high-
ly the works of Pargiter on the Pu-
ranas or of Max Muller on the Vedas
or of Colebrooke and Jolly on Hindy
laws and customs That 15 the sad
state of affairs, and we want to learn
Sanskrit which comes from foreign
countries In spite of what the West-
em Orentalists say about the differ-
ent branches of Sansknt, it 15 a pity
that our Government should stl]
consider Sansknt dirt cheap and as a
dead language, this 1s the mevitable
conclusion that we must draw from
the amount of money that 1s spent by
the Government of India on the de-
velopment of the Sansknt language
and literature

Having regard to the fact that
Government have abolished the
zamindaries and done away with
the princely States, we know now
that those rich people, the zamindars
and rejas who used to patronise these
traditional schools of Sanskrit learn-
Ing are no longer able to help in the
development of Sanskrit On the other
hand we find that the trusts and the
funds that were specially earmarked
for the development of Sansknt edu-
cation, we learn from the report of the
commission, are every day being uti-
lised for some other purpose, for
the establishment and development of
High Englsh schools and for some
other purposes Under these condi-
tions, 15 1t not the special and sacred
duty of Government 1o see that they
gwe special aid to develop these
Pethsalas and Sanskrit colleges?

In this connection, I have an auth-
ority to quote, who iz no less than the
Rashtrapat, Dr Rajendra Prasad,
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who stated in the course of the speech
which he delivered at the BSecond

Sanskrit ViswasParishad meeting at
- Banares:

“The first problem before us is
a provision of finances for Sans-
krit Pathsalas, The source from
which they drew sustenance are
getting dried up....The time of
allocation of funds for the study
of Sanskrit has come. When these
governments are nationalising the
means of the production of
wealth, there scenées no reasons
why they should not also shoulder
the responsibility so far brone by
the soclety.”

In this connection, may I draw your
attention to the wretched state of
Sanskrit education that obtains in our
country? Can you compare any
Pathsala or even the Sanskrit colleges
with an ordinary middle English
schools or the lower primary school
where the minimum floor space and
the minimum equipment, playflelds,
and facilities for other extracurricular
activities ete, are for the
students? What are the Government
doing for the students of these Path-
salas? They are also students; even
though they may be studying a dead
language for which Government have
no affection, still, Government have
a duty to encourage these students

May I say that the money that is
spent by Government on Sanskrit
education as compared with that they
spend on education of other types is
a very sad commentary on the activi-
ties of our Government?

I shall now come to the aspect of
research. That is more disappointing.
The atterrtion paid by Government to
research is still more disappointing.
If we compare the amount of research
that is being carried on in the uni-
versities and colleges in the humani-
ties like literature, history and other
things, with the amount and the
energy that are spent in research in
Sanskrit, we find that that is also a
greater commentary on the negli-
gence of our Government. And Gov-

are available in our country.

In this connection, it is necessary
especially to co-ordinate and develop
Ayurvedic and astronomical research
which can pay the Government & rich
dividend if done successfully, We have
criticised Government in the past as
to how even foreign doctors come to
India in search of our herbs, ¢ake
them and manufacture good medi-
cines vut of them, whereas we have
not cared to develop medicines per-
haps like Rauwolfia Serpentina. We
use in large quantities medicines like
Resperine manufactured by May &
Baker for blood pressure and in-
sanity

Mr. Speaker: Serpentina, not Res-
perine,

Shri Supakar: There is another
medicine called Resperine manufac-
tured by May & Baker. The original
herb is Rauwolfla serpentina.

Mr. Speaker: Evidently, the tail and
the head of the serpent seems to be
there.



Minister. In the past several commis-

That et the end of the motion, the
following be added, namely:—
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Shri Bhakt Darshan is one of the

sponsors of the motion. He wants to

go away, I will give five minutes
and then call Shri H."N. Mukerjee.

Shei O, K. Bhaitacharys (West
Dinajpur): I have some submission

to make. I am a signatory to that
motion.

Mr. Speaker: I will call him also.

Pandit K. C. Bharma (Hapur):
You will call me?

Mr. Bpeaker: I shall call every one.

Shri Raghunath Singh (Varanasi):
Including me?

Shri Vajpayee (Balrampur): I beg
to move:

That at the end of the motion, the
following be added, namely:—

“and recommends that steps be
taken to make study of Sanskrit
compulsory at the secondary
stage.”

Mr. Speaker: The amendment is
betar,e the House along with the main
motion.

15100

st wew wiw (WEw)  wew
wgrea, # W w1 T Sy § f
Fufy & aga w@w 7 wo fawre o,
"I R W I w0 & @ §f g W
# g #7 § 1 & ¥ i Pt o Wi
A fowr ot w1 s frarn
AL G

qgen fawy ag & fF @& wdwr 7
FT TOHTT W7 WA §F W WO
firar § fin e & fored freafreem &,
I wY s agraaT & ord ST wy
W @ ¥ Nenfegr firar arg )
W T 7 @ g & gt foe §
ot § N gy faefeaem
wria §, 99 ¥ ore wre AR T HORTT
w1 srr st fear § 1 g felt g
i g R g & o, @
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@ worar war av fs v Feenfiraren
& it aw ¥ goere ¥ of &
g Y € ok &, oY fis gy wrewsd-
as arw § 1wl gl AT
gegfa & Wt e fawr w1 0%
g X FX @ T § S A
oy & WA W & W g7 wiwr & W
wgt i & o< e oY far ST
A} 1 R v § fis gers e W
foid & amx ¥y ORI T W
fagy sqr 33 Wy FIT w0 )

£« wravr 7wt fewot & aq
W W ot s wrefea waar € fe
o *% w3, afed wik = A
w0t vl Wy i g g
T 3w a8 a1 fe o WY dela W
yar< foqr g o 99 ¥ a9 W
gega ¥ frawr Wi 9@ & wEET
7% wvar s, HfeT wfwehy
AT ¢ §F & %7 gEaAnr fear o
wtidmfenfgadeg
qRTTOeAT 7 ag7 §, Arqer F w3
w e g, e A ®
forg CTOreaT GORTT WY AT & g A
# &5 afew w fgea s oo
M ag T FE R AT QR E )
3% for 9g% ¥ OF e ¥ g F
Ty fafe sl & @ ar fe

farer F syorrer sioft oy 3 v o e o
w5 wfedt ¥t wTq o Fiv-ayATE FE
¥ frg wg orsr ow w3 e
Wi

¥ g § fs ©@ wew § gt
wiw Tt F WY ¢ aeg & et
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R gy §, I w7 WS wT ¥ .
tw ¥ faq oF wred wivfes s
T | IRy F ofr whtwrg wfRed
ey W syt ¥ g ow sy age
awl & a7 gor § o AW ¥ 7 WA
& 8, I AT BT SqwewT F T
wTht T o §, dfe Fac ot ow F
g T W gV W age
woguw § 1 & v weaw § f ow 7
faiw gew & T Wi o o
ag wadY uelr fead fY, o gk X
¥ ® (@ e depa fowr & et
v TaT § W W & ferd S QT
war A fawr or wr §, suk
w08 T gAY g deavey & faw
T oY X W & Y wver e €
!»'F"l‘!ﬂ‘[&ﬂﬁﬂfh

™ Wi 7 77 fewrtar &
§ fr depn frar % woe foee &
w9, WifE e or aedfes
e § ot fardt o s o sy ol
& 1 o @ awa Y fwr 8, g wow
gl wr fagw & o ¥ o
0 ] w1 wrar TAw A ¥ qwft §
afie gfiw ser firdy o s2er o wrer
& o fag o o W @R
* T ¥ grerc o fedardr &
arft § | €9 wwE 9% W wwe R
gepa AT Wk 39 & ofgw & Ay
*Y qurd U war & fin gt fearr &
o 34t ® warar wr § fe el wr
frerwr wed ¥ fog depe & @ g™
inrl;ﬁ'%w&i ag wge Sfaw wgy
wr g

WA VT & R, Y A v W
QT WA T ST OF O ¥ W Wi
wor Wi § e welt s ey arlrr
wren ot B% oAt aTEw A W WY
fgemae & Wy g Yo ¥ IA
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(ofr spwer welw]

oy fiear ar siv wgv o fF e
witat fadeft srar &, o depy ok o
ARt § 1 oyt aw I wr
vy §, 7 o% fr fglt & fgmreeht
A w ar W @er v R v wrad
wic gl fadefy amd @ s §
e 3 fardeft st 7t &, yawr oy
it @ F gur @ TG g wwr S,
qadt witx Pt g€ &

g T TEFT AT W § W
# w a9 s ae-frae g
e & w1 fe ol A & qw
frramet ot 4, & angT & WQ 4, Sy
WIFRHITCE ¥ g7 & I § Wy
§ 1 witw gfagrewrd & aw F 9y
g & § IR ATAQEHT AT &
fewmT 9% °g TR TR AT wfaw A
wf § fr uef ovr oft wex ofiar &
T AT Y I F g A A
S T I A @ i W At ange
& g ’few sger W% 9T off arex
¥ wrw 4 fmrewrd 7 9 9g 7 &
#Y §, vu% @t § e v 310 IR
7 oF wolr gEw W owgr @, o
soft swfaa faar 2. f widt @ 1=
mw aftw A @ g Al
i g & fau ar frar o f o
ST T ®, wew ot ¥ agt oo A
g fafewa § fe fow ang @ omg, wrer &
g, & @ 4w IR AT 9, 47 59
ARG IART WG TEFT qG o W7
TF A7 ¥ FrET dqEA @ e
A Y {9 T FF7 F a7
e ¥ wepy o farw g Wik @@
AT HH AW W IGAT @ a4
T Ik a% 7g IAdr W fawfeq
g% 1 afer il & fgmadr s
depfa X ag g wa § s awpa
% fagaft avar ¢, fadwi o o€ &,
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Ty Wil ey A §, O ¥ wwwor
g firgarr & St oft Coeft argwe W
T 9y yrwr 2wy & e fore e
ITH FRT 9 qowr g 5 s 8
A s o wqrer feay e Y 7@
TR EHET W w7 ¥ - faqr ang
W ot ey 7 %7 g% e § 19T
T W AW X AW W qAr depw W
TR T STed € At Wi W g
G T & fag s o v o
€, TOW weggw STl < wwd €, e
Jao sfawm § wm § T g g
it et o
2y ¥ fg srowrorTs A &, v
Y TAWY AgH A w7 AR G |

v § & g §y wgr wg g
f& & wfrem & aga ofom & @
oAt w7 o § o A 3w F quw &%
AT AT FT g AT A AT AT
I Fepd fadr & ssggw F iy F O
gam fed § o § v A e W
4t fon syerfer swfta o ) §, at
9 AH G Jifgd | 37 wa aaw fe
74T By A Wz @ faar am Sfer
aega B forar & wfaarr a9 fear
AT eI T STy R
T HTE AMT @ AT 7 3¢ Siew awwa
BIW TE, a5 A wAgfa I feed 3,
M8 & 3q% a1q wgmw T4 § AR ?
Mg § & @ qr e & ang faae
frar amg 1 Iy o Fawifed #1 o
& I o AR T} Wi v g
WX s Fan ¢ i vy drery s a1
fra v 3fam srtard w3m

Shri H. N. Mukerjee (Calcutta-
Central): Mr, Speaker, I am very
happy that we are discussing the
Report of the Sanskrit Commission,
and T would like to begin by paying
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which is the Sanskrit language and
the literature of Sanskrit. It goes

once said, it 1s the greatest language
in the world, the most wonderful and
the most perfect. But to us today, it
15 very important to recall that it is
the parent of all our regional
languages. It is a magnificient unify-
ing factor. When we remember those
slokas like

T 7R 4 TEED qYEAR
T faq wrady wdfers afafe gen

we are reminded at the same moment
of the unity of our country. When we
think of our seven tirthas or places of
pilgrimage like Kashi and Kanchi, we
are reminded of the unity of our land.
And so we are reminded of the legacy
of tolerance and compassion and a
sense of oneness with the universe and
yet of detachment from it, which is a
contribution of Sanskrit culture to
human civilisation.

I remember the time when we were
t0ld by our elders to recite such slokas
as;

% dhay wraqared i oy wgify A
31 33 o oz s Agafier :
ey Serameercn : wetfa st
't a7 4t firrmy arrepereet e gft

When we were brought up in that
kind of environment and whem we
were told those slokas, we got into
our bones the idea of the unity of all
who swear by the best achievements
of human culture. When our vedic
ancestors set for us such wonderful
words as:

Tt wf asfe o Wy
¥ mwr i W A9
where is sociology of a greater order
and more essential correctness than
what we find in those days? If we
want today a slogan for our socialist
pattern of society, what can we recite
with greater effect than what used to
be recited every morning in Gandhiji’s-
Sabarmati Ashram?

| I U T @ A
W g@acar wfoETIie AT o

‘I do not want a kirigdom. I do not
want to go to heaven. I do not want
to be born again. What I want is the
vlimination of the suffering of my
fellow beings’. What can be a better
ideal for us to work for? This is the
sort of thing which we have inherited,
so to speak, with our very breath, with
our mothers' milk. We have imbibed
the kind of cylture which Sanskrit
represents, and that is why I say that
here is a legacy of which we should
always be conscious.

We should remember at the same
time that surely our tradition, the
legacy of India, does not mean mere
withdrawal from life. We have such
things as references to the 64 arts; we
have got the Arthashastra; we have
got the work of Vatsayan; we have
got works on architecture, like the
Manasara. We have got mathematicians
like Aryabhatta, Varahamihira and
Brahmaputa who had such an expan-
sion of mind and amplitude of thought
as to look upon the Yavans, the Greek
astronomers of those days, as thelr-
gurus. That was a period when there-
was a kind of real cultural exchange,.
and that was a time of our greatest
glory.
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only & language and a literature
but also a way of life. But I fear that

far as this is concerned, I have
te veat to express my objec-
tion. We cannot revive a way of life,
but we can creatively readjust to pre-
sent day conditions the best of what

rexpression is perhaps smacking of a
revivalist tendency which is not al-

together a very good thing,

The Commission has also recom-
mended that Sanskrit should be made
& compulsory subject in secondary
schools, and my hon. friend, Shri
Supakar, has approved of the idea.
Much as I wish that Sanskrit could
be made a compulsory subject in our
secondary schools, I am efraid 1 can-
not ask for it. You know we have
read in schools.

wxeq TG TgaTy foegy

‘The years go on and we have so
much to do; so many troubles and so
many obstacles arise, It is not possible

to learn everything’. (Interruption).
We are going to have Hindi, the re-

language and Hindi have got th be
learnt at the secondary stage, I
afraid I cannot recommend the idea
of Sanskrit being a complusory sub-
ject in the secondary stage.

there should be Sanskrit Universiti-
es all over the place. I feel that Sans-
krit as a subject should be assisted
in every way, There should be speci-
alised institutes. Every assistance
should be given for purposes of re-
search. I should certainly may that the
tols, pathasalas and other places,
where Sanskrit was taught according
to the treditional methods, should not
be pooh-poched, should not be ignor-
ed; they should be looked into and
there should be an attempt at adjust-
ing modern ideas in regard to educa-
tion with the ideas of education which
those old seminaries possessed.

17 hrs,

I feel algo that nowadays the asso-
ciation of Sanskrit learning with the
priestly order is no longer very eflec-
tive because, after all, the priestly
order, if 1t is not really facing ex-
tinetion, no longer offers an appetizing

t to our young people. Also
there should be a kind of detachment
ag between learning and priest-craft or
things like astrology. Therefore, un-
encumbered by priest-craft there
should be research institutions, there
should be educational seminaries and
such things where we can combine
the best of the past with the best of
the present.

The Commission has also recom-
mended the appointment of a Central
Sanskrit Board and I was glad to
find the Minister of Education, my
friend Dr, K L. Shrimali, saying in
the other House that Government is
going to make an announcement on
this subject. I think there should be
as soon as possible a Central Sanskrit
Board which would lock into matters
that would naturally come before it,



very special effort is made to locatc
Sanskrit manuscripts in this country
and to get them together and to bring
out editions of them with references
that are very important for our
purpose,

I feel also that if the Oxford Uni-
versity could bring out anthologies of
Greek verse and Latin verse, there
is no reason why our universities
should not bring out publications like
the anthology of Sanskrit verse,
because we have such a magnificient
legacy of Sanskrit verse that surely,
if a collection and a selection is made,
it will be a most wonderful thing. If,
for example, the University Grants
Commission tekes it upbn itself to
encourage certain universities where
Sanskrit studies are carried on
most efficiently, then perhaps very
good results may ensue.

The Sanskrit Commission has also
recommended that gifted exponents
of Ramayans, Mahabharata and’Gita,
ete., should be employed in the Com-
munity Development Projects and the
National Extension Schemes. I feel
that it is very necessary. You know
very well that I profess an ideology
which iz materialistic,. but, at the

aspects and cultural aspects which
are absolutely important and they
should be instilled into the minds of

it is very necessary that in the Com-
munity Development Projects and in
the National Extension Centres, the
real enthusiasm of our people is mobi-
lised in an inspiring fashion and that
can even now be done only if gifted
exponents of the Remayana and
Mahabharata are called in.

I have seen, for example the edi-
tion in English—the exposition of
Mehabharata, by Shri C. Rajagopala-
chari. It is a wonderful thing. That
is the sort of thing which makes an
appeal to the hearts of our people
straight and that is the sort of thing
which recalls to the minds of our peo-

reaction which is temporary. I find
some people have got an animus
against our classics, scriptures and all
that. It has to be combated. It has
to be understood. Of course, maybe,
they have certain things to say. It is
necessary for us to go and understand
them and to tel] them that after all
the tradition of our country is em-
bedded in this wonderful legacv which
we have got and which we have no
business to ridicule, which we have
no business to keep out of the reach
of the people.

Therefore. it is necessary that gifted
exponents of the Ramayana and Maha-
bharata, etc.. are requisitioned not for
metaphysical purposes, not for pro-
pagating any particular variety of
religion—because India was always
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much too tolerant for all that t

tradition with all that
present dynamic modern age and that
is something to which Government
should give its attention.

1t 15 a pity that our work so far in
regard to Sanskrit and oriental studies
in general does not compare with the
work dene by foreigners. A German
like Aufrecht has produced a catalogus
cotalagorum in which he has mention-
ed about 50,000 manuscripts in Sanskrit
in different museums in Europe. We
do not know a good deal about 't
‘We have come down to such a stage
that if we want a good dictionary, even
now it is the St Petersburg dictionary
which we have to consult. We are
beginning to do something in this re-
gard and some of our pioneer scholars
have done very good work during the
last hundred years. We can do a
great deal more when there are men
like Dr, Kane, Vidhusekhara Shastri
and others; there are men all over the
place especially in the South and other
places like Banaras, who can give us
gfomething of the best in our cultural
heritage. Surely we ought to make as
much use of them as possible

I am reminded of something which
I learnt long ago, with which I shall
conclude-

@y aeg Mg TIaa 047

Whatever we have learnt, whatever
we have assimiliated, whatever we
have got from our country, whatever
is the gift of our country, the gift of
our mother to us, we have to give it
back to our country. Our country has
suffered ages of humiliation. Our
country has had years of glory; there
is no doubt about that, but centuries
of humiliation have also been the por-
tion of our country. It is necessary
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not unly to worship our mother, but
also to help her rise, We can only do
that if whatever we have asximilated,
whatever is real, good, proper and
true that we have learnt, we give it
back:

ety Ty Ny geawe gadd

If we can do that, if we can contri-

everything, surely we shall go shead
in this dynamic world of today.

Dr. M. 8. Aney (Nagpur):, Sir, I
rise to support the motion and the
amendment which have been moved.
The report of this Commission is a
very important document, which has
not come a day too soon. We find in
this session, particularly the last days
of the session, the question of language
coming up in one form or the other.
Three motions have come before this
House in which the question of langu-
age has cropped up and very interest-
ing discussions have taken place, We
expect to have an interesting discus-
sion hereafter also, because one im-
portant motion is yet to be finished.

The motion that was brought by my
hon. friend, Shr1 Frank Anthony, was
as regards the introduction of English
ag one of the national languages in the
schedule of the Constitution. We had
an interesting discussion today upon
the report of the University Grants
Commission, in which the question of
language probably has taken greater
time than any other academic questions
with which that report deals.

Today we are discussing the ques-
tron of Sanskrit language. It is good.
It is not surprising that a Commissionr
should have been appointed to con-
sider the question of Sanskrit language .
and its present position and to con-
sider the remedies for giving proper
impetus for its study in this country.
After we have become independent we
are finding that there is a kind of
general revival and re-awakening in
this country, and that goes by the
name of cultural awakening; and
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many things are being aone 1n order
to give a new encouragement to our
arts and to several other things in the
country which we consider as of na-
tional 1mportance Various depart-
ments, 1n thewrr own way, are lend.ng
their helpmg hand to encourage these
arts Dances and dramas are being
encouraged and they do deserve en-
couragement as a part of the Indian
culture

But when I was finding all these
things I thought that the root of the
whole culture Sanskrnt language, has
not been attracting that much atten-
tion of the Government which 1t
deserves There was the genera] feel-
g 1n the country that Sansknt
language, which 15 umvcrsally recog-
nized 1n India as the root of our cul
ture if not neglectud at least 1s not
piroperly attended to to put 1t muldly
That was the feeling in the country,
and that feeling was expressed 1n
various conferences and various con-
gresses of people mnterested in  the
study of Sansknt language And the
result of all that iz that this Com-
rmussion has been appointed and we
are discussing 1ts report

This, 1In my opmnion 1s a very en-
couragmg <ign—that there 1s a Gov-
emment which responds to the views
of the people there 15 a Government
which 13 willing to understand what
feelings and emotions are surging up
1n the minds of the people, as evidenc-
ed by the fact that a Commussion
of thig kind has been appomnted It 1s
also a very good and encouraging sign
that on the Commission men were
appointed who were undoubtedly en-
Joying very high reputation—not only
as scholargs but also as great educa-
tionists I wnll refer to this point a
Iittle bit later

It 1s unnecessary or even superflu-
ous 1n mv opimon, to speak of the
mmportance of the Sanskrnt language
My hon friend, who preceded me,
made a speech and other friends also
have substantially enlarged on that
pomt VYet, when you go to see
Hamlet, the Hamlet must come there,
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there cannot be a Hamlet without a
Hamlet Simularly, when we are talk-
Ing on the motion of the Sansknt
Bhasha Commiffion somethung about
the importance of the Sanskrit langu-
age has to be saxd It 15 only by way
of drawing your attention to one or
two powmnts I wish to refer to the im-
portance of the Sansknt language

Sanskrit language is in India not
merely the language of the Indian
culture only but I may make bold to
say 1t 1s the oldest language living in
this world The oldest documents in
thus world that exist are the Vedas
and those Vedas are recited In
Sanskrit In those times they were
written or not—I do not know—thev
were all srutis, the names of the
Vedas were srutts They were heard
and revealed to the rshis They re-
peated and recited them, others heard
them and in this way they came from
ear to ear and mouth to mouth That
18 how traditionally it 15 handed over
to the people Therefore, thev were
called srutis They are the oldest
documents, whatever period might be
assigned to them by the antiquanans
according to their own predilichions
and understanding the Indian mnd,
which 1s brought up in the old tradi-
tion to which I hope, our Speaker
also belongs, 15 this they were n
existence before this world was
created That 1s our theory

From whom the world has come
up® That 1s what 15 sad

7wy iy e A%
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Mr Bpeaker: Western scientists also

seem to have the same view now
They gan quote Anstotle and some of

the dialogues

Dr. M S Aney. Vedas are described
in this way
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whole theory and not only the whole
theory but the whole ideology, the
whole conception and the whole cul-
sural idea may have been modified to
some extent in course of time. But
they have been handed over to us and
even to this day in the life of the
Indians they are reflected to a great
extent. This one current coming down
from the heights of the Himalayas—
the Ganga coming down from Kailash
to this day—and the currents of civi-
lisation or the currents of culture can-
not be found anywhere except in this
country. That is because this cul-
tural treasure has been preserved for
nl} these days by the Indians.

‘Whenever any excavation iz made,
some little document is found, some
little stone is found and some little
copper plate is found. Much is made
of it. Large photographs of it are
vublished and it is considered as a
great service done by the scholar to
the cause of history, I want the
world to know that the great service
which India has done to the cause of
world history is that they have pre-
served @ document. Tt has been in
existence. They have preserved not
only a document, but they have pre-
l.med the entire civilisation that has

do not want to go into the
names of the authors and recite the
slokas. That is the position. Such a
big heritage you have got. We have
been able to keep up that heritage up
to this time. The first shock was
received as the Mohammedans came.
The Bacterians came and before them
even the Sakas came, All sorts of
people came. They wanted to invadc
.. (Interruption)

I must wind up my remarks. Per-
haps you said something.

Mr. Speaker: 1 have not said any-
thing.

Dr. M. 5. Aney: 1 think even if you
said something you are within your
rights. I will have to obey it.

All these things are there. I was
placing before the House that the
highest ideals of art have been placed
before the world by the Indian artists.
Take for example a drama written by
Kalidas or epics written by Vyas or
an epic like Ramayana. They are
models of art and their cultural con-
cept can compare favourably with
that found in epics, like Homer's
Iiad and Virgil's Aeneid. So¢ this 1s
a thing of which the entire India has
reason to be proud. Till the time that
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the Britishers came we were able to
manage all these things The Moham-
medans ruled, but only ruled for the
sake of getting some little power over
us for certain purposes Beyond that,
they placed society and everything m
its own place. Some of them were
fanatie and did something But it was
a local trouble, local in the sense that

ed, 1t grew up in spite of what
call therr foreign domina-

B8
2

sor, and yet he did not want to leave
anything of yours untouched And mn
his own way he started a system of
education in thus country A refer-
ence has been made i this report,
and there are other books also 1n which
you can find, how a system of educa-
tion hag been ultimately introduced
which was the result of a great fight
between the Sanskntists snd the
champions of western awlisation
Ultimately Lord Macaulay succeeded
and a system was created n  which
Sansktit was left entirely out of the
sphere of governmental institutions of
education So 1t has only remained
here hingering while others have been
flourishmg So far as Sanskrit langu-
age 1s concerned all patronage to that
language was officially denied In that
position 1t remained

Not only that A new system of
patronage m the form of giving re-
munerative service to those who learn
and study English was created The
result was that the best intellectual
element m the country was attrated,
bribed away, so to say, to 1t I do
not say 1t was all bad I am only
relating the history But that created
8 subordinate position to the study of
Sanskrit the study of ancient learn-
mf It remained in that posrtion tll
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It was fortunate that inerta 13
there in our race, among other qual-
ties they have this inertia The old
love, the conservative love which they
have got for their own hterature, for
their own old sacred books, fur their
own religion was there And on ac-
count of that mnertia it pulled on and
struggled Not only that Out of the
nstitutions that Government has
created, certain scholars have come
out whose learning and contributions
to the cause of hterature have also
helped to revive the love of Sanskmt
among the people

It was hoped that when we ghall
be free from the influence of Britizhers
we shall have a new epoch in which
our old learrung, our Sansknt Litera-
ture will have & free air to preathe
and a greater field to move about,
But I must say, notwithstanding what-
ever 18 done—it 18 for the good of
literature—, sufficient encouragement
has not been yet given to this The
people were feeling that, and to con-
mder the whole position a Commussion
was appointed

I am glad the Commission has placed
m your hands & very valuable report
which deserves to be considered I
shall only refer to three or four
points in the report In the first place
I say this Commission 18 the first of
its kind which has been appomnted
since we attamned independence to
consider the question of Sansknt
language alone Of course, whenever
any guestion relating to education was
conqaidered indirectly the question of
Sanskrit language was no doubt com
ing before them But, there was no
attempt made to appoint 2 Commissivn
to have a comprehensive revicw of
the whole position In this Commis-
sion, the terms of reference were so
wide that the Members of the Com-
misqion were m a position to examine
the position in its entirety and com-
prehensively and place before us a
report which contains very valuable
recommendations -
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One thing that strikes me in this
report, agamn, is this. In this report,
apart from those chapters in which
they have tried tO impress upon the
readers the importance of the study
of Sanskiit, they have taken into con-
sideration both the systems of Sanskrit
Education which have been in exis-
tence, the Tols and Pathasalas, which
have becn really the great seminars
where the traditipnal system of teach-
.ing Sanskrit was lingering, practically
neglected by the Education department
in the British days and even by us
not sufficiently cared for, I had the
privilege to be in Bihar as somebody
there for some time, There the peo-
ple particularly in Mithila are interest-
ed in Sanskrit, It is a land of learned
men. 1 found there were a numter
of Pathasalas and other institutions
which were 1n a declining and decay-
ing state. They require to be carefully
.looked after

It has been admitted by some of the
great eminent western Sanskrit scho-
lars also that the ancient method of
Sanskrit study which existed in the old
Pathasalas alone can producc those
scholars whose depth of learning is
something wonderful and admirable.
We produce scholars in our Univer-
sities in which we have introduced
Sanskrit as a second language, or as
a dead language, so to say. It is in
that spirit that we study it and we
have treated it as a dead language.
The difference between the two
scholars is very great. In one place,
Murari, in his drama Hanuman in one
beautiful couplet expresses the differ-
ence between the old pundits and new
pundits.

wfedsfry or oW 9T ¢
fo edarg AT
saraTer frmr afre
a: wrTe WA

He said: All the vanaras, Ram’s
warriors, a large army of monkeys,
have gone to Lanka, have jumped from
one end to the other and have crossed
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the ocean. But, what is the depth of
the Ocean? That was not known to
the vanaras.

All those who pose as Sanskrit
scholars of these Universities are like
those monkey warriors. They certainly
know about the wide expanse of
Sanskrit learning. They know the
shores and all the external features.
But, what 1s the depth of it? That is
known only to the Mandara mountain
which was used as the churning rod
by the Gods and demons to take nectar
out of it. Therefore, Murari himself
has said:

Trgw feest quft. e
He says, I have studied at the feet
of the guru and done sufficient service
to him; I say I only know thc real
truth which has to be learnt, the real
secret of the wvidya; the othtrs only -
have skipped over it and cannot know
1t He has made that comparison. Go
to Pandit Rajeshwar Shastri and sce
him You will find that all your lrarn-
ing and notes and scholarly books
appear before him like the babbling
of a boy who has just begun to learn.
That is the difference between the
two Pundits. Although there are
many handicaps, many shortcomings
in the system of Pathasalas of ancient
times, those Pathasalas could produce
the Pundits of that type. The tradi-
tional way of learning of these Pundits
has to be preserved. By keeping books
in the library, you do not preserve
learning You can only preserve books
in a library, but learning can be pre-
served only by maintaining and
supporting a race of learned
men in an unbroken line, That
1s possible only 1f you allow
these Pathasalas to flourish, by
giving them proper help and giving
them all the equipment that is needed,
by creating a better position for the
teachers who are there and by creat-
ing better status for them: it is only
thus that you will be able 0 preserve

« that old race of giants who wrote the

bhashyas or the commentaries, which
are even now the admiration of the
whole learned world. Where iz the
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man that can write a Bhasya as
Shabhara has wrtten a bhashya on
the Jaminisutras, or as Acharya has
written a bhashya on the Vedanta-
gutras, or as Patanjali has wriiten the
Mahabhashya on the Ashtadyaytsutras®
These bhasyas are the admiration of
the whole world even today Is the
race of those old giants to be preser-
ved or not”

If you want to do that, then there
1s a recommendation made in this re-
port, and I can only mwite the atten-
tion of my learned friend Dr X L
Shrimali who humself 13 a 3Sanskrnit
scholar of great reputation and who
takes great interest ;n Sanskrit, to this
recommendation made there to create
what 15 called Sansknt Univeraty,
1t you create a Sanskrt Umver-
sity, according to the scheme
whick 18 given here, it wil be
the ajex of a system of patbasalas,
which hag to be developed, the San-
skrit University shall be the apex
So 1if there 1s a demand for a Sanskrnt
University, please consider 1t carefully
and sympathetically If the Sansknt
University will grow, I am sure the
race of the pandits will Live, and 1t 1s
the pandits who can add ‘o the stock
of human knowledge and who can add
Muminating commentaries to make
the meanmng of the old texts clcar and
luminous to you, it 1s only they who
can do that In the absence of such
pandits 1 have no doubt that if you
take the commentary, it will all be
the Greek and Latim to you, and
there will be so manv difficulties faced
by you There 1s a particular system,
what 15 called the Nygyaghat.t teeka
system of writing of commentary,
which they have followed, which re-
qures a depth of learming which un-
fortunately mn the system of Sansknt
education that we follow today, it is
not possible for us to follow It is
not possible because we have clubbed
g0 many other subjects also along
with that, and 1t becomes difficult to
attain to that depth That treasury
must be preserved That 13 one sub-
mission that I want to make.

12510
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Even 1n the British days what we
found was this When we were gomng
to college, we were about a hundred
students 1n a class, out ¢f 100 students,
about 80 were taking Sanskrit as their
second language, 80 of us were going
in for Sanskrnt, and 20 were gong In
for other languages, they were
Mohammedans and they were taking
Persian or Arabic Even among the
Mohammedan boys, one of my friends
was the best Sanskrit scholar in my
days He was called shastmr and he
became an Oriental translator n
later days At every oratorial
meeting, 1t was he who was deliver-
ing an extempore speech in Sanskrit
and getting the first pnize to the
amazement of all the Brahmun boys
who were siting there

Therefore, to say that no people
have the aptutude to learn Sanskrit
and 1t 15 only the Brahmmng who can
do that, 1s not true I have seen these
things Those who have carefully
watched the progress of Sanskrit wall
see that Sanskrit can be learnt by
anybody There 13 no difficulty about
it. The language can be written 1n
a dificult way, but there 1s a simple
Sanskrit You begin with that and
you will find that ultimately

LAl CLLis CLUERL

You enter by the simple rivulet and
ultimately even the ocean will not be
found by you to be too difficult or
too unfathomable to swum you can
swim there There 13 a method like
that You can stop at any stage you
like, but there are no imtial difficulties
for you m taking up the study of
Sanskrit This fact has to be borne
in mind Nowadays, the great diffi-
culty 1s that apart from the tempta-
tion which the study of the sciences
holds out, because it holds out careers
before the boys, and they naturally
want to go in for the sciences—they
should go, there is no queston sbout
it—the educatiomsts have assurmed that
those who want to take Sanskrit should
not goinfor science and those who
want to go in for sclence should not
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take Sanskrit. The conditions in
Vidarbha and the old Madhya Pradesh
were somewhat better than other parts
of India, but they have now created
some difficulties. The boys who go
in for the matriculation examination,
if they want to go in for science here-
after, cannot take Sanskrit as a sub-
ject. They have created that difficulty.
That question has been discussed in
this report. I do not want to go into
it, as I do not want to place Sanskrit
in comparison with English or Hindi.
Sanskrit has a place of its own, it is
the mother of all Indian languages and
the mother of Indian culture, and every
one who lives in India should have at
Jeast a smattering knowledge of that
language. The Mohammendans can
take Arabic or Persian if they like,
but they should also have the option
to take Sanskrit. You should train
our young boys in that way. If you
prepare our young boys in that way,
you will find that patriots, statesmen
and managers and public men will
come out with the spirit of India.

What was the ideal which we had
when we were carrying on the strug-
gle with the Britishers? There are
my friends here who took an active
part and suffered and sacrificed.
What was the resolution passed in
those days?—to take India on the
march of progress so that it could
grow according to its genius, and
genius is the understanding of its cul-
ture. Indian culture can properly be
understood only if we have some
knowledge of Sanskrit literature.

Last time I spoke here, I made the
observation that Indians sent to our
Embassies abroad—-I do not talk of
the Ambassador, but his staff—should
be scholars who know Sanskrit very
well, who are thoroughly acquainted
with Indian customs, Indian habits,
Indian ways of living. They should
not live there as men who are entirely
non-Indians,

Pandit K. C. Sharma: Uprooted.
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from you. We want to show you that
we are as good, as civilised, as fashion-
able, as you are” The Britishers
have gone, but they have left in this
country a keen desire to copy and
imitate their ideas and customs and
ways of life. They are still lingering,
and those ideas are shaping us not
only in our domestic effairs, but in
our public affairs also.

I therefore, think that it is very
necessary that every attempt should
be made to study this report. I will
request my hon. friend, the Minister
of Education, to study this report
very carefully, I could have read out
to him various passages. I know he
must have gone into it thoroughly
because he is in charge of it. I want
him to study this very carefully
and try to  introduce Sanskrit
even in the colleges and high
schools not as an optional sub-
ject, but as a compulsory subject.
Let it be compulsory for at least four
or five years; after that, let them have
an opportunity to take another subject
thereatter. If you do that, you will
give them a good grounding in
Sanskrit. Even if that requires us to
neglect the study of our own mother
tongue somewhat, or the study of
Hindi scmewhat, if there is a proper
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«<ulture, about dharma But nobody
Listens to me'

o agiedndy
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“Vyas said ‘I have been crying at the
top of my voice to proclaim to the
whole woild, to my friends, that
dharma 1s the source of artha and
kama Why don't you follow 1t?
Nobody hstens t0 me' The time has
come when our own samntd and great
men have to realise it Mahaima
Gandhi hag quoted this sloka One day
I had a talk with him and later he
wrote an article ;n Young Indwe with
that sloka

This is the position of all samts and
prophets I hope 1n Swaraiya we
shall change that posithon Should we
not listen to the advice of our pro-
phets” Our ordinary men wall not be
deaf to the advice given to us by those
people

One thing more and I shall conclude
Manu wrote a book on human culture
It 18 called Manava Dharma Shastra,
not Bharatiya Shastra nor Hmdu
Shastra nor anything of the kind It
was meant to be a manual wheremn
people commg from any country
should find something for them to
learn, something for them to imbibe
and to take from this country and go
back Not only that, it 1s stated in
S0 many words"

TART NGAE ARTTEAATHT
mwiﬁwﬁwqﬁmwm

‘All the people of the world, come to
this country 'The agrajanmas, those
maredeeplyvenedinlemmm
culture of this country, will show you
the way you should behave, the

10 go by the nght path

SAKA) Report of Sansknit 15126
VAISAKHA 16, 1881 ( 5

mund that it is a book mntended for

the progress of humanity as a whole.
We have got such a treasure,

You also crave to teach the whole
world the paths of peace, permanent
peace Panchsheel 15 only a small
elementary mntroduction to that big
thing 1f you really want to succeed,
you must have a good foundation.
That You can have by imbibing this
culture, the medium of which 18 the
Sanskrit language By helping the
study of Sanskrit and making it popu-
lar s the country, we shall create a
foundation from which your Panch-
gheel can blossom forth into the world
It shall be a beacon light for the
whole¢ world to see and profit by

shrl B. K. Gatkkwad (Nasik) On a
pont of information Were any
citizens of India prevented from learn-
ing Sanskrit in the past?

pr M S Aney: Only vedas The
srufts were not taught, but every
other literature was open to them
Even In the case of srutis, there were
cases when Gnitsumada and others
were taught srutis and they learnt it
The doors of knowledge were never
closed It was at a later stage the pro-
bably some other narrow ideas crept

Mr, Speaker: Shri C K Bhat-
tcharyya

shrl Raghunath Singh: The time

should be extended by one hour 45
runutes were taken by Dr M, S Aney.
So we should at least have an exten-
sion by one hour

Mr, Speaker: Let me have an idea
of how many hon Members want to

speak

shri Radhelal Vyas (Ujjain): Copies
of the Report have not been made
available to us It has been printed.
So copies should be circulated w
Members.

Pandit K. C, Sharma: Copies should
be cuculated,
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Mr. Speaker: Has the hon. Minister
got copies for circulation?—In the
meanwhile, let me have an idea as to
how many hon Members want to
participate in this debate—I find 19
hon, Members want to speak besides
the hon. Minuster, making it 20.

Shrimati Laxmi Bai (Vikarabad):
No lady Members have spoken.

Mr. Speaker: Very well. There are
21 Members then, who wish to speak.
‘We started the discussion a quarter of
an hour later on account of the sup-
Jlementary demands. We should have
started at 4 o'clock and gone on for
two and a half hours, We have start-
ed at 4'15 and so we should conclude
by 6:45. But I think hon. Members
are all tired today. We will carry
on ¢t 6 o'clock. What more re-
mains—we will sit for one and a half
hours tomorrow evening after the
scheduled work is over and try to
finish thus. I shall try to give oppor-
tumties to almost every hon, Member
who wishes to speak.

Shri Raghunath Singh: The copies
of the report should be given to us.

Mr. Speaker: This is a document
which hon. Members would like to
have. Is the hon. Minister able to
spare a number of coples at any rate
to these 21 hon, Members who wish
to speak?

Shri Sinhasan Singh (Gorakhpur):
To all.

Shri D, C. Sharma: I have got the
report. Otherwise, how can they
speak about the report?

Dr. K. L. Shrimali: We have sent 25
copies to the Lok Sabha Secretariat
and five coples for the Library, I
will send a few more for the benefit
of the hon. Members.

Mr. Speaker: Very well,

Pandit Thakur Das Bhargavs (His-
far): Will we get the copies today?
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Dr. K. L, Shrimali: They are not

available here. But 1 will send them.
as quickly as possible.

Mr, Speaker: I have got a note of
all hon. Members who want to speak.
Ishlllu'ytoglvqmemoopies.

it fieer fass () . e
AEIRT, TTHIC AT aVF & ag wHE
TAT @r | orfeETiE & YO W 9
&t ¥ faedfy wifge 1 @epa &
AT ¥ §Y & ) e wiiqaT &
WIEAE ? o ey oY wifar faedt
qrfgm |

Shri N, B. Maiti (Ghatal): We are
s0 much interested 1n this matter, and
we are walting to participate mn the
discussion  So, we should not be dep-
rived of the copies.

Mr. Speaker: As many coples as
the hon. Mmister can spare.

Dr. K. L. Shrimali: I am not sure
how many we have got If more
copies are required, I may have
to get more copies printed, but
at the present moment, we have
already sent 25 copies, and if
more copics are available I will
Pass them on to the Parhament Sce-
returiat They can be distributed, and
Perhaps hon. Members can pass on the

copies from one Member to another
also.
L]

Shri Vajpayee: Are we to under-
stand that only 50 copies have been
g:ed when there are 500 odd Mem-

Shri Narasimhan (Emshnagir):
Quite 2 number of copies are availa-

ble i the Library. I got one, There
are about 20 copies.

Dr. K. L. Shrimali: Several hund-
red copies have been printed We
have to send copies to the State Gov-
ernments, the wvarious
and to the various other bodies.

15128
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Mr. Speaker: There are about 20
copies m the Labrary For bon Mem-
bers who want to take part in the
discussion, I will try to place some
more coples in the Library

shri C. K. Bhattacharyya: Mr
Speaker, Sir, I consider 1t most oppor-
tune that this discussion over the
Sanskrit Commussion’s report has
come up at”this perticular juncture
when the House 15 going to see a
battle royal over a lhngustic
within a few days The
Commission has made certain recom-
mendations which I believe will be
able to show us the way out of thus
tangle In that wiew, in discussing
the report, I shall confine my obser-
vations only to those recommenda-
tions and shall request the Govern-
ment to accept and abide by them

There 1s & feeling in me which says
that after the tussle 1s over, the con-
testing parties will find  that thew
sdlvation lLies not 1n what they were
struggling for but in the adoption of
Sansknt which 1s the mother of them
all Sir, among the suggestions of the
Commussion the greatest and the most
mportant, in my opmion, 1s their
finding that Sansknt as the pan—
Indian language 1s still a living,
binding and unifying force in the Lfe
of the people and their recommenda-
tion that Sanskrit be accepted as an
additional official language to be used
for the present for formal and ceremo-
rial occasions and for other public
purposes as far as practicable If the
Government could see its way to
accept this one recommendation of
the Commission I believe the situation
with which we are faced today would
have developed and the purpose of ap-
pointing the Commussion would have
been served Sanskrit would be
rehabilitated 1n its own place and

performing before foreign rule came
here and we shall find a way out of
the woods we are in
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only m the vocapulary, but also m
the general spirit among most of the
languages of modern India It 1s for
this reason that the Constitutton In
article 351 has accepted the position
that Hindi as the official language
should draw primarnly on Sansknit for
1ts vocabulary whenever necessary or
desirahle

Secondly, Indian culture from the
earhiest period has found 1its most
characterishic expression through the
Sanskrit Tanguage and its hterature
Sanskrit can be regarded as forming
the basis of Indian culture on which
alone Pan-Indian umty depends

Thirdly, Sansknt 1s wvital to the
development of most of the modern
languages of India A study of Sans-
krit in the Indian educational system
which still largely obtains has already
been instrumental :n  making large
masses of Indian people more or less
familiar with Sanskrit or its atmos-
phere

Fourthly, Sanskrit as one of the
most advanced languages of the
world has served the Indian people
as the strongest bond of national
union and sohdarity for at least over
three thousand years and can stll
continue to do so wathout it being
necessary to wait for its further
development 1 ke Hind1 and other
languages of India.

In this connection, special note
should be taken of the fact that as a
neutral language of India-wide usage,
Sanskrit everywhere recerves the
spontaneous homage of the largest
sections of the Indian people in all
the States, so that none of the States
will feel its rights and privileges
curtailed if the use of Sansknt 1s also
made permussible as the official langu-
age of the Indian Union It gives
equal opportunity to all, without con-
ferring any special privilege on any
particular group und creating thereby
a consequent grievance amongst
others Therefore, it is the adoption
of Sanskrt that can end all Dbitter
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[Shri C. K, Bhattacharyya]

Having summarised the opinions ex-
pressed by the Commission, I should
hke to go into some details. In for-
warding the report to the late Mau-
Jana Abul Kalam Azad, our then Edu-
«ation Minister, the Jearned Chairman
«of the Commission observes:

%] can only put in a plea before
our National Government for the
support of Sanskrit which forms
one of the bases of our culture and
political unity of India....The re-
habilitation of Sanskrit in Indian
education and Indian public life,
apart from the general cultural
life of the people, will be a potent
factor which the Government may
well employ to fight the growing
fissiparousness of linguism and to
strengthen the bonds of unity
among the Indian people,”

“That is the observation of the learn-
ed Chairman of the Commission. In
wconcluding the report, the members
-observe:

“The views and recommenda-
tions put forward in the report
are really the views and recom-
mendations of the people of
India,”

1 want to draw the special attention
of the Government to this particular
observation.

Though the Commission has limited
its recommendations to claiming for
‘Sanskrit the place of an official lan-
guage, as a secondary one we find that
distinguished Indians have appeared
‘hefore the Commission to suggest that
Sanskrit should be declared as the
only official language of India. Among
these distinguished witnesses I may
mention the name of that great scien-
tist, Dr. C. V. Raman. He claimed
before the Commisgion that Sanskrit
should be declared the Lingua Indica.
Along with Professor Raman others
who supported this were Dr.
Katju and Shri Sri Prakasa. This
::u mentioned by the Commission it~
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On page 81 of the Commission's
Report, the Commission observes:

“The sense of the Indlan people,
which is ipstinctively realised
though not intellectually apprais-
ed, looks upon Sanskrit as the
binding force for the different
peoples of this great coumtry of
India in its various aress, each
with its own language and with
its own local way of life, This
was the greatest discovery of India
that the Commission made as it
travelled from Kerala to Kashmir
and from Kamarupa to Saurash-
tra; that while the way of life
and the social habits and customs
which we found among the
peoples differed in a number of
ways, they all felt as one people
and were proud to regard them-
selves as participants in a common
heritage and a common nationality.
That heritage emphatically iz the
heritage of Sanskrit, In the
olden days, Sanskrit was the
most natural common language
for the educated people of the
whole of India. It is a matter of
common knowledge that even at
the present day, Sanskrit scholars
from different parts of India
discourse and argue among them-
selves in Sanskrit....This aspect
of the Sanskrit language, name-
ly, that it is possible for an
Indian or a foreigner knowing no
other language than Sanskrit to
be able to find throughout the
whole of India some persons
everywhere who can communicate
with him in Sanskrit, has
tention, of & dimpaid s

a distinguished
of India™s thought-leaders that
Sanskrit can very well be reha-
bilitated as a pan-Indian speech,
to strengthen the solidarity of
Modern India.”

In support of this, the Commission
quotes Dr. Katju. It says:

“Dr, Katju told this Commission
of a distinguished
logist who had said that he was



Eminent witnesses like Dr. C. V.
Raman suggested that Sanskrit should
be declared as the national language
and some other equally eminent wit-
.nesses said that even the Constitution
might be amended for this purpose.
The Commission has also mentioned
the name of -Shri Sri Prakasa, as I
have already stated.

‘While making this recommenda-
'ncm for adoption of Sanskrit as an
additional official language the Com-
mission takes care to point out that
this 18 not a novel suggestion. Sans-
knt has all along been a common
medium of inter-communication bet-
ween Indian States, at least among
the educated section. The University
Education Commission under Dr.
Radhakrishnan has accepted the fact
that Sanskrit was the lingua franca
in the world of learning in ancient
India. Even in the 12th century when
modern vernaculars had come on the
scene communication between people
of different parts of India was carried
on in Sanskrit. This is proved by
the following sloka in the Naisadhiya
Charita,

sy e qadadf
wepgfrnty  sag &
fomr:  gRdy Wy &
daqd ant ¥  dacfafg

18hrs,

“The kings, who had come from
different parts of the country were
afraid that theif mother tongue would
not be mutuslly understood. So,
they were speaking in Sanskrit”, More
than this. Sanskrit may be regarded
23 having become a language of inter-
national communication between India
-and different Indian States.
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In this connection, I may say that
in our present national self-conscious-
ness Sanskrit is generally going to
the front. The Sanskrit name for
India is Bharat. It has been officially
accepted. The national motto of
India is a Sanskrit quotation, that is,
Satyameva jayate. The national
anthem of India is Jana Gana Mana
which is 80 per cent Sanskrit and
Sanskntic. The Government of India
has officially adopted the forms of
address as Shri and Shrimati. The
motto of Lok Sabha is Dharma-
chakra pravartanaya. All India Radio
has adopted as its guiding principle
and motto the Sanskrit expression
Bahu jan hitaya, bahu jan sukhaya.
The Life Insurance Corporation’s
motto is Yogakshema wvahamyaham,
The Indian Navy has accepted ag its
motto Samno Varunah. The great
principle of India's foreign policy,
propounded by our great Prime Min-
1:“1.“ expressed in the term Panch-
shee]

Mr, Chairman: The hon. Member's
time is up.

Shri C. K. Bhattacharyya: You
kindly give me some time today. I
want to finish the idea that I have
broached now.

Mr. Chalrman: The difficulty is that
the time scheduled for it is 2} hours,

Bhri C. K. Bhatiacharyya:
been extended.

It has

Mr, Chairman: Even today about 20
hon. Members have expressed their

Shri C. K. Bhaitacharyya: I want to
draw attention to a particular aspect
of which I have just made & start,

Bhri D. C. Sharma: His speech is
very valuable,
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Shri C. K. Bhattacharyya: As I was gate of heaven for us, we want to see
entering the lobby on the first day, you”
1 looked up to the dome And what
did I find? Shri S. M. Banerjee (Kanpur):
‘Us’ means who?
7 & w79 7wl q@ Shri C. K. Bhattacharyya. I am
EEREERUEE L f stating these things only to prove that
T T gt Sansknt 15 not dead or mnert as some
W ¥ m o people would believe It 18 a hiving
T T I g o and dynamuc force in our Life today.

That 1s mnscribed on the dome
through which we pass every day
into the Lok Sabha

T WeMR ®AE §EET W9
ot e Sifod
Shri C. K Bhattacharyya. “That 1s
not an assembly”—if the hon Chair-

man could kmdly give me time, I can
translate everything

7 AT AT 97 A e qar

That 13 not an assembly where the
senlors are not present

IF w9 # 7 aefa a4y

They are not seniors who do not
speak what 15 right

g%, A7 7% 7 @ Af@

That 15 not rnght which 1s not based
on truth

@ 7 T A G

That 1s not truth which takes the
help of subterfuge

As I entered this Lok Sabha, I

found that on its main door what 1s
mserbed 18.

HYI® ZIC AATATIof 33 qEdW @7 a9

T 131
That 15 inscribed on the main gate of
the Lok Sabha itself The meanng
18. “Open this gate for us” That 18
a hymn addressed to Agni in the
Semaveda. It means: “Open this

That 15 my object ;n making these
quotations and referring to them
Sanskrit has always shown a dynamie
force, the force of a language that has
perenmial hfe It has never been
static during its long course of deve-
lopment and expansion Not only
that, 1t absorbs numerous elements
from speeches current in all parts of
India and even from outside

One of my frirends was referring to
Yavana In the astronomical litera-
ture we find that reference agam
and again

wTAA T T A g
ATATAT HEA WAL EAEATIR AAT]

This 15 from a book on astronomy
Again, what will be found in astro-
nomy 315 m Sanskmt, composed mn
Sanskrit poems, but the words arc all
Arabic One versed in Sanskrit would
not understand 1t wunless he was
versed at the same time 1n Arabic
also It shows that the composers of
these poems were completely versed
n the Arabic language as well I
mysclf tricd one, namely, Manushya—
Jathaka, and I failed to wunderstand
1t, the words are all Arabic there

In fact, my mam object 1n making
this reference 1s to show that Sanskrit
can be made the national symbol of
India It would not be too much to
say that the West knows India as
“Sansknt India” When Sir Maurice
Gwyer went to Santtmketan on beh.ti!
of the Oxford Umversity to
the D Litt degree to the Poet, t
language did the Poet choose
reply—not Bengali of which
the creator, not Enghsh of which he
was & master, but he adopted thus
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language which was the language of
Indm's soul, namely Sanskrit Rabin-
dranath Tagore gave the reply to Sir
Maurice Gwyer 1n Sanskrit.

When I took the oath here I took
it in Sanskrit {An Hon Member
©Oh') And some friends of mine also
<did 1t It made me glad when I found
an this report that Acharya Kripalani
while giving evidence has said that
had they known that there was avail-
able an oath-taking formula 1n Sans-
krit, he and others would have liked
to take the oath in Sanskrt This 1s
what Acharya Kripalam stated before
this Commuission

In making its recommendation the
Commussion has also referred to the
proceedings of the Constituent As
sembly where the impasse about the
offial language was sought to be
solved by some Members propofing
Sanskrit as the Rashtra Bhasha Those
who feel shy about what Mussalmans
may think when I propose the accept-
ance of the recommendations of the
Commission to have Sanskrit as an
additional official language, I would
refer them to the speech of Mr
Nasiruddin Ahmad in the Constituent
Assembly and the arguments he put
up for accepting Sanskrit

I do not wish to go into the details
©of his arguments now But one of his
arguments was that this 1s the only
all-India language, the only neutral
language, and the only basic language
that we can have in India for all-
India use

Our Constitution has given a cer-
tam time for Hinds to replace
Enghsh I say if Hind: requires a
particular length of time to be able
to take over from Englsh as the
official language, Sanskmt wall re-
quire a shorter time

In connection with the Constituent
Assembly discussion on  the amend-
ment supporting Sanskrit as the
official language, the Comrmussion has
quoted a PTI message dated Septem-
ber 18, 1948, which states that among
those who supported the amendment
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for the adoption of Sanskmt us ofimal
language were, 1n addition to Dr
Ambedkar who was puoting the Bill,
Dr B V Keskar, Mr T T Krishna-
machary, Dr P Subbarayan, Mrs
Durgabai Deshmukh, Mr V S
Muniswamy Pillai, six other Members
from Madras, besides several Mem-
bers from West Bengal

The Commussion has not stopped by
merely recommending Sanskrit as an
offimal] language They have also sug-
gested a practical method for putting
this recommendation into effect They
say

“While for all admunistrative
and ordinary day-to-day purposes
pan-Indian form of Hindi may be
used, 1t appears inevitable that in
course of time the prospective all-
India language at least in 1ts
written norm which will be
acceptable to regions of India
especially in the higher reaches of
cducation and lterary activities,
will be a form of ssmple and
modernised Sansknt”

The recognition of Sanskrit as the
primary source of Hind1 places on the
State a great responsibility towards
Sanskrit And, this responsibihity
can, mn the opmion of the Com-
miassion, be adequately fulfilled only
i two things are done first, if Sans-
krit 15 declared as an additional offi-
cial language, and secondly, if under
the special directives 1n the section of
the Constitution on official language,
a special addendum is included that
it shall be the duty of the Union to
promote the study of Sanskrit through-
out its termtory

Thus 1n the opinion of the Come~
mM1ss100,

“In view of the cultural im-
portance and pan-Indian charae-
ter of Sansknit, and with a view
to arresting the growth of flssipa-
rous tendencies and lingwastic
parochialism which are at present
threatening the umty of Inda
Sanskrit which has through all
ages played the role of great
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unifying force in the country and
which is already one of the langu-

tional official language” That is
my submission. I do not want to
go into the details,

My hon, friend Shri H. N. Muker-
jee has argued very admirably, but
in certamn matters has come to the

following him, I conclude my
speech with a quotation from Shan-
kara which he dedicated to hus
Mother :

‘s fairgescioomfafy
. The attempt that I am making to
explain the glory of Sanskrit is some-
thing Like an attempt to show the
glory of the sum the Sun with help
of lamp

It is like an attempt to worship the
moon with the oozings of the moon
stone.

“rretdetfrseetata ey
It is like an attempt to worshup the
sea with water taken from the sea

mdrmfartiaers safa arergfafag

My mother the Sanskrit language, I
offer to thee what I had from thee.

Mr. Chairman: Shr1 Prakeash Vir
Shastr1

Shri B. K. Gaikad: How long are
we sitting, Sir?

Mr. Chairman: Up to 6-30.

Shri B, K. Galkwad: The bhon.
speaker had said, up to 6 o'clock.
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Mr. Chairman: He told me, we shall
sit up to 630 That was the sched-
uled time.

Bhri Yadav (Barabanki): Will this-
be continued tomorrow?

Mr. Chairman: It will be continued'
tomorrow.

st e dre wresht ( Ty )
Tl AERT, TEpT ® @AY § depd
T & St o At faewr o QU
§ A 7 § arr fre® o) wre
ml F wrefy o e ® g
R qor efagfes o qr ardt fs oax
€7 X Y1 ¥ 0% Fwear 9 frare
w7 % fad wefeqa §, 9 el wepfae
ot 7w fafer § W A s A
#t g Fafer & 1 wewnr & waw F for
awy gw e we T g, A d we gk
M § qF § fr depa 97 ATy 7 &,
R FofY arr v @ v fivg e = Y,
qU IAATH GEHA HT GG AT F7 87T
e 8 @ fin g favelt oft 3o 7 9=
ATST FEET W% | A oW @ ¥ wud
YT FY WIOW FT gan g fw @R
2 w1 Qe Ko mam s A 2
GEFT €0 AT ST o A A R A
T Wt @i g efarm
% qe3) § ag foar g & fr oy o
FATE 841 § T WIS T TASY 41, &1 IH
9T 0F ARV A9 5 afwamd far o7
& &7 73 qT7 T g7 97 WA AT e
97 REIOAT WY W€ 9, @ IEA
wram ¥ qar, “feaem o fag"—"g
wrgrer, ¥ A § 9w feaAr 4 7 AN
7 sz fear, ‘e Aty "o
A% T ST, AT AT R AT A §
sgraaT s 7 fee g, ‘o e afa
fry " —"‘gr e fla a o afoeng
it gk &, 39 & gt ® W g P



§141 Mohon re.

arwrgrer® Fere fear, “ard 7 el T,
mmm u___u'z A, Eﬁ
awfedt ws AW AT W ot e g,
fogr f6 depT & W ‘ol
&1 Q% W e waw fward, sw W
margd” oW ¥ g
fr g AT ® FwFET AT oY o ¥
afrerd & $T W ], FEww W WA
AT

graaTd o Jor fy @ wEm
Fopeq wrtd fs o wwosd
A AR & fed m@, & Wi
# W aT AT FT IEI T GIECT
& sufwr & qay fn sww foor o w<owgt
t @ 9w sfer ] sww fig @ WY
w1 qfcqn 2T gU v fir e fag &
wT ¥} g g §—

a: FHI 9T 6
FromT 77 Ay fifr
greey A wfwa:
wiafg avwve firer ava: 11

waiy w2 fasr & 93 #r o) g §-
fore g & qTaTS 97 23 g Avar S AT
W YWY % - & gy wr
T w7 ® § 5 4% @a. wwor
I 9T qAT §, IV wuA wArfua @
% fog farelt gat o &Y wraegea @
q1 Iz @7 W99 7 0 &, AW &1 fF
T e fam W 9T E | W A W
g ¢ fis forwr AV o ag e 2 %
T AT gATL & F OF Wer  qd
@, & gopa & qUA aifgw ¥ afdfem
T E 1 wft g T ® AriT e
‘f‘m!ﬂ‘iﬁﬂﬁ%m%maq
%t fawrr & wnfx Frfar s
7 W i gfvr gt T e §—

TT, I HGIAT AT
e o formtoy gfisat e
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Wi g AT ® AT § WX | W
wx gfrar & avr e S s
ars e | F g A ot /i 3y v
wrgar § e @ faw g A fgew ®
ot ) &< 18 A ifew e, afew
T ¥ & v Wi WY aew wfy
qOET Iq 43T BT AW X ¥ gt
* fred g amat § 5 w7 o foar 0@
e =gt IR wre st fear i
Arefig o ot e fear | IR
¥ Jemrm At ® o wwdwT F T
WX IR gt o w3 ATl A wr
AT fira | Fw g A W 2 H i WY
€ Y@ NI W7 AT T Y, 7§ T
afrd, afer AR s SR T @A
wepn wr o aifoar 9wl st
N afon weafrm & ) @R
T W QO T W A A A
T 1 sfew o goTa Og W ¥ AW
gat § fis frg 3o & ot s dt
oaT ® Fy< wivr fean, fow 2o ot
AT-ATqT AR TR AT T 9@,
gt ¥y v T § qTOg O & fo
& fagut Wt ® wqwr fear omar
& wft fage ey feaelt somere
g gt 5 Tl A Agy sfy wTEr
I WY gt W7 GRIAE T AT T
9T | I § Al A €9 § Aesfaw
sifaffer sft arodsT 1 ot 39 & smafa
oy | forg awg Y ATITRY TRT O
T AR IER AN W 7T A G
[, N qOAT FETO I BT AEGH
% 47 WX IFH A §IH—IW ITH
YT w1 AT wraT—er e wre RS
¥ wod. & AW AW Qramm fs |
wefare &7 orgwlt FRTOG WHEA AT
Fwamar o7 @ &M, ar ¥ TR
W & guIg w1 AfgoETT ¥ dar )
# &Y ag @ w9 o7 fw wrA %
wrex qor wfa sifaara o st sk
# wang o fr § afwewr confie g
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[sf s afr< wreh]

wrar § w0 srfeRre Y gqef 7
@R, @y warn TIATETE AW A
qxAY" | oft arafiere § 7 fe'd
T %7 Jrafeay v €7 ¥ wrar g fr 2
A AN FAT GATOE 7 AT AT AT
et a1, # 3@ @ Ffgewreworg "
T $% w7 9 WU "A7ig § afeafaa
a8 gT | 7% TaA I Fw ft, M ww
& aregpfas whafafe | off qrafrer,
& 399 F W L TS Hfwrewy Sy k)

& 77 frazar s g g i ot
[ A AFT T FAA AT WG
WA § CHE T A & fag weme
WTavaF § W7 IAE AgeAQT €A 8,
afer wepFAwTgatITg frara e
w7 # qegfas wfafafy sfrarofaee,
o7 zat 3m & wiafafy ofr agr o *%
IFA F5 4 TH AT KT AW FT A
3 fr gurl a7 wrew A i F
TFETAT a1 BT OF F8 a7 F F74
gfg F1E %7 AwAT § AT A ATTA &7
ST AT GEFT §7 FT aAAT § | }IF
THITT SUTHTV, FATT X WEA, FAL
wearr wifs o fY §, 37 W wor gw
w&17 7 foedt off gal wwE &, 7
wfreTe wdl § 1 A w9 g w9
 qfte 7 a0 & weeqw ITOr AT
& wgwrg Ugafa FgRE w7 LAv
wrgar g 1 wofY for ww e gl
¥ faww arra ofreg & v g
a1, @ I9 FAY AT § "GATY TT-
ofy wgea 3 QR Ay AT S W
& wiwdza awdr | & qreelva faar oy
®T FEA AEA | g AT wAA
£ FoT A7 7Y § 5 g7 A Lo—to
| wgt 48 g & , I o e Al
t afs W@ & wgEwm Tl
ot & g & faza qew wiivdew § s

MAY 5, 1839

Report of Sanskrit
xs;“

“yzwwﬁuﬁﬁ:
mmm ade e § e
T w7 e g arew § pafog
4 T 7 A oot g Fewme & s
T wrgar § 1 ;e Qe @ e gAm?
aegefa o o wrar &' gw amaTTT %
selem $T @R fow & Wk X IR
T %G wg1 & Fady frar | Faad ofr
fva #qepa ofrag & S ¥ awT
srrerag{r a% wfadwr gu d, 39 F ara
& wgrT awgafa f 7 w@w wi e
& wexe afenfas @ 7 7epa & ofa
woefy T o s swr At 24 e
wa ¥ qfrary I & qqTRT S1EAT 97 A
fr meafr i 7 freasry wdft wod
AU H F77 —

“TTFT 1 T I ® FHA draw,
qopfa, mfze, Far ofz o7
B Ciie el CRE
fogar 7Y & 1z wiafow
A S 7 g dr ifer
gt & ot s o sfrem
aifga AeFa & A™NT g%
7 tafma v 7 ol A
gr 4, & fagm) § mar @ i
ag! FTHT N AN W1 I §
AT gTU I W AT W wiRe
a ot § fF apa T At
qiN 7 g | aw few
ag g wepfa, g ww
s A faa w A
fearar 1 sa% fog #a=
eafedt § wa & §r 7Y afew
wHE THE ¥ Afag w7 F
awr fr adwm & F gy
fr woafra ¥ g &
T % fraref w0 AT R A
qoaww @, W
T W RETATE %Y
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st § @ wrewr §r
g afes gmow W
qTATCY §  wg qest
Wi w@ % arat w6 wrw of
WA fag et amg g 1 1

g g s e 3 50 &
WL T 47 | afie & wud f et

ST ¥ firere sowr fied § ot Bk
wETC dep wY o whvand fer a
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# fear o § o wree & Wi ¥

AT o et §, Tt el e W
I o §, ol & ol e e
i 1 oy ow fs xfry s & s
ft wowr e e Wi g &

:

g32i,
FEEEF
14%
HE
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“r2
3
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i
j

e wgY § O W R Ry v
gar &
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wigeffwsoragp s 3y oft % favy wep wfiog
Wt s e fawres st fein ¥ frdt ot dtw faar @1 Fw o SR
W} depr ¥ waow M awe T T—

t gm www 1 srod ol aR
o i

R e Sy ofr Srvgeny Ay
off ¥ depy ¥ Wy F WHTT AT w7
TS QX TG N FE A X I
et Wl swer ot gee st @
arwr g § frar & 1 e woft
efar ¢t wiw #t o s xer i
ot wgt 7@ 2, qgt X N ¥H IYR
wep ¥ Ty § sy WK Wt wgr
o ¥, I9% IR awdwr o oF
N W IRw vy 7 e AT fe
% wwler ¥ 3¢ iR & w
# dopy & % aft AT @R W
faelt fredt woper T 9T 1 SR
wwt gy i T I ey @@ WO ¥
oY it ot sy @AW guT T AR
ey & 24F oy & aforer “Faeere”
der w1 |

“§ whar derr w1 ST g
£ & vmd dfedi W depn
wifg & wpde § e
THR W7 WY e W)

T & g o wifigd

W aw ¥ wefrer g & fis e W
ye foare—a Wiy Wik it
AT * AW w3 fed wwre &
foa & qgar wgEr H—Dfwr gt
% G ¥ T § e ¥ & W
AW % AR A T & §T vy AW,
firdt frarr & ) q9T § o< depr &
aaer gwlt =37 § | ok wfiw @
TR § 7w §3 9T 99} W w7
I wY g2 § Ay faar AR
TERT & T TE GATS T
oK g fF ag I ) Tfagds
frare w1 ww T oft & 3 gEm
g § e dewa wfaam & ofr ser
i firar § 1wt WX @ gefn
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wr o §, droe F et & dhe wk
war wmit T fresfiearen anfee @7
wr @ § ¥ qn weefrn fear i
sy ot w3 feafed It powent
a1 iy et W b W wgwr
fac % a § gy afes 1 wgw §
iy § 1 o oy o g et
g wor WX §, v wfefy
wom Wy €, O Wy s faee
fargrerdt & art & oY S g
3, SR W TR WA §NT W
T OCH grawT ¥ W Twwr e
I oy iy s ¥ g A
S O A AR €LY
&re ¥ ara gk, B gt oW T Y
et T arepe 8, et o ft e
w1 o faeafaamen enfue @ wifig
¥l frafoee @ fedr wy
feeafawrem # wprifore g &% o
Ay # wepe & foerd wiferr §, forefy
qarend &, Iaw o fedt s @
aw fow aF | @R fod Ty woeTO R
firar fromr #Y faeft & s AT
¥ qwer §, oF R faafaore
 areET v wifgd |

T geT & 7g oW g
fis gt ¥wr & s & v W W
were W qur 8, dwrfre we A §
ot gt ow wgw ¥ gRnr and
wyr qfir o & “wrerrer w7 Frrer arer”
a¢ &t foeft § 1 W wORT ® gAY
¥ X© qEIw Y & w3 g7 F oy wq-
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18.34 hrs,

The Lok Sabha then adjourned il
Eleven of the Clock on Wednes-
day, the 6th May, 1959|Vaisakha

16, 1881 (Saka).
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